
V AlSAKBA 27, 18M (SAKA) for Grania 5oo6 

llr. Speaker: The question is: 

-rhat in pursuance of sub-sec-
tion (2) (h) of section 5 of the 
Delhi Development Act, 1957 the 
members of Lok Sabha do proceed 
to elect, in such manner as the 
Speaker may direct, two members 
from among themselves to serve 
as members of the Advisory Coun-
cil of the Delhi Development 
Authority." 

Thie motion was adopted. 

u .. it 1an. 

DEMANDS FOR GRANTS•--contd. 

'MnnSTRY Of' SnzL AND HEAVY lND11S-
TRl:IS 

Mr. Speaker: We shall take up Dis· 
-c:ussion and Votin11 on the Demands 
1or Grants under the control of the 
Ministry of Steel and Heavy Industries. 
Members who want to move cut 
·motions DUy give the list w ithin the 
.next fifteen minutes here on the Table. 
The ordinary time limit is also known 
1o every hon. Member. Shri Daji 

. DEMAND No. 81>-MmlaTRY oP STEEL 
AND H&AVY IND111m1D:S 

Mr. Speaker: Motion moved: 

"That a sum not exceedinc 
R.s. 18,30,000 including the sum 
a lready voted on account be grant-
ed to the President to detuy the 
-charges which will come in course 
of payment during the year ending 
the 31st day of March, 1963 in 
respect of 'Ministry of Steel and 
Heavy Industries'." 

DEMAND No. 87--0nmt RZVENU"E Ex-
PZNDJTOU OP THE Ml:JnsTl!Y OP STzzl. 
AND II&.& vr IND11Sftmt. 

llr. Speaker: Motion moved: 

"That a sum not exceeding 
Rs. 38,90,55,000 Including the sum 

already voted on account be 1111nt-
ed to the President to defray the 
charges which will come in course 
of payment during the year end-
ing the 31st day of March 1963 
in respect of 'Other Revenue Ex-
penditure of the Ministry of Steel 
and Heavy Industries'." 

DsMAND No. 135-CAPrrAL 0UTLU 
OP THE MmlsntY OP STIZL AMI> 

HEAVY lNDUS'l'llIJ:s 

Mr. Speaker: Motion moved: 

"That a sum not exceedinf 
Rs. 95,57,43,000 includlnc the sum 
already voted on account be crant-
ed to the President to defray the 
charges which will come In course 
Of payment during the year ending 
the 31st day of March, 1963 In res-
pect of 'Capital Outlay of the Min-
try of Steel and Heavy Industries'." 

Sbrl Dajl (Indore): Sir, we are dis-
cussing the Demands of thla very im-
portant Ministry and as was pointed 
out yesterday, together with Mines 
and Fuel, these constitute the strate-
gic heights of our development pro-
grammes for the tuture . 

Last year, there waa a controversy 
whether the Third Five Year Plan 
tariet of 10 million tons was over-
ambitious or not. After a year or so 
of controversy, it came to be recog-
nised that that was, in f act not. over-
ambitious, but an under.estimation of 
the immediate requirements that we 
would be requiring towards_ the end 
of the Third Five Year Plan. In 
fact, further studies In the matter 
have shown that even when we ~11411 
be able to achieve a production of 50 
to 60 million tons some ye&rs hence. 
we shall be only covering one-third 
of our requirements aa a blc Power. 
Therefore, last year, the House dls-
cussea and rung down the curtain on 
the controversy. At that time, tile 
Government was tak!ni a atronc 

•Moved with the recommendation of the President. 
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view of the matter and saying that 
10 million tons were the minimum 
that. we should reach. 

However within a year of having 
decided th~ target, today, we are 
faced with the most important prob-
lem that this target is not likely to be 
fulftUed. We say this not with any 
eclat, not with an· intention to merely 
pick holes, but we say this because we 
ourselves are fully conscious of the 
urgency of the ta.rget being fuUuled. 
We have the greatest sympathies for 
the stupendous task .that .faces the 
new Mi.nistet; almost the·. task of 
cleaning the Augean stables of the 
Ministry and cleaning the mass . of 
debris of the past few years of wrong 
planning. 

But, let us take stock of w-hat the 
1ituation is today. Today, ·even 
according to the figures given _by Gov- • 
emment, in 1961, the production of 
finished steel was · lagging behind 
what the target was for the first and 
eecond years ·of the Third Plan. and 
matters have not improved much in 
the four or five months in 1962 also. 

We were told by the then Minister 
ot Steel, Shri Swaran Singh that the 
production in Rourkela and Durgapur 
would attain their rated capacity at 
the most within the next six months. 
and he had made bold to say that by 
the time next year when we met to 
discuss the Budget Demands, be 
would have no apologies to .give for 
the Jag. But, still, we find that ex-
cepting for Bhllai, the other two steel 
plants, namely Rourkela and Durga. 
pur have not yet attained even their 
rated capacity. The production 
tlgures make a surprisinc reading. 
Takinc the figures tor 1961, we find 
that whei:eas Bhilai has given us 7'88 
lakh.s tons Of steel, and even D.µrga-
pur starting late has given us 4: 62 
lakhs tons, Ro)ll'kela wh\ch was com-
missioned almost simultaneously w-ith 
Bhilai ha.. been J.aainl behind at a· 5S 
lakha wus. Theee are the ftJurei far 

1961. Subsequently allo, we 8.nd that 
matters haye not inlproved much. 

With this .$!ate of the pre9Cnt or 
existing . capacity of . production, the 
next q uestion is how we are to set 
about to fulfil the target of 10 million 
tons .which was the minimum requir-
ed ior buildinr the ' sinews of our 
economy. The next point is the ques-
tion of expansion. Even on the-
question of expansion, we are Jagging. 
behind, and lagging behind lament-
ably. Except for Bhilai where the-
machinery have been ordered, w~h 
are likely to be delivered in 1962.. 
and the installation of which would be-
started in 1963, the Rourkela and 
Du~rapur expansion projects are !1ill 
at the stage of"· project-finalisation 
only, and tenders have not yet been 
even publicised. Therefore, if we-
concede that tenders are publici.ced 
during this year or next year, and it 
we take ihto iiccount the speed" which 
Rourkela and Durrapur and Bhilai 
took durinr the last few ye.ars ·t<>" 
expand, it is very doubtful whether 
the expanded capacity 'can ·be taken 
credit of before the end of the Th:.rd 
Plan. Therefore, on this ·score also, 
it is very difficult ·to ·fulftl the tariet 
expected trom the expansion Plan. 

Then, I shall take up one particular 
point which has been dwelt upon by 
the Estimates · Committee in their 
Thirty-third Report. I .shall deal 
with it in a dilferent context. As 
regards the question of the estimated 
costs, the or igin&} costs have, no doubt,. 
gone up. But what about the costs. 
of the expansion .proeramme? They 
also seem to be infiating again and 
again. Even as matters stand, there-
ii acimetbiQJ seriously wroni with the 
COit structure.· ot the expAnSion pro-
fr&mme, because we ftnd, and find it 
on good authority. that the expalf.sion 
proerammes Of the three plants malte-
a ve17 di1ferent readin&, and different 
cost structure& emerp from tbese-
three plants. Whereas the Bhllal ex-
panalon project will cost 110methfue 
like Ba. 920 per 1on, the Durppur-
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expansion project will c:ost Rs. 933 
per ton, and that of the Rourkela ex-
pansion programme will be Rs. 1!25 
per ton: ;Even on these figures, the 
situation has worsened; because of the 
lae in the expansion programme, the 
cost is likely to eo up further. 
Aiid i.st but not the leut, the m09t 
iIQportant lag in the whole p~
me is 'the scuttling of the Bokaro 
plant. Bokaro • as supposed to be 
the shov.>•piece of American aid. It 
has really become a show-piece, not 
of American help or aid, but of Ameri-
can resistance to give any real, sub-
stantia aid for the sinews of our eco-
nomy. Uptil now they have not un-
derwirtten fully the Jinancial commit-
ment for the ptant. They have t>een 
dillyi.ng and dallying. Now it has 
been given out that the Agency !or 
lntel'?ational Develop is sendinc out 
a techno-economic s'!rvey team. To 
do what? Not to finalise the scht!l1le 
but to survey the feasibili ty of addi-
tional steel output in India. The sove-
reign Parliament of a sovereign coun-
try has decided that in our Third P lan. 
It is for us to decide what we require. 
We have decided that we shall re-
quire 10 m illion tons of steel. How 
is it open for America, or for that 
matter, any foreign' country to send 
out a team to survey the feasibi!ity, 
whether we shall be requiring or we 
shall be able to use or absorb the 
steel or not?· I most respectfully sub-
mit that it is not only most annoying 
but surprising how the Government 
condescended to this team coming here 
at this late stage when we are in the 
second year · of the 'rbird Plan, and 
surveying the feasibility of additional 
steel output here. Yet none it 
talking about the actual aid that will 
be coming to Bokaro. From Bokaro 
we have taken C!'edit of 3 lakh tons 
of fuiliihed steel dwinc the Third 
Plan. Now Bolt.an> Is nowhere in the 
picture: 

Mr. Speaker: Why should the hon. 
Member feel annoyed 10 much? It 
I.I . for us to chalk out our PJ'Oll'8m-
me, 10 million tons or whatever it it. 

Shrt Daji: Certainly. 

Mr. Speaker: But if any foreign. 
Govenunent wants to give us hell>' 
and wants to satisfy itself, what Js. 
the objection? 

Shrt DajJ: U ·they do not give aid, 
we will make our own arrangements. 
Il they want to give aid, let them 
give lt. But who a.re they to come 
and survey the feasibility of the ad-
ditional output? 

Mr. Speaker: The team may come· 
and do whatever they like. We are· 
not much concerned with that. 

Shrl Daji: Let them do that from 
across the Atlantic. 

Mr. Speaker: We will not be influ-
enced by that. 

Shrt Daji : Exactly. Let them <ie> 
that from across the Atlantic Ocean. 
But why should they come here, go. 
round the country and try to asset 
again what is our requirement, which 
has already been assessed by our sove-
reign Parliament. We cannot go back 
on the decision of Parliament, what-
ever advice we may receive. 'nlat a 
where the annoyance comes. It 
means that they may come here, go-
round and say that we may need it 
or not need it and they may give' some 
excuses. If this is what they are 
going to say, that additional produc-
tion ls not feasible, we do not want 
to entertain that. U they give the 
aid, thanks very much. U they do 
not, let them not give. Let them live 
across the Atlantic. We shall seek 
aid from whatever source ii availa-
ble. But why stiould Government en-
tertain such a team coming to su.r-
vey? We are now in the second year 
at the 'l"b.ird Plan. Bokaro has not 
beifn in the second year of this Plan. 
Even the speediest project, Bhilai, 
took tour to five Yelll'8 to be com-
missioned. Even if Botaro was com-· 



;SOii KAY 17, 1J62 sou 
lShri Daj i] 

pleted at that speed, it would mean 
that by the end of the Third Plan we 

.are not eoin& to get a scrap of steel 
from Bokaro. That means, 3 l&kh 
torus of steel which we took credit for 
from Bokaro are straiehtway written 
off because of American dilly-dally-
'ina and becaUSe we put more trust on 
American aid than we should have. 
'We should have been wiser now and 
learnt a lesson. But still we are put-
tine trust in them and allowina their 
mission to come here to examine the 
feasibility when we should be insis-
1ing upon immediate steps to be taken 
to establish the pl-ant at Bottaro. 

11 American aid is not forthcoming, 
-there are other countries which can 
help us. Perhaps the USSR is wil-
ling, or perhaps some other country 
will be willine to he})> us with defi-
nite. substantial aid for the Bokaro 
plant. Government should explore 
.the possibility of aid trom this source. 
Otherwise the whole steel programme 
-that we have envisaged in our target 
will fall to the ground. 

I know this is a very envious job 
for the new Minister to do. It will 
require not only drive and i!)itiative 
but also imagination and c:ourqe. 
We will expect him to live up to the 
expectations and challenges of the 
l<ituation. On our part, we can assure 
him that in any efforts th.at are taken 
Jn this direction, he will be support. 
'tPd by all sections of the House defi-
nitely and positively. 

The same story has been repeated 
in regard to the special allow steel 
and tool plant whlch was to ~ set 
up at Durgapur. Iu importance need 
not be stressed. The Five Year Plan 
u .... 1r says: 

"The manufacture of tool, alloy 
and stainleu llteel has, therefore, 
to be assi&ned very hith priorit,.~. 

What is this 'very hl,rh priority' that 
the Government has asail!led? The 
plans they have do not !di.ow that the 
hi eh est priority h;u ·been given 

The hilhest priority th.at Govern-
ment has liven is this. In the befin-
ning of the second ye&r of the Third 
Five Year Plan, Government is yet 
unable to provide the foreign ex-
chanee necessary for the settine up of 
this plan. 

'DM llllallter of Steel and BeayY 
~ (8brl C. Sabramanlalll>: 
Thtt ii not a correct report. 

Sllrl DaJI: That is the report; it is 
certainly for you to contradict it. 
Whatever the change may be, it is 
true that in the fifth month of the 
second year of the 'lbird Five Year 
Plan, enough and sufficient steps have 
not been ta.ken to set it up. The 
private sector which has been allot-
ted IOme quotas out of this have also 
laaed behind. We are told that the 
Defence Organisation which was ~ 
put up .omethi~ is also lagging be-
hind. 'lbe tot.al picture In the second 
year ii that still the plant is not there. 
We are lagging. behind the target. 
And, if no substantial steps are taken, 
it ii very diftlcult to visualise how 
within the remaining three years we 
are eoinc to put up a new plant and 
how much we shall be able to five by 
way of actual production which ean 
be used by our country. 

All this may be repeated again, be-
cause the same criticism was made 
last year and the hon. Minlster took 
eueption. Whatever critici.Jm may 
be made or levelled against Govern-
ment, the Government Is not paying 
adequate attention to that. This was 
the paint made Ian year and the 
hon. MinJster took exception to that. 
The same story bu been repeated 
again and again. 
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Now, we have the report of the 
Hindustan Steel Ltd The latest is ni>t 
available. The last year's report is 
available. It shows a strange piture. 

An Bon. Member: This is the latest 
report available. 

Sbri Daji: Yes; that is the latest. I 
am told that the latest is always given 
after the debate on the Grants Is 
over. I would request the hon. Min-
ister to give us the latest report, at 
least the rough estimated account 
which is audited. It may be circula-
ted to the Members. It may be a 
usual trick with private companies to 
do this but it may not look good for the 
public sector undertaking. U is 
shown that there is a loss of Rs. 15·56 
million in Rourkela, Rs. 7·5 millions 
in Durgapur and a profit of Rs. 15·27 
m illions in Bhilai. Bhilai and Rour-
ltela went into production simulta-
neously. One bas a loss of about 
Rs. 15 million and odd and the other 
has a profit of Rs. 15 million odd. 
Why is this ditferent picture? We are 
forced to come to this con.clusion-
and it is not a question of our parti-
.an outlook; the plant may come from 
Germany, or from England or from 
America or, for the matter of that, 
from the Devil itself; if the plant 
.comes from somewhere, we all wel-
come it-that when the plant comes 
from a socialist country by way of 
aid it has come up within time and 
is giving the rated capacity of pro-
duction and it has had the . minimum 
operational difficulties; while the 
plants which were wrung up from the 
capitalist countries are having various 
difficulties and continue to give ,,. 
teething troubles or problem child 
trouble or this or that trouble. 

The reason is very clear. It is this. 
Even if we get plants from private 
entrepreneurs, their motive is only 
·profit and profit and profit. We want 
to know whether, when the expansion 
scheme takes place, we are going to 
have the same picture. We have 130 
:foreign contractors and 110 Indian 
~ontractors, in all 240 firms meddling 

with each other, quarrelling amongst 
one another. This story of Rpurkela 
is to be repeated for the expansion 
also. If · that is so, we will come at 
the end of the Third Five Year Plan 
and say that no result has come about. 
Therefore. I su·bmit that in regard to 
to these complaints that have been 
made in this House again and again, 
energetic steps should be taken irnrne-
ditely to change the entire pattern 
and to bring about, so to Sl\Y, a new 
pattern in this department so that we 
are actually able to achieve as mucll. 
as our targetted quota. 

Then coming to the Heavy Electri-
cals, the Heavy Electricals is going to 
assume greater importance naw be-
cause some new installations are going 
to be handed over to it. The Heavy 
Electricals have not got things that 
oueht to be there. The production-
targets have not been achieved" And, 
what ha; been shown as achieved ia 
not really achieved. I referred to this 
story during the discussion on the 
President's Address also. I underscore 
it today and I stand by every word of 
what I have said. I have, with all res-
ponsibility, challenged an enquiry into 
that. All that was ~bown to the Prime 
Minister as having ·been produced in 
the Heavy Electricals was not pq>-
duced there. Only the outer casing 
was manufacturP.d in Bhopal whereas 
every component of it was British 
made, bought from Bombay, brought 
overnight and put inside and painted 
as. 'Made in Bhopal'. (Interruittion). 
Thia is the extent to which they have 
1one to bamboozle even the PriJiie 
Minister. This is a serious thing and 
should be taken note of 

I requP.St the hon. Minister to call 
for one thin1 from the BhoPal Heavy 
Electricals. See the number of invita-
tion cards issued by the Heavy Electri-
cals for inauscuration ceremonies. 
Every one month there is some inaugu-
ration by tlie Governor or the Chief 
Minlster or the La'bour Mbtister or 
Shri Reddy or Shri Shastri or Shri 
Nehru or thi3 Minister or that 
Illini ·ter. For the installation of eTery 
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machine and for every new ·bolt that is 
put in there is some inaujNration By 
these series of inawrurations an im-
pression is sought to be created that 
things are proceedine according to the 
target whereas really it is not so, I 
know a bi& batoh of foreign engineers 
who have come to Bhopal and they 
are staying there. I am told that the 
work for them will begin only six 
months hence. They are staying in the 
euest house and going around in jeeps 
and visiting the historical sites and 
doing all sorts of thing·. But their 
real work. technical work would begin 
only after six months. Why should 
they come six months before? This is 
the stage of a1fairs at ·Heavy Electri-
cals. You are handing over· other ins-
iallations such as the one at Ranehi to 
them. My request to the Minister is: 
please look into ~ matter more deep-
ly; probe them very deeply. We are 
not making this a grievance and we 
have no individual scores to settle. We 
want the public sector undertakings 
to succeed. There should be a change 
tn the attitude of the bureaucracy that 
ls at present operating in the Heavy 
Electricals and the Hindustan Steei. 
There should he a radical chance. 
First of all the Minister and his staff 
must have a burning faith in them. I 
know the present Minister has that. 
But the entire staff and the depart-
ment must have it. 

1 shall give out an information. I am 
told that the Hindu.•tan StE>el bas en-
tered into a contract for a study of lhe 
management aDd personnel problems 
by a company called personnel and 
Production Services {Private) Limited. 
The contract is for a fabulous, fees. 
Probably this company Is in Bombay. 
Its managine director is an avawe<I 
enemy of public sector undertakings. 

· He has spared no pains when he was in 
the House or even outside to say that 

. the public sector undertakings should · 
be scrapped. This company is be.In& 
engaged by the Hindustan Steel Ltd 
to study 11U1I1qement problems in the 
pu'blic sector undertakings. Have we 
IODe IO bankrupt in imagination and 

intelligence that we must hand over 
thla study to the avowed enemies of 
public sector? •I may further tell you 
~t this company is going to under-
take a study; it will in turn engaee a 
team of American experts who will 
come to India and study it. It is all 
fantastic. This contract is being nego-
Uaied aDd it will run into ens of J.aihs 
of rupees. The Minister must have a 
close look into them and find out 
whether we COuld not .invite anybody 
else but only these people of the 
private seotor who have no sympathy 
with the public ·sector undertakings. 
What is required is a real burning faith 
in the public sector. Without that and 
without drive, initiative and imagina-
tion no officer who may be efficient on 
paper will be able to run our .public 
sector undertakings ..... . 

Mr. Speaker: The hon. Member's 
time is up. 

Sbrl Daji: I shall take a few more 
minutes. 

Mr. Speaker: His Group is <.ntitkd 
to :!t) minutes; ·he alone may take it or 
it .may be divided among two speaker '. 

Shri Daji: I shall conclude very 
soon as I have 'some more points. 
Yesterday the .debate close.;1 qu:te 
E:arly. 

Mr. Speaker: He cannot anticipate 
how many I have eot on the list today, 

Shri Dajl: There is the quest!on ot 
the retention price. The other speakers 
may tell about this in detail. But I 
wish to ask one question: ·have you 
worked out the cost structure and the 
difference in the private sector and the 
public sector plants? Have the in-
creases given from year to year any 
relation to the increase in cost of pro-
duction? A new settlement is about to 
come into elfect. We should not rely 
upon the figures given by the Tarilr 
Commission. The Government itself 
Should work out these things and coDICt 
to a final conclusion as to why it ,b 
that from time to time we have to gc> 
on increaslne the retention price. 
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There are some other questions 
which call for immediate attention. We 
have mechanised some of the iron ore 
mines. But how is it that while mecha-
nising the iron ore mines we have for-
cotten to start slnterinJ which can in-
crnse the yield of the blast furnace 
immediately? Mechanisation has 
come about. How was it that this 
particular important aspect was for-
gotten and had to be brought home by 
the Estimates ~mmittee in its report? 

A word more about the 1eneral atti-
tude in the public sector undertakings 
to labour relations. There was a re-
port in Rourkela by the Government of 
-Orisaa which said that labour laws arP. 
beinc observed in the aception ! 
'nlere was one open certltlcate giv:en 
by the Government agency itself. But 
thh thing is not an isolated one. In 
none of these public sector plants have 
the standing orders been so f ar certi-
fied. U any private undertakings con-
tinues for five ye~ withoui standing 
orders, the manageml'nt would be 
penalised. but the public sector under-
takings are continuing without stand-
ing orders. In the absence of standing 
orders, trained penonnel • re cllsmissed. 
vlcltimlaed, without any charge-sheet. 
I can point out one Instance. There 
w as nne Mr. Roy in Rourkela on whom 
thP. Government si>ent Rs. 7.000 on 
training for two and a half y'!an, 
anti after train ing, without any cha.rge-
sheet, without any reason being assign-
ed his services have been terminated 
on some police report or something like 
that. I do not know. But if the stand-
ing orders were there, no company can 
do like 'that. Overtime is not paid; 
lebour relations are not discussed. The 
conciliation machinery i ' not availed 
nf Works Committee has not been set 
uP. Even in the report, it is only said 
that it is about to be set up. After 
tlve years. Works Committee has 
not been set up. The canteen com-
mittee has not been set up, so many 
committees are yet to be set up. This 
is the state of alfairs there: Is this the 
way to mobilise workers' active. wil-

li~. participation in the public sector, 
when we are speaking of labour parti-
ctpati0n in m&llll.l!ement, when we are 
speaking of labour being given its due 
share, when the p ublic RCtor under-
taklnrs themselves do not come for• 
ward. and when their bureaucrats are 
wooden-headed, with old ideas of the 
18th century? When )'OU have such 
public sector undertaldnp you w ill 
never have smoother labour relations. 

In regard to the Heavy Eletrical.s, the 
charge-sheets are hanging like a Damo 
mocles' sword over the heads of the 
workers. In Rourkela, the Jock-out 
problem bas been settled, but the 
workers are still being victimJsed. We 
have a Wage Board which is going to 
look into increase in scales of pay. 
But in Bhilai some oftlcer has unila ter-
ally announced the revised waee 
acales. We have actually reduced the 
present scales giving to the workers. 
So the new scales announced in Bhilai 
are less. After all, Bhilai has entere<l 
the rated capacity. A sort ot ecoura-
gemez;it has to be given tor veater 
production, but not by the lower scales 
of pay, One wage board is actually sit-
ting and i; going into the matter. So 
with the~ things, you cannot erpect 
Jabour to participate and give its best 
to the public sector undertakines. 

Even the. question of labour policy 
1ias to be revised and reviewed. and 
we are jnclined to say that it is neces-
sary, In order to eliminate discrimi-
natory treatment in order to eliminat1: 
State Governments' politics from en-
tering in the public sector undertak-
ings labour relations are run by the 
Central Government. In trade union 
matters pertaining to the public sector 
undertakings, let us not bring in p0li-
tlcs ; let us negotiate and settle; and let 
us discuss matters with the trade 
unions which have the workers' back-
inl[. In thi~ matter, we say that in 
order to take the public sector from out 
of the purview of local State politics. 
the labour rel:itions in the public 
sector undertakings-steel plants-should 
governed by the Central Government 
and not hy the State Governments. 
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There is a demand voiced by all the 
plants now. We are tired of all kinds 
of interference of the State Govern-
ments. 

These are some of the matters which 
require and call for the inunediate at-
tention of the Minister. As I said in the 
beginning, so do I conclude: We wish 
the Minister good speed and all God-
speed that he requires in doine this 
stupendoua job. But we do say, merely 
sitting on will not help him. Merely 
resting on his oars will not also help 
him. He has first of all to battle with 
the Bakrao plant. In order to batt1e 
with it, he has to cut across the 
stranglehold of American Steel lords 
who are going to throttle the Bokaro 
p lant and thereby a·Jmost seuttle the 
entire targeted figure for the steel and 
iron sector. 

Shri P. K. Deo (Kalaha.nd1): Mr. 
Speaker, Sir, this debate is one of the 
rare instances of political unanimity, on 
an economic aspect so tar as it relatea 
to the uneonomic working of the 
various state enterprises. We are pa..-
sing through an era of industrial re-
volution, and this Ministry has to play 
a vi ta! role in taking .India to the taJ<e-
olf stage that is to the stage of aelf-
sustained or self-generating econoniic 
growth which the third Plan envisages 
to achieve within a decade. 

So far .s the demand of Iron ana 
steel i& concerned. it had ·been estima-
ted that in 1961-62 .the demand would 
be 6.2 milion tons, as against 5.6 mil-
lion tons in 1960-61 and 4.1 million 
tons in 1959-60. This goes to p~ove 

that the demand of iron and steel hu 
been constantly increasing which i9 
mostly due to the growth Of our steel-
using industries, the large-scale con-
struction of structural units and th!! 
heavy expansion plans and proram-
mes of our railways. 

Even though we find that the graph, 
so far as demand is concerned, has been 
increasineJy rising, there has not been 
sufficient rise in the !lllPPly side. So, 
due to limited supplies, the consumers 

are forced to take recourse to black-
marketing and get their requirements 
anyhow, even by payme heavy priceii. 

In 1961-62, the actual availability 
of steel was 4.15 million tons of which 
our indigenous production contributed 
3.15 million tons and one million tolb 
had been imported. This is the state 
of affairs, alld we should take ade-
quate steps to see that we stick to the 
target and supply adequately to our 
various steel-consuming industries and 
the consumers in general, sooner and 
at cheaper prices. 

Going through the second Plan, we 
find, the accent on heavy industries 
has be~n initiated wj.th a lot of fanfare 
whereas the performance of heavy in-
dustries in the State Sl!Ctor in the last 
five years has been most disappoint:ni.. 
All that glitters is not gold, and 1i 
particularly applies to the steel plant.' 
which are expected to supply surplus 
goods worth ·Rs. 150 crores In the thrd 
Plan. We estimated that in the third 
Plan we wotiid get a sur.plu; of Rs. 450 
crores trom the various States enter-
prises: it has been divided as Rs. 150 
crores from the various State Govern-
ment enterprises like nationalisation 
of transport and State Electricity 
Boards, etc and about Rs. 300 crores 
from the Central Governmerft•enter-
prises. But we are completely disil-
lusioned by the performance. All 
shades of political opinion in this 
House expected that there should be • 
better return on the capital that ha• 
been ploughed into the various stee! 
industries. The capital outlay in the 
three steel Industries was ftrst estima-
ted at Rs. 605 crores, but there has 
been an Increase in thls regard, and 
actually the present revised estimate 
is Rs. 607.2 crores. But it is a pity that 
instead of paying back the usual re-
turn, last year's figures show that 
Hindustan Steel had to incur a loss of 
Rs. 75.4 lakhs. There is no question 
of profit now. An attempt has been 
made to manipulate and show a profit 
in the steel plants by raising the reten-
tion prce of steel. This is a novel way 
ot adjusting the accounts, and I do not 
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think even in the public sector, they 
lhould take recoune to aw:h jualerly 
of statistics. Rather tbey should c:ome 
out with a clear picture, calling 
spade a spade. 

The same story ii ~ repe.ated iD 
most of the public sector undertakings. 
I may quote from the otllc:ial state-
ments. Last year, the profit from the 
public: sector dropped from Rs. 2.01 
c:rores in 1960-61 to Rs. 1.95 c:rores iD 
1961-62. Uptll now I cannot under-
stand why there has been a decline iD 
our retums from the public sector 
undertakings even thou1b every year 
we 10 on investin& more and more in 
that regard. It is most unfortunate that 
the capital investment has reached 
astronomical proprotions, but stiJI the 
ield has been very miserable. It Is even 
much les than the interest we usually 
,et from the banker. Aiain I quote 
from the oftlc:iaJ lleures that the return 
is less than 1 per cent. in certain cases. 
In 73 State enterprises, the return has 
not ~n more than 0.3 per cet in 1961-
62. This is rnuch less than what we 
expect from a banker. The public 
sector alone can afford the luxury of 
incurring such hu&e losses without 
hurting anybody. If 911Ch inetllcienq 
would have been noticed in the private 
sector, 1li0Se people who are respon-
sible for it would have been out of 
budnea.. They would have been sack-
ed either by t:he share holders or by 
company I- admlllistration. But J•:;:re 
it is being run by the Govemmeut. 
The party in power has a lar1e 
majority in th is House and whatever 
criticisms are being made fall on deaf 
ears. 

lS. hrs. 

In this au1ust House. sometime iD 
August, 1961, the Prime Minister had 
most •boldly pointed out that the public 
sector would go all out to compete 
Ule private sector He had categorkal. 
Iy stated that the British concept that 
the public 91!Ctor should not flO after 
proftt and profit should be the concern 
of the private sector is something out-

dated and the public sector should 
make it a point to show more proll.t. 
But that statement of the P.ri.me 
Minister has just remained a statement. 
&nd no action has been taken in UU. 
regard. The State enterprise has not 
been properly run and it has been a 
drag on our nati<>nai progress. 

We shall have to find out what ~ 
at the root of all this, the low return. 
inefficiency etc:. Is it the choioe of 
wrong personnel? Is it laclt of 'cost'" 
con11eiousness? Is it excessive cen-
tralisation of p0wer in the Ministry? L 
think all the three are true. 'nlere is 
a great famine of trained men. We 
are short of technicians and it is not. 
always correct to expect nor is it. 
worthwhile to hand over the adminis-
tration nf these hu1te st"'!I plants to· 
immature IAS oftlcers or to have the· 
tmpersonal character of the secreta-
riat adminiStration transplanted there. 
Business administratinn is somethi116-
different from 11eneral administration 
and the ninth rei>ort of the Estimates. 
Committee of thP second Lok Sabha· 
las been verv clear on that point. 
They have cate1torically recommend-
ed that no oersonnel should be taken· 
from the 11eneral administration to· 
serve as M'.ana2ing Directors or in tne-
Board nf Directors of the various 
state enterprises. But I am sorry to 
say that due regard has not been given• 
to that recommendation and the s3me 
red-tape, the same bureaucratic admi-
nistration. is being perpetuated in the 
various state enterprises, which acts as· 
a stumblliu! block in its erowth. 

Rather more freedom should have 
been 2iven in this business adminis-
tration. WP feel that excessive cen-
tralisation of oower and Jack of dele-
cation of authority to those who are 
en the soot has been rest>onsiblP for· 
this crippled working of the State 
enterorises. Excessive centralisation 
of p0wer in the Ministry in regard to· 
appointment, dismissal and transfer of' 
oersonnel and in 're.11ard to t>urchase 
of stores and st>are oarts ha~ pulled 
down the oerformancP. to R consider· 
extent. I think the Minister will 
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[Shri P. K. Deo] 
.cive serious thought to this matter anc:t 
see that these concerns are being run . 
as proper business oreanisationa 

I come to the human aspect of the 
.question. The Govenu:r-<U1t have . 
completely lost siaht of the human 
.aspect of the question. Mismanaa:e-
.ment in tack~ the workers ha.S' heel\ 
.manifest in most of the nublic under-
takings. The previous sneaker also 
.hammered on that point.- I w.ant to 
reiterate that the recent lock-out at 
Rourkela · has been preceded by a 
·•trike at the Heavy Electricals Bho-
.pal. My friend, who comes' .from 
Madhya Pradesh, has given a lucid 
.nicture of the state of aftair~ in 
Bhopal. So far as Rourkela is con-

.. :erned, the lock-out did take place. 
·Two blast furnaces were out of action. 
i50 workers were out of employment 
and thefe has been a loss in the out-
:put of pig iron to the tune of 1700 tons 
a day. Though the workers have 
started going to work, I am very ~orry 
·to say that the management is bent 
upon victimising the labour leaders 
there. That should not be the attitude. 

'Trust begets trust. If we trust the 
workers, they will work contented. 

'The machines are to bP. manned by 
hundreds of workers and if thev are 

.tfisgruntled and dissatisfied. to expect 
any good return would he far-fetched. 

Even though Rourkela has beP.n 
equipped with the latest steel plant-
Rourkela is the second steel nlant in 

·!.he whole of Asia where the LD pro-
cess is used, the first being in Japan 
why is it that Rourkela is having so 
much trouble? There have been too 
frequent breakdowns and we are far 
"behind the schedule. There should be 
a thorough probe into· this matter. I 
ft'el that the human as!)ect of the 
~uestion has been completely neglect-
•d. In Rourkela. it i< a pity that no 
labour union has been recognised so 
far and the labourers have been com-
pletely denied their right of collective 
'bargaining for their emoluments or 
i>ett~r conditions of service. 

The previous speajter had referred 
to the report of the Orlssa .Govern-
ment. Sometime back, an evaluation 
•md implementation committee was 
appointed by the Orissa Government 
with regard to the implementation of 
labour laws in Hindustan Steel Limi-
ted. The preliminary enquiry report 
in respect of the conditions of the 
workers at Rourkela by the Labour 
Commissioner, Orissa submitted betore 
that committee contains many startl-
ing revelations regarding the violation 
nf the various labour laws and con-
travention of the Factories Act. When 
th,. Government have beei:t prescrib-
ini: a code of conduct to the private 
~P.Ctor, they should try to follow that 
~ode themselves. They should be the 
ideal employers and should set an 
examnle for the private sector. What 
;~ sauce for the goose is sauce for . the 
cander. If that is not done, no amo-
unt of sermons or even penal action 
taken in regard to the private sector 
"'ill b.. of any avail. 

Coming to the location of heavy 
industries, I would be failing in my 
duty if I do not point out this aspect 
of the question while discussing the 
Demands for Grants ·relating to this 
Ministry, viz., that there has been a 
feeling that aU ·these heavy industries 
in the Government sector are being 
!qcated only in such areas where thel'f' 
are puUs. Government yields to 
varioUs pulls, which go into work in 
r'leciding the location of an industry. 
If the Government wants that there 
should be simultaneous development 
of all the areas in this country, it 
•hould select such . areas which are 
primitive and backward. Take the 
example of Dandakaranya area. Even 
though there is the Bailadilla iron ore 
area which has the largest deposits of 
Iron ore, and near that there is the 
Chanda coal fields and Singareni coal 
fields. the Government has not yet 
thought of having the next steel plant 
In the Dandakaranya area. I hope 
the Government would give serlou.• 
thought to this and examine this 



5025 Demands VAISAKHA 27, 1884 (SAKA) for Grants 5026 

aspect of the question to see that the 
dispersal of heavy industries takes 
place not on any ·party considerations 
or any other considerations but purely 
<1n a question of merit and the deve-
lopment of the country as a whole. 

I would like to point out another 
.aspect of the question, and that is 
.about the consumers' advisory coun-
cil. I have been hammering on this 
subject every time I get an occasion 
to speak on demands like this, that 
there should be a consumers' advisory 
council attached to all such industries 
which will rep:esent the views of the 
consumers ree:arding price and quality 
of the products. 

Partio.ipation of labour in the 
management has been very well 
spoken of by the previous speaker. · 
'l'he aim of our socialist government 
is that the labour sheuld be associated 
with the management and with the 
participation of workers and the 
consumers in the field of p:oduction I 
am sure the standard and the price ot 
various products will· improve. I 
:sincerely request the Government .to 
iiive their deep consideration to this 
matter. 

Lastly, I would like to point that as 
we havP. the Public ·Accounts Com-
mittee and the Estimates Committee 
there should be a statutory Parliamen-
tarv committee of this House to go 
int~ the auestion of the various public 
sector undertakings. That committee 
·should be primarily responsible to 
look into the workine: of these under-
takings· and to give suggestions as to 
how the wo: king of these various 
public ~ector undertakings could be 
.improved. 

Shri Heda : (Nizamabad): Mr. 
Speaker, Sir, I am very happy thgt a 
new Ministry with the name "Steel 
and Heavy Industries" has been form-
P.tl. but I 'IVOuld have been happier if 
"Steel" by itself would have been a 
.flepa:ate or independent Ministry. 

to the ;ndustrialisation pronamme 
of any country, steel has a very im-
.576 (Ai) LSD-7. 

portant role to play. Jn fact, the 
measure of industrialisation is 1eneraL 
iy taken by the production and con-
sumption of steel. This we have also 
accepted and we take pride in statin1 
th8t the steel p:oduction or steel con-
sumption, year' to year, has been in-
creasing. It is on that basis that we 
have been able to tell other countries 
that we have been making industrial 
progress. So the importance of steel 
cannot be denied. If you take the 
steel department of the Ministry, ft 
has a heavy scope for wo:k. A large 
r.hunk of industrialisation and. public 
sector is there. That by itself should 
have been ~n independent Ministry. I 
will deal wilh this matter a little later. 

There is another added factor which 
gives importance to the production of 
steel at this junctu:e. Today we are 
in short supply of steel. Therefore 
our industries are starving. What is 
the result?· The result is that steel 
has gone into the blackmarket and 
prices have risen all over the country. 

13.H hl'S. 

[MR. DEPUTY-SPE.AXER in the Chair 1 
Even in Delhi, Sir, steel· has gone 

into the blackmarket. We have to 
pay Rs. 40-0 to Rs. 50-0 per ton extra 
to get steel. This aspect itself has 
given quite a different colour to the 
entire industrial sector. Every indus-
try today bases its profits mainly 
because of this margin. They get a 
certafn amount of steel quota. This 
Rs. 400 or Rs. 500 margin comes 'very 
handy to them, and thereby even an 
inefficient industry can make proftt. 
What is the result? The result is tbat 
today the average efficiency of the 
industry, whether it is small or big, is 
suffering and it does not come up to 
the same level of efficiency which 
shoult! hav., been there otherwise. 
Therefore, if there .is an overnight 
change and there is full supply of steel 
to industries I think quite a number 
of small industries would collapSe as 
they would not be able to make both 

. ends meet, they would not be able to 
make any profits. Therefore, because 
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[Shri Heda] 
of the present position, in the condi-
tions as they prevail today, steel has 
an overall importance and it should 
have been under an independent 
ministry by itself. 

Again, it is very difficult to find out 
why heavy industries have been tag-
ged on to steel. Except for the fact 
that steel provides the very basic 
material for the industries, there is no 
other apparent relationship between 
steel and heavy industries. One is 
production of a material which pro-
vides a raw material for other inqus-
tries while the other in.Austries take 
up the particulair line of production or 
manufacture. Therefore, these two 
items should have been kept quite 
different. and it would have been 
better had there been a rational bifur-
cation of the Commerce and Industry 
Ministry and the enti-re industries kept 
under an independent ministry. 
Instead of that. out of the department 
of industries of the Commerce and 
Industry Ministry, heavy industries 
have been taken out and thus a new 
category has been created. 

Sir, we have been enamoured of 
coining new words. When new words 
are coined and definitions are given, it 
cakes time for the people to under-
stand in implications of those words. 
Take the case of the term "small 
scale indusbries" that was coined in 
this country. In the &eginning when 
the . term "small scale industries" 
was coined in spite of the fact that 
a definition was given that there 
should be a capital of Rs. 5 lakhs, so 
much labour and all that, it was 
very difficult to brinJii home the 
meaning of this term and make it 
known to everybody. Very soon it 
was found out that "small" scale 
indust ry" was not small enough. 
The:efore, another term waa used 
and that was "small industries". 
Now we are using the term "heavy 
industries". As against "small indu.•-
tries" we are using the term "large 
scale industries". What are these 
"heavy Industries"? There we hava 

to refer to the Government commu-
nique wherein they have defined what 
are the heavy industries. Therefore. 
this bifurcation of heavy indu.strio 
from industries is also not a healthy 
one. 

Now I come to the scope of the steel 
industry. This industry itself is very 
heavy. With ·regard to heavy indus-· 
tries the Government communique 
states that peavy industries include · 
"the manufacture of he.Ivy engineer-
ing equipment for all industries in-
cludig coal mining equipment, heavy· 
machinery projects, foundry forae· 
p :oject. coal mining equipment pro-· 
ject, heavy electrical equipment pro-· 
ject, machinery industries including: 
machine tools and steel manufacture,. 
auto industries including tractors. 
earth moving equipment and dieser 
en&ines, heavy electrical engineering' 

· industries, cement, fertilizers, public· 
sector projects falling under the above 
mentioned subjects and the depart-
ment will also deal with the Direc-
torates of the Development Wing 
dealing with the above subjects." 
Thus you will find that under the 
heading "heavy industries" a variety-
of subjects have been brought. Steer 
by itself is a very big chunk; projects 
worth a few dozen crores are there-
Again, under "heavy industries" there 
is another •big chunk. Why have 
these two things brought under one 
Minish)• and made it out of propor-
tion? When you compare this Minis-
try with any other Ministry oul of the 
reorganised ministries, you will find 
that this Ministry has become very 
large and rather out of proportion. r 
hope the Minister would be able tc> 
give us the rationale behind the reor-
ganisation of this Ministry. 

Then I would like to refer to one 
difficulty that the people feel. Soon 
after the annonucement of this new 
Ministry it was very difficulty to llncP 
out what partic;xlar application lay 
in the ~cope of thE' Ministry of Steel 
an1 Heavy Industries and what appli-
cation was to be sent to the Minis-
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try of Industry proper. So there 
was, according to my information, a 
stand-st.ill, 'the work was stagnated 
in ::he government departments and 
they were not able to find out as to 
which tiJe should go to the Ministry 
of Steel and Heavy J.ndustries and 
which should be retained in the Minis-
try of Commerce and Industry. For 
two or three weeks everyone was in 
suspense. 'Even now things are no 
very clear and they will not be clear 
for a long time to come. Then there 
is a turther ambiguity. If we look at 
the Ministry of Steel and Heavy 
lndustries, we find that there are a 
number of .public sector projects in 
It. Therefore, it would have been 
more appropriate and more healthier 
if a Ministry · with ·the name or 
nomenclature of "public sector pro-
jects" had been created and all thl!ft 
projects brought under it. But, for 
some reason or another, a ditferent 
name was given to the Ministry. 

So far as the location of variou~ 
public sector industries are concerned, 
the hon. Member who preceded me 
has tour.bed upon it and referred to 
the pulls Of the various government,. 
Of course, he has not excluded the 
Government of the State from which 
he comes. In fact, the complaint 
from members belonging to other 
States is that a particular portion of 
the States of West Bengal, Orissa a.id 
Bihar are chosen for establishing $0 
m.iny new industries with the reS'!.Oit 
that there will be a perennial pro~ · 
lem of supplying water, coal and ot!ter 
essentials. maintaining roads and other 
means of transport etc. It is very 
difficult to understand why Govern-
ment have decided to •lect' this belt 
of JOO to 200 miles in the three StateJ 
of Bihar, Bengal and Orissa for se~
ting up all the major industries and 
thereby creating such a heavy conges-
tion and all kinds of problems to t .,at 
area. It would have ·been better if they 
had set up the varfous projects at 
various places. But, instead of ·that, 
they have preferred to establish all of 
them in !his aree. There are already 
three steel plants, a thermal plant a 
coal mining machinery manufacturing 

project ~nd .the West Bengal Govern-
ment's l'oke oven plant. Then a 
whole complex of new industries 
such as alloy steel plant, fertilizer 
plant, chemical plant and a few 
bi-product projects would be coming 
up in that area very soon. Then, if you 
take the area covered by Durgapur, 
Bhilai and 'Rourkela, we will 
find that in the next ten or 
fifteen years it will be Ruhr of India. 
No doubt, it will occupy a place of 
pride in India becal!Se we would ~ 
having so many projects in that area 
but when we compare it with the 
other backward areas the difference 
would be so glaring. What is the 
result of bringing all the public sector 
projects together in such a congested 
area? The result is that in a number 
of factories there is considerable idle 
capacity. Why is there idle capacity? 
Because of shortage of power. So, the 
entire capacity of the factories cannot 
be commissioned and the machines 
cannot work to fUll capacity. There-
fore, a part of their capacity remain 
idle which is a Joss to the country, It 
also res1l'lts in paucity of raw mate-
rials, and spareparts. delay in trans-
port of essential raw materials and, 
on top of that, Jack of ade-
quate managerial skill because we 
have taken up so many industries in 
a particular area. So, this particular 
way of locating industries has created 
a number ~ problems for us. 

Coming to Hindustan Steel, as both 
the previous speakers have stated, 
there is no doubt that Bhilai bas done 
better than Rourkela or Durgapur. 
But even Bhilai has not fulfilled our 
target. Though I have nothing to say 
against the fulfilment of the target, 
so far as production is concerned. I 
cannot help saying t hat our Russian 
friends have not fulfilled our expec-
tations, so far as training of Indian 
personnel in adequate number is con-
cerned. In tact, this Is the one factor 
in which the other parties have done 
quite well. 

In the case of Rourkela, there has 
been a very ugly controversy in the 
press between us and the German 
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experts. They are coming forward 
and saying that their Indian counter-
parts are not dolng their job6 pro-
perly and, therefore, Rourkela plant 
is not making progress as expected. 
These are the things that should be 
settled without delay so that the pro-
duction ot the plant is not affected 
by any unseemly controversy. 

Then I will take up one point which 
was rekrred to by Shri Daji, and 
that is the advent ot the Am.erican 
team to find out or investigate the· 
feasibiiity of increase in steel produc-
tion in India. He was very averse 
to it and so he severely condemned it. 
His reaction is just a natural reaction. 
In the early days, ten or twelve years 
ago, when we had talks of American 
aid to India, we had the same reac-
tion and we felt very strongly on it. 
I had occasion to discuss this subject 
with some ot the American officers 
h ere in their Embassy and, later on, 
I d iscussed this mallet with some 
Americans when I visited United 
S tates. And what did I find there? 
I found that they have got real appre-
ciation of our difficulties. They also 
appreciate the fact that we rightly 
react when they are wrongly ~ 
untactfuly handling a problem becau.se 
that would be hurting us. But, at the 
same time, we have to appreciate 
their difficulties too. I am not defind-
ing them, but I would say that we 
cannot overlook their difficul lies 
either. It is very easy for a country 
like Russia to give ,aid to another 
country w ithout inviting any criti-
cism from its own country; but it is 
very difficult, if not impossible, tor 
a country which is democractic to give 
aid and not invite any criticism in 
its -own country. because in a demo-
cratic country the government have 
to r espond to the wishes of the people. 
In America particularly, two <things 
have aggravated the situation. 
Firstly, it has got a presidential form 
of government and not a parliamen-
tary form ot government. Therefore, 
the criticism Is bound 10 be much more 

severe for the Minister is not there in 
the House to reply to the debate. So, 
tlie debate· takes scuh a dimension 
with severe criticism and there is no 
end to it. Added to it, in the United 
States there is no party whip or 
party discipline. Therefore, the criti-
cism is without any limit and without 
any restraint. So, in their zeal to 
CPnvince the people 4.hat •this aid is 
very necessary and no money would 
be wasted a:nd whatever they give 
would be beneficial to the country 
receiving the aid, they have to do all 
these things. 

On my discussions with them I 
have found out that they have high 
appreciation for our Planning Com-
mission and the work done by It. 
In· fact, the best publicity material ot 
our country in the United States or, 
for that matter, in any democratic 
country is the reports of the P!annl.ng 
Commission. They are highly appre-
ciative of the work done by the Plan-
ning Commission. Even then, I feel 
that the reports of the Planning Com-
nuss1on are not given the publicity 
which .they should have been given. 
About ten years ago the situauon 
was very bad. At that time, Mr. 
Chester Bowles, after he relinquished 
his post of Ambassador here-then he 
was a private member or a Senator at 
the most; sometimes he was a Sena-
tor and sometimes no~he did a very 
wonderful job for us by publicising 
our Five Year Plans and trying to 
explain to Americans the advance we 
have made during the First and 
Secand Plan. Now, he is holding a 
very responsiale position. So, what I 
am pointing out is ir any country has 
to satisfy its own people. it has to 
make some show that it has investi-
gated and found out that the money 
that it would be giving us would not 
be wasted, would not be misspent but 
would be utilized for the good of our 
country. 

Let me make two points very clear 
here. Firstly, they admit us as an 
independent and great country. There 
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is no doubt about it. They know that 
in Asia, particularly in South and 
Soutl\ East Asia including We!t Asia, 
if there is any country which can be 
a central figure of spearhead of demo-
cracy, it is only !Jldia. That respect 
they have. 

Another thing is that in the belln-
'1.ing they were very much avene i. 
two words. One is socialism and the 
other i~ Planning Commission. Tliey 
bad the idea that planning and demo-
cracy cannot go together. But today 
they have understood the implicatlom 
of both the:Je w ords. They have ac-
cepted that soaialism is a resoectabl• 
word, though they themselves do not 
use it. Probably they are still not 
able to digest it. 

Shri Surenclranath Dwlvedy (Ken-
drapara): It Is nothing different from 
American capitalism. · 

Shri B ed&: For thei.r counrerpart 
f or our socialism they use the wordl 
'welfare state'. They call their ideal 
as a welfare state and we call our 
ideal as a socialistic State. But, I 
think, the connotation of hoth th~ 
means almost the same thing. 

Anyway, this was only a reply to 
a point made by Sbri Daji. I was 
not discussing American capitalism or 
American weltare state here. But 
again I want to make one thing clear 
and that is that the expenditure on 
such teems 00. not form part of t h< 
aid that we receive. Therefore ap-
parenUy that mAY be interfering with 
our sovere\imtv. I still feel that it 
does not hurt our pride and sell-res-
pect; even then thev have to satisfy 
their own people who, uain. are 
equally proud. They have to be res-
ponsible to them. Th'erefore we have 
to bear with certain attitudes that 
they take up. 

Lastly, I would say that for some 
reason or another a controversy has 
alreadv started about 1.he working of 
the public sector 11ersw the working 
of the private sector. We have ac-

cepterl a mixed economv as our goal 
Jn a mixed economy it is just natural 
that certain sectors would be public 
sector and certain sectors wouJ.d be 
private sector. Unfortunately, in the 
public sector the mind is not a com-
mercial mind. They do not try lo 
show profits. Many times I feel tha• 
they do not try to make profits. Whea 
I visited the Indian Telephones--Of 
course, this is outside this Ministry...:. 
I found that the officers in charge were 
sayine, ''What is there? If we 4o 
not make a profit, there is nothine 
wrong in it. If we make a prof!t. 
there is nothing particular in it. The 
whole point is how we are workirig." 

~other thing is that the bureau-
cratic way of working has also gone 
there. That is why that respect for 
efficiency is lacking. Such lack of 
efficiency will not go with any indus-
trial undertaking. As it happens, the 
private sector earns enough to ex-
pand itself. Similarly, the public 
sector should also earn to expand 
it.self. Today the public sector 
is not earning. The hon. Mem-
ber gave the total figure of profits as 
a few crores of rupees. But that does 
not give the real picture. The proftt 
earned by the public sector comes to 
.03 per cent. He gave the figures in 
crores of rupees, but if you take the 
percentage, it will be .03 per cent. It 
is such a small margin of profit. Th.e 
minlmum profit that the private sec-
tor people expect is about 10 per cent: 
If anybody earns leSs than 16 per 
cent, it means that the project is ~ 
Ing in an inefli~nt way and is not 
earning properly. So there is sum • 
big gap. Therefore we should apply 
commercial intelligence in the publlc 
sector also. 

With these words I support the De-
mands for the Steel and Heavy In-
dustries Ministry. 

Sllri Sareadruaath Dwincly: Mr. 
Deputy-Speaker, Sit, we are disc~ 
ing a new Ministry with a new Min-
ister who is absent. 

The Depaty MhaJ.ster in the Mhl19-
try ot Commanlty Development, 
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Paacbayati Baj and Cooperation (Sbri 
Sbyam Dhar Misra): I am here. 

The Deputy Minister in the Minis-
try of Finance (Shri B. R. Bbapt): 
I am also here. 

Sbri Sureadraaath Dwivedy: It is 
an important Ministry and I am sur-
prised to see that no Cabinet Minis-
ter is present here. Two hon. Deputy 
Ministers are here who ·have nothina 
to do with this Ministry at all The 
Government should give serious con-
sideration to the debate. 

Shri B. It. Bhagat: He was here and 
will be coming back shortly. 

Shri Sureadranath Dwivedy: The 
Minister is new but his achievements 
uid work would not be judged from 
the point of view of the heaviness of 
ihis Ministry, but ftom how heavily 
he is going to sit over the bureaucratic 
machinery that is i:n charge of the 
large public sector and the steel ins 
dustry. 

Shri Heda has referred to the 
rationale of the division of the Minis-
try. If I want to raise that point 
again it is because we attach the 
greatest importance to this Ministry. 
Public sector today occupies the 
highest position and its success or 
failure is going to decide the future 
pattern of our national economy. 
Therefore it is not only essential 
that the public sector by its own per-
fonnance establish its superiority, 
effectiveness or usefulness but should 
also be able to stand the competition 
of the private secior. Therefore, I 
think, while the bifurcation of the 
Ministry was thought of the entire 
thing must have been thought of 
from this angle. WJ!at do we find to-
day? 

ln this respect I want to say that 
firstly we had the Production Minis-
try which negotiated the establish-
ment of the Rourkela steel plant. 
After some months or years there was 
another ministry, namely, the Iron 
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and Steel Ministry. Again that wu 
converted into the Steel, Mines and 
Fuel Ministry. Now it has again been 
bifurcated into Steel and Heavy In-
dustries Ministry and Mines and Fuel 
Ministry. I doubt whether this bifur-
cation is going to create mqre contu-
sion and disorder or is going really to 

.. bring about more efficiency, . 

I would like to know what is heaVJ' 
industry? How do they define it? We 
find heavy industries under the juris-
diction of dilferent ministries in the 
public sector. Do they propose that 
all these public sector heavy indus-
tries would come under the Steel and 
Heavy Industries Ministry? If that is 
to that should be made very clear. 
A3 you know, in this House we have 
the sorry spectacle of shirking of res-
ponsibility from one Ministry to an-
other. Regarding production in theae 
industries there was a charge against 
the Railway Ministry that transport 
was not available-that was the bot-
tleneck-and coal was being pro-
duced but it could not be brought to 
the factories for production purposes. 
Then the hon. Railway Minister comes 
here and says that there is no such 
thing and "We have provided the 
'll'agons, but there is shortage of coal". 
All these public controversies go on 
not only side the Ministry but they 
also come forward publicly to shirk 
the responsibility and to defend them-
selves. I feel it is again going to 
create more contusion in the sense 
that for ita production the heavy in-
dustry would depend more and more 
on mines for its raw material, such 
as, ir0n ore, limestone, coal etc. There-
fore if we were serious that the In-
dustrial iPoliey Resolution must be 

implemented and that we shall strictly 
adhere to it-it is a right policy 
that steel must be in the public sector 
-then, instead of bifurcating this into 
two Ministries probably we would 
have done much better if Mines and 
Steel were kept toeether. I would 
rather advocate that we should 
nationalise all mines, the supplier of 
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zaw materials that are necessary for 
.the production of steel so that there 
Is an integrated control and planning 
•for the production of the entire steel 
·products. Therefore my first point 
would be that this bifurcation is like-
ly to affect the real success of this 
Ministry. 

Before I go into the question of 
Hindustan Steel Limited, I would 
. like to bring to the notice of the House 
.the question of Parliamentary control 
over public undertaltines. We find 
that the Government is more iD 
tavour ef official control and is averse 
to Parliamentary control. Parlia-
ment gets very little information about 
the achievements in the public sector. 
As you know, this question as to what 
tihould be Parliament's· control over 
this Ministry and what sort Of in-
1orrnation should be made available 
to this House has been raised many 
times in the House. I think it was 
first raised in 1953 when the late Shri 
Mavalankar wrote to the hon. Prime 
Minister. A series Of discussions went 
-on, for the appointment of a com-
mittee on public undertakings on the 
~ines of the Public Accounts Commit-
tee alld the Estimates Committee. But 
111othing has been done in that respect 
till now. 

Sir, the Estimates Committee in its 
Seventy-third repol'.1 said as follows: 

"Under the existing arrange-
ment. Parliament does not get a 
'COmprehensive picture of the 
·undertakings. Firstly as pointed 
·out above, there is no consolidated 
information available with- regard 
to the total investment made by . 
Government in the public under-
takings and subsequent changes 
made therein by way of additions 
-or withdrawals. Secondly no 
consoliclated ·information is avail-
able with regard to the working 

·Of the undertakings and the net 
effect thereof on the national eco-
nomy of the country. Thirdly, 

·even with regard to individual 
·undertakings, Parliament does not 
·.get information in time with re-

gard to their working and the 
state of their present conditions 
and even when the information is 
m.ade available it is found to be 
very often in.adequate. There is, 
therefore, a real need for improv-
ing the methods of furnishing in-
formation to Parliament about 
public undertakings." 

There was another recommendation . 
The Committee in its Seventy-Third 
Report further recommended that 
''these bodies might also be encourag-
ed to prepare business type budgets 
which could be Of use to Parliament 
at the time of budget discussion." But 
Government has not so far given us 
any such thing. So, when we go into 
this question we find there is practi-
cally no material available on which 
real criticism could be based. 

Hon. Members who preceded me 
have referred to the profits Of these 
public undertakings. The public sec-
tor undertakings are expected to con-
tribute a good share towards the 
schemes in the Third Five Year Plan. 
In this connection we should exa-
mine what these undertakings have 
earned during the first year of the 
Third Plan. It has ·been pointed out 
that the investment in the year 1960-
61 has gone up from Rs. 605 crores to 
Rs. 709 crores. The profits in 1980-
61 was Rs. 2.01 crores, but in 19&1-62 
it dropped to Rs. 1.95 crores. I have 
no doubt that if there had been· grea-
ter parliamentary say in these matters 
things would have improved, as 'per-
haps it is going to improve in the 
case Of coal. Because of insistent de-
mand in the House the question is be-
ing taken up at the highest level. It 
is necessary that these matters should 
be taken up at the highest level. 

It musi. be clearly understood that 
barring a few in Parliament, Parlia-
ment as a whole, wants that public 
undertakings should expand and 
should become a real success. If any 
criticism is made today it is with that 
end in view. There should not be any 
feeling that by letting Parliament 
know more about them, there is go-
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[Shri Surendranath Dwivedy) 
ing to be an adverse etlect on the 
functioning of these undertakings. 

I now come to the question of steel 
production and the H industan Steel 
Limited. When we are expecting a 
production of 10 million tons in the 
l'hird Five Year Plan, Jet us examine 
• hat are our achievements in this 
direction. The Report Of the Minis-
try for 1961-62 says: · 

"The total availability in 1961-
62 was about 4.15 million tons, 
comprising of indigenous produc-
tion of about 3.15 million tons a:id 
imports Of about 1 milli0n tons 
aiainst the total availability of 
about 3.2 milliOn tons in 1960 and 
2.6 million tons in 1959." 

The target for the Second Plan was 
6 million tons per year. The total de-
mand during the year 1961-62 was 
assessed at 6.2 million tons, and now 
there is a shortfall. The autlaorised 
c.apital of the Hindustan Steel Limit-
ed has recently been increased from 
Rs. 300 crores to Rs. 600 crores, 
but their performance is so disap-
-pointing. In this connection I would 
like to quote the figures given by the 
new Minister in the House on the 9th 
May. In reply to a question on the 
9th May, the hon. Minister said: 

1The production of sleet ingots 
in each of the three public sector 
'Plants f1om the commencement 
of production u9 to 31st March 
1962, was: 

Bhilai 
Rourke la 
Durgapur 

1.27 million tonnes 
.634 million tonnes 

.63 million tonnes. 

It must be remembered, when we 
consider these fliures, that .all the 
three steel plants almost started pro-
duction simultaneoµsly. The first 
blast turnace in Rourkela was com-
mm!ODed OD 3rd February 1959 and 

• 
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in B·hilai on 4th February 1959. The-
first blast furance at Durgapur was 
commissicned on the 11th January 
1.960. It only shows that alt.floueh the-
three plants started production simul-
taneously they do not appear to have 
been planned together. It also proves 
that three big steel plants cannot be 
i-aanaeed proper! by a huge steel cor-
poration like the Hindustan Steel 
Limited. I understand there is a lot 
ot bureaucratic interferenqe even in. 
small things. The individual steel 
plants although they are autonomous 
in character, have no fredom. I would 
like this giant corporation to be bro-
ken up and more powers and auto-
nomy sho.uld be given to ·the steei 
plants so that, within their sphere. 
they can function more effectively and 
efficiently. I do not deny that there 
should be co-ordination, so that the-
public .sector undertaking may set an 
example as a model employer. l think 
before we start the fourth plant at 
Bokaro this questiOn oueht to be exa-
mined. 

The top heavy management is 
actually an obsta~e in the efficient 
functioning. It is a fact that the-
maximum utilisati0n of the existing 
capacity in the steel plants is not be-
ing made. This matter should be 
gone into very thoroughly. In regard 
to Bokaro it was reported in tbe 
papers th~t a fact-finding mission is 
coming to this country trom Arnerica. 
Americans are going to be ·the colla-
borators for this plant. But what is 
the function of the fact-finding mis-
bion. It is said that the Mission Is 
cominl{ to survey_ the area to find out 
the availability of raw materials, etc. 
What does it mean? Does it mean 
that before flnding out all these things 
the USA is not going to commit any-
~· That again means tha\ the set-
ting up of the plant would be delay-
ed. The plant is not likely to go into 
production in the Third Five Year 
Plan. I am afraid whether it is at 
a!J iroing to come in the Fourth Five 
Year f'lan and with the disappoint-
ing performance of the three steel 
plants it there i~ a short fall in the 
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public sector, it is doubtful how we 
are going to achieve the 10 million 
target. 

Mr. ~put:r-Speaker: The hon. 
Member must now conclude. 

Sbri Surenctranatb Dwived:r: I will 
take a few more minutes. 

About Rourkela many things have 
been said by the previous speakers. It 
is in this Ministry's report itself that 
it is running at a loss. I think one of 
our friends referred to that figure. I 
do not want to go to the Audit Re-
port. But th.is seems to be an ill-
fated plant. It started quite early. In 
fact, it was the first one with which we 
started in this country. It has been 
admitted bY the hon. Minister 
himself that there have been 
as many as 26 breakdowns in the 
course of a few years. Why has this 
happened? Because there is a com-
petition between Bhilai, Rourkela and 
so on. And. without adequate prepara-
tion-because they wanted to be the 
first-the first blast furnace was start-
ed and commissioned to action. What 
hap.pened? After all the three blast 
furnaces have started working actual-
ly, the first is kept out of action for 
repairs; the second is having some 
trouble. So it is just not mechanical 
trouble. From the very beginning, in 
this factory there have been so many 
problems, on the organisational and 
administrative side also, excluding 
labour trouble. 

Labour trouble is a chronic element 
in Rourkela, and the reasons have 
been stated by the previous speakers. 
I attended one conference between the 
labour and the managemerlt, and an 
assurance was given there. It was 
admitted that the labour troubles 
mainly arise because they have not as 
yet recognised any single union, al-
though three or four unions ari: func-
tioning. 

All Bon. Member: Five. 

8 hrl Surendraaatla Dwivedy: And 
it was said that an enquiry would be 
made for giving recognition to the 
union. The enquiry was started, but 
the enquiry baa been stopped after it 

had aone on for a few months, when 
it was found that the LN.T.U.C. is not 
likely to command the required mem-
bership for getting recognition. 11 
that is how we are going, to look to· 
factories like this, I think it is wish-
ful thinking to say that things would 
improve. 

For Rourkela specially because ot· 
these reasons, J would s~ggest, -let m 
appoint an Investigati0n Committee, 
not only for labour ·troubles but for · 
going into the question of organisa-
tion and administration in that fac- · 
tory, because there are a lot of other· 
things that have come up. Nepctism,. 
favoullitism, provincial ~ealousy, all 
these have been encouraged by ele-
ments in. the administration. This is 
a factory belonging to the whole 
nation and we do not want it to be 
a spot of trouble for all these pro· 
vincial jealousies. And those thing:1 
have come because in regard to the· 
appointments in the steel factories we 
have not yet decided on a very good' 
procedure. The men at the top, they 
themselves appoint all the persons. 
They have their own Selection Boards 
through which the appointments are 
made, and· that gives rise to many 
other complications. 

One word more and J have done, 
and that is about foreign experts. We 
find from this report that the number 
of the foreign technicians and other 
personnel is going to be increase. ·Even 
on 9th February last a contract has· 
been signed with t)ie Soviet people 
under which foreign experts will be 
taken in connection with the expan-
si0n of the Bhilai plant. This point 
has been raised in this House also. 
On this point, even the Estimates· 
Committee has On an earlier occa-
sion, made its r~marks, which are very 
relevant In this connection. They 
said: 'The number Of foreign ex-
perts should be kept to the minimum 
and efforts shoU!d be made to obtaill 
the maximum results from them by a· 
well-planned repl.acemeni by Indian 
counterparts". i do not think very· 
serious attention ha.s been paid to thisr 
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because we must take into account re-

• cent developments. 

We get aid from foreign countries, 
all right. But what happens? Even 

"in China, when the Russians decided 
to withdraw, their whole Plan has 
come to a standstill. So, we may take 

. aid. But ~hould we go on depending 
·either on the Russians or the Ameri-
cans in this fashion? There has al.-
ready been a cut, because of some 

-political considerations, in the aid that 
·is to come to this country from 
America. U we go on dependina on 

··them and on the foreign technician... 
I am afraid that probably the time 
may come as a result of these politi-
cal considerations when the entire 
plan of our country, because of this 

·-element, wou}d come to a standstill. 

Sbri Morarka (Jhunjhunu): Mr. 
:Deputy-Speaker, Sir, the activities of 
:this Ministry are so vast, the projects 
: under the Ministry are so important 
and the Demands of the Ministry are 

·so big-~. 135 crores-that it is difll-
. cult to assess the progress and perfor-
mance of the Ministry fully with auch 
a short time. I therefore . propose to 

·confine my remarks only to the ques-
. tion of steel. 

The importance and use of steel are 
· increasing all the world over almost 
·.simultaneously. The production ot 
steel during the last decade has 

: increased from 158 million tons to 340 
· million tons all over the world, and 

knowledgeable people forecast that 
· duting the next decade -there would 
be a further similar increase. The 
share of the Communist countries in 
this increase has double from one-

. sixth in the total world production to 
· one-third. Alld the two great powers 
· of the world. namely Russia and 

America, together produce almost half 
· of the total steel production in the 
··world. Japan has made a phenomenal 
, proeress durine the last three years. 
::Between 1958 and 1960 the production 
.'Of steel in Japan has increased from 
·:11 million tons to 22 million tons. 

Most of the industrial development 
in the present century is steel-based. 
Extensive plans for industrial deve-
lopment exist both in the under-deve-
loped countries as well as in the older 
industrial areas. Besides, in some of 
the countries the per capita consump.. 
tion Of steel is still ridiculously low. 
All these factors indicate that the 
deinand for steel, ihe use Of steel is 
going to increase more rapidly than 
we anticipate. 

During the same period. that a 
between 1950 and 1960, our production 
of steel increased from 1 million tons 
to 2· 2 million tons-comparatively a 
very feeble achievement. Thouc our 
supply of steel increased, the demand 
for steel in this country increased 
more rapidly. In 1961-62 our total 
demand was 6.2 million tons, and the 
total supply includ~ imports was 
4 . 1 million tons. lea vine a gap of 2 .1 
million tons, as ·against the gap of 1. 2 
million tons in 1959-60. The point a 
that the gap between supply and 
demand in this country, in spite of the 
increased production, is increasing . 

The target of the Second Plan was 
4.2 million tons. The achievement was 
2.8 million torui. And this happened 
In spite of our putting our steel plants 
in the 'hard core' Of the Plan and in 
spite of the fact that we gave top 
priority to the steel plants. 

Our tareet for the Third. Plan is 10 
million t?ns. It is impossible, or 
almost impossible, to achieve this 
target of 10 million tons so far as the 
actual production is concerned. But 
even if you take this 10 million tons 
target as a capacity target, even then 
there are serious doubts CJf achieving 
it, and unless vigorous efforts are 
made one can almost be certain that 
this target, even in capacity, would 
not be achieved. 

The Sub-Committee of the U. N. 
which met in Geneva assessed the 
requirements of steel for India in 1974 
at 28 million tons. That is within the 
next tweleve years our r~uirementa 
would ·be 28 million tons. At preemt, 
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-0ur capacity is 6 million tons and our 
.production is 3. 2 million tons. It is, 
'therefor&, very vital that we must 
·carefully plan the production of steel 
and vigorously execute that plan in 
'Order to achieve those targets. 

It is evident that so far as steel is 
.concerned. there is a long timelag 
between plannini and actuai produc-
tion. It is our experience that the 
target of the Sei:ond Plan would be 
·achieved some time in ~ middle of 
the Third Plan and the tareet of the 
Third Plan would be achieved some 
time in the Fourth plan. 'nlerefore, 
whatever our requirements are the 
Fourth, Fifth and other plans, it is 
1mperative that we plan them right 
:now. 

Sbri Smendruaath Dwlvedy: It is 
:a Seven year Plan. 

Shrl Morarka: My purpose is to 
-emphasise the fact that a basic indus-
·try like steel which occupies a pivotal 
position in the nation's economy, needs 
.lone prospective planning, much ahead 
.of actual requirements. 

Increased ·Production can .be achieved 
Jn two ways: (i) by expanding exist-
.ing capacity and (ii) by creating new 
capacity. Our Government is taking 
..action in both these directions. So far 
.as expansion is concerned, they are 
expanding Bhilai by 150 per cent, 
.Rourkela by 80 per cent and Durca-
.pur by 60 per cent. In the first place, 
I do not understand why, when Bhilai 
Js being . expanded by 150 per cent, 
.Rourkela and Durgapur are expand-
ed only to a smaller extent. · It is not 
because our needs are less.. With all 
.assessment, our needs are going up 
much more and at the end of the 
Third Five Year Plan, we shall 
require 10 milliOn tons. Even about 
Bhilai, there was a statement in 
Moscow by Mr. Sergeyev, Member of 
the State Committee for External 
Economic Relations that Bhilai would 
be expanded further in the third staee. 

'That means, the scope for further 
·expansion of Bhilai beyond 2· 5 million 
:tons is there. The question ls, why 

not expand the steel plants to the 
maximum capacity now. 

The reason why I advocate expan-
sion is, firstly, expansion always is 
cheaper than creating new capacity. 
The cost of expansion, as was pointed 
out by the hon. Member Shri Daji, is 
much less. It would ·be about Rs. 1000 
per ton of new capacity created by 
expansion as against a new plant 
where the cost comes to about Rs. 2000 
per ton. That is our experience. In 
Durgapur, Bhilai and Rourkela, our 
total expenditure has come to more 
than Rs. 600 crores. The capacity 
created is 3 million tons. 

Scondly, steel industry is an industry 
o1 rapid innovation and new improve-
ment. When the steel industry is of 
rapid innovation, it is necessary that 
the latest techniques and new improve-
ments are also incorporated in our 
steel plants. 'nlat can ·be done if you 
expand them and expand them in such 
a way that we can incorporate tht"se 
latest improvements. 

A third advantage in expanding a 
steel plant to the- maximum capacity 
is the time factor. Whether you 
expand a steel plant from 1 million 
tons to I · 8 million tons or from 2 mil-
lion tons to 2· 5 million tons, the time 
taken would almost be the same. Since 
time is the most important factor now 
so far as the development Of the steel 
industry is concerned, I think that the 
expansion Of the steel plants would 
have been a much quicker p~ess. 

The last but not the least argument 
is, in an e:xipansion, you do not have 
what is known as the teething trou-
bles, becauSe they would be all grown 
up plants. By all this I don ot mean 
not even by jmplication, to suggest 
that we should not try to create new 
capacity. All that I want to suggest 
is that for putting up new plants, you 
must plan carefully both as regards its 
size and location. 

Technological advances have made 
large plants not on1Y possible, but more 
desirable, because the capital cost of 
a large plant is less and the operational 
costs are cheaper. It' is admitted by 
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knowledgeable people, again, that for 
the Bokharo plant, if the capacity is 
to be 1 million tons, the cost is going 
to be Rs. 2000 per ton, and if the size 
of the Bokharo plant is 2 million tons 
its cost would be reduced to Rs. 1100 
per ton. If the size of the Bok:haro 
steel plant is still bigger, 5, 6 or 7 
million tons, it is natural that the 
cost per ton capacity would ·be still 
lower. It is said that in the world, 
there are very few sites where we can 
build a steel plant of a big size,because 
it requires the existence of r aw mate-
rials and vicinity of several other faci-
lities. World experts have said that 
Bokharo is a site where you can have 
all these facilities and the situation of 
Bokharo entitles you to plan a plant 
of the size of 5, 6 or 7 million or even 
10 million tons. Even our consultants 
have stated that this "plant should be 
planned in a way that we may have 
today 1 or 2 million tons capacity and 
later on, it may be expanded to 10 
or 12 million tons. 

A point which we are apt to over-
look when we create nP.w capacity is 
the per ton cost of new capacity 
created. If we want our steel plants 
to compP.te in the world markets, if 
we want our production to be com-
petit ive, it is essential, it is vital that 
we give due importance to this factor, 
because the capital cost of a steel 
plant is an important factor in the 
element of cost of the product. 

Another advantage in planning a 
oig project is, the statisticians have 
come to the conclusion, is that the cost 
of putting up a plant increases every 
year by 2 per cent. Whether you plan 
today or whether you plan after 10 
years, it is going to make a huge diffe-
rence in the cost of the project itself. 
If our needs are there, if the possi-
bility of putting up the big Bokharo 
plant is there, why not start thP. 
Bokharo plant with a 7 or 10 million 
ton capacity and insulate yourself 
against an increased cost of 2 per 
cent every year? I do hope the hon. 
Minister will iive due consideration 

and have this matter properly exa.. 
mined. 

Now, I come to Hindustan Steel 
Ltd. The Hindustan Steel Ltd. is the 
biggest corporation in this country 
and it is easily one of the biggest in 
the world. There is a feeling and the 
feeling grows more and more that the 
top management of this company is 
rather weak. It has under it a vast 
ramification of industrial units. It has 
three steel plants, the "coal washeries, 
the ·biggest by-product plant, it has 
the special tool steel and alloy plant, 
the expansion programmes for the 
three steel plants and then, it has the 
fourth Bokharo ·plant under it. It is 
a huge programme, and its timely 
execution requires vigilance and 
vigorous efforts not only at"1e execu-
tion level, but also at the policy mak-
ing stage. From past experience, one 
can say that these steel plants did not 
:-eceive the supervision which was 
necessary during constructiOn and 
they are Mt receiving the attention 
which is necessary now for running 
them. I will give you one example. 
In Raurkela alone. during a short 
period of a little more than 2 years, 
from April 1!>59 to July 1961, they 
paid the Railways by way of demur-
rage of more than Rs. 1 crore. Demur• 
rage to Railways alone by Rourkela 
alone in about 2 years, more than 
Rs. I crore--it is, I think, a sad com-
mentary on the supervision and on the 
vigilance of those who were managing 
it. What is happening now? An 
ordinary letter making ·enquiries· 
about what they produce, whethei-
they can supply something or not, 
takes about 6 months before that 
letter is properly replied. ~n· 
acknowledgment takes three months. 
This is not the way a business con-
r.em be run. If you leave the •busi-
ness Or the commercial side weak, to 
that extent, your projects are ·bound 
to suff.er ·because they would have a 
built-in handicap. These steel plants 
are the backbones Of our development 
plans. Indeed. they are the back-
bones of the ~ntire national economy. 
They are the prestige projects for the-
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public sector. On their successful 
working depends tile success of the 
entite public sector. This is an 
imporant experiment which the world 
is watching all over, and i! this ex-
periment fails, it is not only the steel 
plants which would fail ·but it might 
shake the confidence of the people in 
the entire philosophy of nationalisa-
tion and public ownership of these 
means of production. It is, therefore, 
not only important but it is vital that 
Government take this thing more 
s eriously and give the needed atten-
tion and reorganise the whole 
Hindustan Steel Limited. 

These three steel plants are expect-
ed to contribute a sum of Rs. 111 
crores to our Third Five Year Plan. 
While this is not an impossible thing, 
the rate at.which we are going is such 
that it would be very difficult to 
achieve this target. 

All these aspects, namely the 
importance of steel to the national 
~onomy, of the steel plants to the 
public sector aJld the contribution of 
Rs. 111 crores to the· Plan are vital. 
Therefore, ·the Planning Commission 
have started worrying about it. and 
I believe that it is the firm view of 
the Planning Commission thal the 
Hindustan Steel Limited, as it is 
organised, is not up to the task of 
handling the fourth plant at Bokaro, 
and, therefore, they are thinking in 
terms of reorganising it. I am very 
happy that after all, the Plannini 
Commission have thought it necessary' 
to devote some time to this organisa-
tional aspect. I think that .even if 
some important structural changes 
are necessary in the organisation of 
Hindustan Steel Limited, the Govern-
ment would not hesitate to imple-
ment ·them. Alter all, what is essen-
tial is the execution Of the work, the 
implementation of the programme and 
the achievement of the target. U this 
-cannot be done, if this cannot be achi-
eved by one corporation, there is no 
harm in having two or three. Besides, 
if these three steel plants are run by 
three different corporations, there 

would be a spirit Of greater competi-
tion among them, and we would be 
ahle to show better what Bhilal and 
Durgapur are doing and what Rour -
kela is not doing. 

Some people have now asked for 
more autonomy for the steel plants. 
Frankly speaking, I canot support this 
demand, because I feel that we should 
give them only that much autonomy 
which enables flexibility Of operation; 
autonomy should not be given merely 
tor the sake Of autonomy. In this 
Ministry, if we make al the Corpora-
tions autonomius,wha.t would be left? 
The Ministry would be completely 
drained of its authority and an empty 
husk or shell alone would remain, and 
the directors Of the steel plants would 
become almost like the emperors of 
the steel empire. I, therefore, feel that 
the need of autonomy must be judged 
according to each corporation and its 
functions. More than that, we have 
heard that almost Rs. 700 crores of 
public funds are invested in the Hin-
dustan Steel Limited. If we give 
romplete autonomy and do not make 
the directors, the chairman and others 
responsible or answerable either to the 
Minister or to the Parliament or to 
the Auditor-General, and they have 
no financial stake in these plants, and 
they will have such huge corporations 
under them, J shudder to think what 
would happen. Therefore, I feel that 
control of the Government machinery 
on the Hindustan Steel Limited, which 
exists today, is very necessary or v;tal, 
and it is desirable not only from the 
point of view of safeguarding the pub-
lic funds b ut also Of making these 
people answerable for the performance 
nf these stee1 p lants. 

Now, I would like to say a few 
words about Rourkela. Rourkela is 
considered to •be the latest and the 
best steel plant n~t only in this coun-
try, but one of the best in the world. 
!':<>me say that it is 'tailor-made'. Our 
Prime Minister has called it the 'sym-
bol Of resurgent India. Some pe!!ple 
have called it the t~ple of prospe-
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rity'. The German press has describ.. 
ed this as 'a magniflcant spectacle of 
beauty' an dadded that 'all the errofl! 
committed there cannot take away the 
brilliance of the final result'. 

It is supposed to be the plant hav-
ing the latest type or rolline mills, 
and only rolling mills Of this type are 
supposed to exist in the entire Europe, 
including the USSR. 

It is also said that the price of the 
final product at Rourkela would be 
Rs. 800 to 850 per ton as again..ct 
Rs. 500 per ton in the other steel 
plants. Its cost of production would 
be less than at other plants. It is 
eoing to have the ·bieest by.product 
plant, producing 14 different irems 
worth about Rs. 10 crores every year. 

These are the points in favour of 
Rourkela. As aeainst this. we find 
that Rourkela has <been a real prob-
lem child with proloneed teething 
troubles. My hon. friend who preced.. 
ed me mentioned about Blast Furnace 
No. 1 and Blast Furnace No. 2. Biast 
Furnace No. l had three breakdowns 
so far in such a short period. Blast 
Furnace No. 2 also underwent some 
repairs for what is known as 'severe 
chilling'. Out of the four open earth 
f urnaces one is already beine r e-
lined. ' 

The bloomine and slabbing mills 
had two major mishaps, one on the 
17th June, 1961 an.c1 the other on the 
6th December, 1961. Some peOpl• 
think that it was due to the negligence 
of the operatives, but the experts 
think that it was due to metal fatigue 
or whatever that may be. 

The pig iron castine machine seems 
io have elven constant troubles 
because it is overstrained. Its capa-
city Is supposed to be 30,000 tons per 
year, but at present, it has already 
been used for hall a million tons 
d urlne the last three years.. 'nle 

overstraining Of this has created a lot 
of problems. 

There has been shortaie of slago 
ladles. 

Similarly, the dolomite calcining 
plant trouble, the mechanical break-
duwn in the oxygen plant, the burning 
of the Busbar crucible In the hydro-
electric pumps etc. all five endleS& 
troubles there. 

I !eel that in view of all these 
troubles, and particularly in view of 
the fact that the production there is 
so slow, one bas to carefully examine 
to find whether these are only the 
teething troubles or whether this 
plant is suffering from structural and 
constitutional ailment which requires 
proper diagnosis and treatment. 

The main trouble in this plant. 
accordine to me. is due to two reasons. 
One has !llready been mentioned by 
one of the hon .Members who preced-
ed me, and that was that the Rourkela 
plant had too many contractors t<> 
execute the works, and there waa rlO-
co-ordinating agency. But more than. 
that, this Rourkela plant had the sin-
gular distinction of havine five diffe-
rent genera) managers in such a shor t 
time. What can we expect in such a· 
huee plant, if the average tenure of 
general managership is not more than 
fourteen to eighteen months! 
Howsoever competent that man 
may be, in fourteen to fifteen 
months' time, he would not 
know even the su,bordinate staff, not 
to talk of the various other things. 
And. further, the persons whom we 
appoint are not essentially the steel 
men. They are gOOd administrators, 
or they are clever ICS ofl'lcers or they 
may be anything else, but in order to 
understand all these things, and in 
order to get the proper ropes and the 
bearing, it will take some time for 
them, but before the:v se•tle down, 
they are transferred somewhere else. 
That I think, is one ot the most un-
fortunate parts of this matter. 
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There has ·been less production in 
Rourkela and Durgapur, due to shor-
tage of raw material and transport 
difficulties. I understand that recent-
ly there has been shortage of power 
also, because the DVC refused to 
supply power. But the most surpris-
ing thing is that some of the capacity 
was slowed down ·because there was 
no off-take and there was no order. 
In this connection, I would like to 
read out a small extract from the 
Seventh Report of the Hindustu 
Steel Limited and point out what the 
directors had to say about it. I am 
quoting from para 8 . 4 under the 
heading 'Exports'. 

This is what they say: 

"Exports, besides eamina valu-
able foreign exchange, have .:,elp-
ed a great deal in keepine up pro-
duction by enabling the disposal 
of semi-finished products 1ike 
ingots and slabs which are not 
saleable in the country." 

Somewhere else .I have read that the 
production had to be slowed down 
because there was no oft'take, firstly, 
for want of transport, secondly, for 
want of demand. If our production 
pattern is such that we cannot sell 
what we produce and because of that 
we have to slow down production, the 
investment in these huge plants will 
never become economical and 
11\.tccessful. 

Finally, I would like to say a word 
about the heavy industries in general. 
We are putting up all these heavy 
Industries in order to create machine-
making capacity in this country so 
that we may depend less on imports, 
and if possible, even try to· export 
some. That would be pos•i,'lb only 
if we keep pace ·w ilh the latest d've-
lopments in technology and incor po-
rate all the latest advances and in-
ventions in the field of science. If 
this is overlooked, our main purpose 
of putting up these heavy plants at 
such huge cost and starting making 
machines would be competitively lost. 
I, therefore, suggest that side by side, 
we should also develop technological 

research and organise. our industrial 
intelligence so that we incorporate the -
latest inventions and keep our pro-
duction equipment up-to-date. That 
is the only way we can cut d~n our 
imports and that is the only way we· 
can ever expect to get a share of the·· 
export market. 

Shd K. C. Pant (Naini Tai): The 
Demands for Grants before us relate· 
to the Ministry of Steel and Hea\·y 
Industries which has been created" 
only recently to take care of many 
key industries like iron and steel, . 
heavy machinery and fertilisers which 
t3gether, and even perhaps singly, can· 
decide the fate of the Third Plan. 

The Third Plan lays emphasis on . 
the development of steel and he1vy 
industries. There are people in this 
country who are opposed to plans for 
rapid increase of producticn of st~el. 
But I, for one, fail to understand why 
we should not go in for steel produc-
t ion at as rapid a rare as we can when 
we are fortunate enough to have· 
very large deposits of iron ore of ex-
cellent quality, adequate !aJbour and a 
population sizeable enough to support 
many more large and modern ~!eel • 
plants. · 

Shri Morarka before me made out a 
rather strong and lucid case for rais-
ing our steel targets not only for this · 
Plan, but keeping in view the rapidly 
growing demands all over the world, 
particularly in our c~untry. I support 
the case he has made out and I "per-
sonally feel that in a growing in- · 
dustry-oriented economy, there is 
hardly any scope for surplus of ~tee! 
or power. It is the experience of all 
countries which are developing. that 
there never is in fact any surplus o! 
steel or power. We in this country 
ignored this in the First Plan and 
to this day we are rueing the fnct 
that we did not put up a plant under 
that Plan. In the Second Plan, how-
ever, there was a shift in our strategy 
of investment, and looking back ov~r · 
the ten years as a whole. I think it' 
can be said that the achievements, on· 
the whole, have not been unimprcs- · 
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sive. The index for machinery has 

. r isen by 400 per cent. Steel and iron 
production has gone up by lZ4 per 
cent. The index for chemicals has 
alSJ gone up 4 times. These are not 
small achievements. Even in fertili-
sers, consumption has gone up by 318 
per cent. Never:heless, we have to 
accept the fact thst there have be~n 
serlous shortfall in many important 
Items, jncluding iron and steel, ferti-
lisers, chemical pulp, heavy forgings 

: and castings, soda ash and the like--
various heavy chemicals.-and cement 
also. So we have to view these things 
In perspective.- I feel that on the 
whole we have to examine this ques-
tion in view of both the achievemen!s 
and the shortfalls. 

Let us examine some of these short-
falls in relation t~ steel. The Seco'1d 
Plan target was 6 million to;:s of 
ingo:s and 4· 3 million tons of sale-

. able steel. As against this target, pro-

. duction was 3· 5 millien ton ingots and 
Z. Z milli: n t-0ns of finished steel. The 
shortfall was bad, and the natural 
consequence of it was that funds 
meant for development bad to be 
diverted to imp~rt of s'.eel. Some 
spelkers .before me have quoted 
ftgures to sh :-w that eyen in 1961-62, 
l'he total demand of steel wa3 •l · 2 

· million ton~ as against the total avail-
ability of 4 15 million tons, of which 
I million tons were imported. They 

· qu; ted them for a particular year , but 
the actu9l fact is that in the last fow 
ye)lrs that has •been the rate of 
Imports into this country. I am not 
against lhe import of steel as such. 
Slee! is a producer material and it is 
the general experience that the value 
of ~tee! when converted into 
machinery increases almost 8 times. 

·Thus :he foreign exchange spent on 
import of I million tons Of steel which 
"'(ould be about Rs. 90 cr<>re• when 
converted into machinery wilt result 
In a saving of about Rs. 700 crores in 
foreign exchange, 

So I view this question of impJrts 
· from a slightly different ang'le. 
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Nevertheless, it has to •be accepted 
that there have been shortfalls, and I 
think we should go into these 9hort-
fal.ls and attempt to learn from our 
past mis:akes and try not to repeat 
them in future. As was pointed out 
by Sbri Morarka again, huge amounts 
of m: ney go into the construction ot 
these steel plants. In the Second 
Plan alone, three steel plants were 
put up in the public sector. The o:·i-
ginal e3t~mate of capital outlay on 
these plants was about Rs. 350 cror~:;; 
ultimately it ro;e to a H:tle over 
Rs. 600 crJres. This is a large rise by 
any standard and it imposed a fairly 
heavy strain on the Second Plan. 

Again the question of returns was 
raised here. It was said that against 
this investment Of almo3t Rs. 600 
crores, the return was nominal. I find 
from the figures given :hat there was 
actually a loss in 1960-61 of Rs. 7•: 31 
lakhs, and i! depr-eciation is provided 
and the less brJught forward-includ-
ing depreciation-taken into account, 
the Hindustan Steel has accumulated 
losses to the extent of almost Rs. 20 
crores by 31st March, 1961. 

This is, to say the latest, hudly a 
Htistactory situation. Even ·SO, having 
said all this, I would like to empha•ise 
that, while it is the duty of this 
Parliament to scrutinise the w:-rking 
of these steel plants critically and to 
pin-point their shortcomings and 
failures. there is great need to pre-
serve a proper sense of perspective. 
After all, it was an act of courage and 
vision to have tak<:>n ut> the con~truc
tion of 3 public sector steel plants of 
l million ton capacity each, · simul-
taneously in the second Plan. 

Now, these plants have been set up. 
Alth.ough they are not giving the pro-
duction expected of them. even tbe 
fact of their being set up, I think, has 
added to the strength of this ciuntry, 
not only materially but also psycholo-
gically, People have begun to feet 
that we can industrialise and that we 
have it in us to set up these bill 
plants by our own efforts. ' 
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We have made mistakes, no doubt. 
And, l think, we all want to profit 
from these mistakes. l would SIJ6-
1est, therefore, that a full-fled&ed 
enquiry shouljl. be held into tne 
call$es of failure to achieve our 
Second Plan steel tartets. A com-
mittee of experts may be . formed to 
10 round the different steel plants and 
to analyse the defects on the spot 
and with sufficient authority to 
remove those defects by taking imme-
diate ~ and without going through 
regular red-tape channels. Only thus 
can we avood ·being helpless spectators 
·to the kind of delay involved in the 
third blast turnace in Durgapur 
which has been reported to be ready 
to go in for firing for the last 15 
months. 

Mention was made in this House by 
previous speakers ot the time taken to 

· 11et up a steel plant. The hon. Mem-
ber, ShrJ Daji, mentioned and l acre« 
with him, that, judging by our ex-
perience at the Second Plan, it takes 
4 to 5 yea.rs to set up a steel plant. 
On that basis, where are we placed in 
the second year ot the Third Plan? 
The work on the steel projects ~ the 
Third Plan should have been well 
under way by now. I would even say 
that work on the Fourth Plan project 
'Should have begun. But, what do we 
fuid? Except for Bhilai, which has by 
far the best record of the three plants 
1o date, no other ~I plant has taken 
1ll1Y concrete stepS for expansion and, 
1lS has been painted out by various 
'Jlellkers, the question of setting up a 
new plant at Bokaro has not made 
1he kind of progress which we all 
lloped it would. Therefore, I regret 
·to say that I have to agree with those 
speakers who have said that it is gra-
dually appearing to become doubtful 
'if we can actually ach.ieve the Third 
'Plan target wblch we have before us, 
·which is 10 million tons of steel. 

The time has come. I think, to think 
·of making some changes in the orga-
·nisational pattern of these public sec-
·tor enterprises, including the steel 
'factories. "nle shortfalls and the 
"failures have been so obvious that 
'578 (Ai) LSD-8. 

some steps must be taken. In that 
regard, l think, we are all agreed_ 

..,,,.hichever party we may belong to, 
we are all interested in seeing these 
steel plants making a profit and work-
ing in a businesslike way. So, let ua 
go to the heart of the problem and 
try to devise an organisational pattern 
i.'l which r~'nsibility for perform-
ance can be cleai'ly and definitely 
fixed. · 

Public enterprises should be run by 
persons who feel, who know and who 
are told that their career11 will be 
made or marred by their perforinance 
in these plants; and their performance 
should be judged purely ·by re3ults. 
But, at the same time, they should be 
given a free hand to achieve these re-
sults as best as they· can. Govern-
ment should, of course, lay down the 
broad policy; but, it should not inter-

. fere in the day to day workinc. Indus-
trial units ·cannot be run as depart-
mental wings; and civil administra-
tors, however able, do not necessarily 
make good managera. What Is re-
quired really is that technical per-
sons, who have a specialised kJu1w-
ledge of the lleldS in which particular 
plants deal, should have a much 
larger say and, as far as possible, a 
decisive voice in the affairs r:4 th-
plants. 

U these suggestions are to wort, 
Parliament must exercise .some res-
traint. We talk of deleptlon of au-
thority. But, delegation of authority 
carries with it the delegation cif the 
right to make mistakes. No me i• 
infallible; and I penonally feel that 
a man should not be guillotined for 
making bona fide mistakes. While we 
should not tolerate ineftlciency or 
procrastination of any sort, the cour-
~e to expedite action even at the 
risk of malting mistakes should be en-
couraged. That is the only way · in 
which we can ma-intain di.clpline in 
these public sector plants and create a 
climate in which th09e in charp ot 
the plants cannot sh.irk taking deci· 
aiOns and can work fearlessly in .the 
best interests of the plants under 
them without beln& subject to any 
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kind of pressures at all. Th.is is 11"1 
important aspect. 

Another sugcest.ion that I have to 
make is that if you want to encourage 
local initiative, Government should 
make lists of the references made to 
it by the dilferent public sector enter-
prises and these lists should be sub· 
mitted to Parliament. ParUarnent can 
then judge for itself haw far any par· 
ticular management has a tendency to 
pass the buck; and also, in case of 
delays, Parliament can see whether 
Govemment is responaible or the com-
pany. 

Jllr. Depatr-Speaker: The hon. 
Member should try to conclude now. 

Shri z:. C. Pant: You may jmt give 
ll'le two or three minutes, liir. I am 
reminded ot one instance of. the ridi· 
culous delays that our procedures 
eometimes lead to. There was an dft. 
clency apert who ordered 4 stop. 
watches. Thirteen months went by 
an·d the indent ·chanced hands 89 times 
In an orgy of references and croas re-
ferences. Yet no decision was taken 
to buy the stop-watches. In the 
meantime, the prices rose by 100 per 
cenl That is the kind of thing that 
has to be put down with a heavy hand. 

Just a word abou.t fertilizers. One 
of the basic weaknesses in the fertili· 
zer policy has 'been that it is not based 
on a proper soil survey. Every ferti· 
liser is not necessarily suited to 
every kind of soil or every kind of 
crop. So. we must have a soil survey 
In this country so that we can divide 
It into broad soil zones and after that 
is done we should 10 ahead to locate 
large fertiliser plants producing con-
centrated multi-nutrient fertilisers, 
within those particular zones. Local 
variations .can be taken care of by 
having small mixing plants dotted all 
over the countryside. These plants 
can also mix the micro-nutrients 
which are needed locally. In this way 
we could have a proper set up and. we 
could hue fertilisers produced which 

are tailor-made to the needs of th-
particular areas. 

We have to make a steady effort M> 
bring down the price of these fertili-
11ers and to brine them within the 
reach of the common tanner. TNa can 
only be done by reducing the c:osU 
aod costs can be redaced by makinl 
these plants integral parts of very 
much larger multi product chemical 
complexes. With these words, I 
thank you for giving me an opportun· 
tty. 

Mr. Deputy-Speaker: I shall an-
nounce the selected ct.it motions. 

Shri Daji: Sir, when the hon. Speak-
er asked us to sEnci in the names and 
numbers of cut motions I ·was on my 
lep and I could not send them. So 
my cut motions may also be treated 
as moved. 

Mr. »epmy-Speaker: They have all 
been gone through. 

Hon. Members may now move their 
cut motions relating to the Demands 
under the Ministry of Steel and Heavy 
Industries subject to their bein& 
otherwise admissible. 

Failure to establish heat111 industriu 
in Kerala 

SIU1 M. K. Kamaraa: I beg t.o move: 

'That the Demand under tJw 
head Ministry of Steel and Heavy 
Industries be reduced to Re. 1.• 

(17) 

Need for nationalisation of 1teel an4 
heav11 industriu 

Shrl Sivamartby Swami: I ~ t~ 
move: 

"That the Demand 1111der the 
head Mlnistry of Steel and Heavy 
Industries be reduced by Rs. ioo ... 

<•> 
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lfeed f<Yr ertablishment <1f a steel m-
dustrit at Sondur in Bellary dist· 
net, M11s<Yre 

Shrt Sinmurtll1 Swami: T beir to 
move: 

'That the Demand under the 
head Ministry of Steel and Heavy 
Industries be reduced •by Rs. 100." 

(fi) 

Need to utilise the iron ore and man. 
ganese in Bella711 District, M11sor• 
State for iron and steel indust111 
b1J the State 

"That the Demand under the 
head Ministry of Steel and Heavy 
Industries be reduced by Rs. 100." 

(8) 

Need for establishing a rizable lteel 
pl4tlt m Southeni India 

Sllri Ko1a: I beg to move: 

"Th.at the Demand under the 
head Ministry of Steel and Heavy 
lnduatries be reduce4 by Rs. 100." 

(7) 

Need f<Yr co-<Yrdination bettOeen the 
Ministries of Steel and Hea"JI In· 
dustries and of Rail1DC111s to en· 
·sure quick movement of finished 
producU from t~ Bhilai Steel 
Plant 

Sbrt M. K. Kamaran: I beg to move: 

"Th.at the Dem.and under the 
head Ministry ot Steel and Heavy 
Industries be reduced iby Rs. 100." 

(18) 

Frequent breakdotOnS <1f mills and 
.rtoppage.s of producticn at Rour-
kela Steel Plant 

Shrl M. K. Kamaran: I beg .to move: 

"That the Demand under the 
head Ministry of Steel and Heavy 
Indusmes be reduced by &. 
100. (19) 

Need to expedite work regarding &d-· 
ting up of a Steel Plant in ·Salem 

SJir1 JI. K. Kamaran: I beg to move: 

"That the Demand under the 
head Ministry of Steel and Heavy 
Industries be reduced iby Rs. 100." 

(20) 

Need to 1!11$Ure equal opportunUies of 
emplo~t in Steel Plants and 
other heavv industries in public itee· 
tor for people coming from differriat 
States. 

Shri M. K, Kamaran: I beg to move: 

"That the Demand under the 
head Ministry of Steel and Hea~ 
Industries be reduced iby Rs. 100." . 

(21) . 

Need to expedtte estcbli&hment of the 
fourth Steel Plant at Bokaro 

Shri M. K . K-: I beg to move: 

''That the Demand under the 
head Ministry of Steel Ind Heavy 
Industries be reduced by Rs. loo.•. 

(22). 

Working of Heav11 Electricals CPri-
va~e) .. Ltd. Bhopal 

Slui 8, M. Banerjee: I beg t!I move: 

'That the Demand under the 
head Ministry of .Steel and Heavy 
Industries be reduced 1by Rs. 100." 

(~) 

Non-implementation of Labour .La1o• 
in Steel Plant.s 

Shri S, M. Banerjee: I beg to move: 

'That the Demand \Dlder the 
head Ministry of Steel and Heavy 
Industries be reduced •by Rs. 100." 

(24) 

Retention price of steel 

Shri S. M. Banerjee: I beg to move : 

'"l'hat the Demand under the 
head Ministry of Steel and Hea~ 
Industries be reduced .by Rs. 100 ... 

(25) 
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lf u d to h4ve a unifonn wage for aU 
Jteel Ptants 
lllari S .. M. Banerjee: I beg to move: 

''That the Demand under the 
head Ministry of Steel and Heavy 
Industries be reduced by Rs. 100." 

(26) 

Need to bring all Steel Plants, Heav11 
Electricals, Bhopal '471der cefttral 
tabour legislatiOll. 

llbrt 8 . M. Banerjee: I beg to move: 

"That the Demand under the 
head Ministry of Steel and Heavy 
lndustries be reduced by Rs. 100." 

(27) 

Noa-implementation of agreement 
ttached 07I 12-3-1962 between the 
npruentative1 of Heav11 Ele~4'1 
Limited, Surat, Bhopal and Ch4ir-
ma.n, HeaVJI Electricall Limited, 
Bhopal. 

llllrl S. M. Baaerjee: Ibectomovo!: 

"That the Demand under the 
• bead Ministry of Steel and Heavy 

Industries be reduced by Rs. JOO." 
(28) 

Latcat positiOll in regard to collabora-
Cion of USA '" 1dting up tha ~lcaro 
Steel P lant. 

Drt 8--4ru&Ul Dwt.ed:r: I bee 
to mcwe: 

""That the Demand under the 
b ead Ministry of S\eel and Heavy 
Industries be reduced by Rs. lOQ." 

(32) 

Questi011 of employment of foreifT!l 
technicicuu and other pen071nel 
from foreian countriea in the three 
pu.blic sector steel plants. 

IUari s~ Dwin4:r: I beg 
to. move: 

'That the Demand under the 
bead Ministry of Steel and Heavy 
Industries be reduced by Rs. 100." 

(33) 

Failure to reach the taT11et of prod11C-
ti011 in the Rourkela Steel Plant 

Sbrl SIU'elldnnath Dwh·ed:r: I beg 
to move: 

"That the Demand under the 
head Ministry of Steel and Heavy 
Industries be reduced by Rs. 100." 

CM) 

Need for better ParliammtaT11 control 
on the steel inctustriea 

Shrl s-d.nnatb Dwlved:r: I reg 
to move: 

'That the Demand under the 
head Ministry of Steel and Heavy 
Industries be reduced by Ra. 100." 

(15) 

Need f or better labour relaticn8hip in 
the Steel Plant&. 

8brl Sumdnaatll Dwlved:r: I t-er 
to move: · 

"That the Demand wider the 
head Ministry. of Steel and Heavy 
Industries be reduced cby Ra. 100." 

(36) 

Need for appointment of a Committee 
to investigate into adminlatnidw 
and management a;f!air1 of the Rour-
kela Steel Plant 

811ri Su.buaUl Dw1Ye4:r: I beg 
to move: 

'"nlat the Demand under the 
head Ministry of Steel and Heavy 
Industries be reduced •by Rs. 100." 

( 3'7) 

Need to bifurcate the management of 
Steel Plants in Pub'lic "sector inte 
aeparaie autOflOllfOUa boar.ts 

f\brl Sarenclnnath Dwlnd:r: l ht'c 
to move: 

'That the ~d under the 
heed Ministry of Steel and Heavy 
Industries be reduced by Ra. UIO." 

(II) 
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Worki l\Q of the D~rtfMflt of Iron 
and Steel 

Bhri DaJI: I bee to mov•: 

"'I'ha t the Demand Wlder tbe 
bmci M.iriistry ot Steel and Heavy 
Industries be reduced by & . 100." 

(39) 

Failure of the iron and r.eel control 
poUcv 

SJarl Sln.marihi Swami: I beg to 
move: 

"That the demand under the 
head Other Revenue Exp;enditure 
of the Ministry of Stt>el and 
Heavy Industries be reduced by 
Rs. 100." (11) . 

Working of the Office of the Iron and 
Skel ContToller i.-:. _,...;, •• ~! 

Slui H. K. Klmana: I bee to move: 

"That the demand Wider the 
head Other Revenue Expenditure 
ot the Ministry of Stt'el and 
Heavy Industries be reduced by 
Ra. 100." (29) 

Failure to SUJ>P!v iron and ateel to 
bo'!a fide cosurnera in Kerafa 

8llrl M. K. K11maraD: I bee to move: 
"That the demand under the 

head Other Revenue Ezpenditure 
ot the Ministry ot Sitt! and 
Heavy Industries be reduced by 
Rs. 100." (30) 

Need to ensure regular . .uwlv oJ '"°" 
and Steel for nnall induatrir1 

Shri M. K. K111DUU1: I beg to move: 
"That the demand Under the 

h ead Other Revenue Exl>enditun 
of the Ministry of Steel and 
Heavy Industries be reduced t.y 
Rs. 100." (31) 

I mpact of the N:ation of price of •teel 
on the genf?1'(11 economv 

Shri Sarmdranatb Dwl'9'ec1J: I beg 
move: 

"That the demand under the 
~ Other Revenue ~diture 

of the Ministry of Steel. and 
Heavy Industries be reduced bJ 
Rs. 100." (40). 

lmblance in distribution of Iron GDd .... , '° the Statu 
Slui DIJ(: I beg to move: 

"That the demand under the 
head Other Revenue Expenditutt 
of the Ministry of Steel and 
Heavy Industries be red11ced . by 
Rs. 100." (41) 

lmproprietv of giving retention pr.as 

Sia.rt DaJI: I bee to move: 

"That the demand under the 
head Other Revenue Expenditure 
ot the Ministry of Steel and 
Heavy Industries be reduced by 
Rs. 100." (42) 

Failure to implement lab.,,,r lawa .. 
the Undertakinga 

Slut DIJl: I beg to mov.: 

"That the demand Wider tbe 
bead Other Revenue Expenditure 
of the Ministry of Steel and 
Heavy Industries be reduced b., 
Rs. 100." (43) 

Arbitrarv r evbion of gradc1 of OJl'N-
tive1 at the Bhilai SCcel Plaat 

Slut DltJI: I beg to move: 

"Tbat the demand under the 
head Other Revenue Ellpenditure 
of the Ministry of Steel and 
Heavy Industries be reduced bJ 
Rs. 100." (ff) 

UMatUfacforv working of ~ Rour-
kela Steel P lant and tl•c •en~,.. 
fall in production · 

Sbrt DIJ(: I~ to move: 

"That the demand Wider the 
head Other Revenue Expenditure 
of the Ministry al Steel and 
Heavy Industries be red11ced by 
Ra. 100." (45) 
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Keed to ad up steel and hea"v inctu.-
tries in Mvsore State czttci Tunga-
bhadra pro;ect area 

lhri stvammihi Sw--1: I beg• to 
move: 

''That the demanll under the 
heec& Capital Outlay of the Minis-
try of Steel and Heavy Industries 
be reduced by Ks. 100." (14). 

Need to set up shipping indu~trie, at 
Mangalore or K<inocr po•"t c:nd alu-
minium industrv in the State of 

· Mvsore 

Shrt Slvammthl Swami: I beg to 
move: 

"That the demand under the 
head Capital Outlay of the Minis-
try of Steel and He-avy lndustne;; 
be reduced by Rs. 100." (15). 

Mr. DeputJ-Speaker: These cut 
motions are now before the Hou,e. 

Shri Jalpal Siach: (Ranchi West) : 
Mr. Deputy-Speaker, while I am glad 
that Shri Subramaniam is a newcomer 
to this new responsibility, J am ~orry 
th.at at this debate his predecessor is 
not present. We have the ~ame han-
dicap in the Public Accounts Ccm-
mittee where we find the Sccret•ries 
change and really the Se<:ret.ary who 
should be answering questions has 
been transferred elsewhere and bis 
successor looks at the files and says 
that from the notes he finds this and 
that. I hope Sbri Subramaniam will 
have better luck than his prede<:essor. 

We live in an age whet;, the stature 
of a country and the strength of a 
Diltion is measured by its steel and 
ele<:tricity capacity. Electrlcity will 
b4' on the anvil tomorrow and so I 
restrict myself to steel and heavy in-
dustries, which is also part of steel. 
I must congratulate the Ministry for 
making a frank confession, no Min-
llltry has made before in the history 
of independent India. Tbe other day 
we bad a meeUna of tlw consultative 

committee 81ld since thi3 was a new-
born Ministry it had no time to print 
the usual Report. So, thi3 was distri-
buted by my very revered frieDd, the 
Cabinet Minister, the Minister few" 
Parliamentary Affairs; l·;e distributed 
this note on the Demands for Granta 
for the Ministry Of S~eel and Heavy 
Industries. This becoml.'s a historical 
document. No document of this cha-
racter has ever been distributed te> 
Members of Parliam:?ni. It has been 
distributed; it is in my possession and 
it can be in the poss~sion C>l nny hon. 
.Member of Parliament who can tak~ 
the trouble to get it. It is really very 
illuminating in the sense lhat it is a 
frank confession of failures. Failures 
are there to good us on to better ach-
ievements. The !act that this is the 
first time that they a!"e admitting their 
failu.res is significant as far as Parlia-
mentary democracy ;s concerned. 

.. .. ~ : ( ~) q"f'f It ~ik 
CIT'litrrn~, I~~~ ;i"~T ~ I 

'"ll'T'mf (~~):;n~ 
~ ~ '1111' '!lITTT lflff, 6't ~ ~ 
if~;i-~~' ~if{ lRror 'ti'T 
~~tj:~ I 

Sbri 1aipal SiJacb: We have been 
used to an apology of one type or the 
other; they put up a defence. When 
they know they are not doini well, 
they feel they must put ut> a defence. 

Sbri C. Sabramaniam: May I have 
the advantage of tha~ document? I 
and my officers are ignorant of that. 

Sbri Jaipal Sinrb: He can have it 
from the Minister of Parliamentary 
Affairs. 

Sbrl C. Subramaniam: He is also 
ignorant of that. 

Sbri JaJpal Sincll: Th!> hlll been 
distributed to everyon~ cf \15 the oQlft' 
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day _only, at the consultative commit-
tee meeting at which lhe Minister was 
preaent. Of course this particular 
subject waa put oft' to another day In 
the month of June, if the hon. Minister 
Temembers. It is worthwhile that I 
read certain portions of it not because 
l want to chastise tbe Ministry but 
because, at long last a sense of hon-
flty is dawning 0n lhe Government, 
which is a redeeming feature. If the 
hon. Minister thinks that this is not 
a document that was given to me and 
ethers by bis officers or by himself 
<>r by the hon. Minister of Parliamen-
tary Affairs, I have nothing more to 
say. But it Is an official document. 

Shri C. Sab~iam: I would like 
tc know the nature of the document. 

Sb.rl Jalpal Slnch: Let ~h" Minis-
ter listen to me. He has a right to 
reply; he must not interrupt like this. 
If what I read from this docu!Dent ii 
not what he and his cili~crs hav" 
written, let him contradict that. 

Sllri C. Sabrul.IAltm: I do Mt 
know what it is about. It he says 
that I will know whether I have got 
.a copy or not. 

Mr. Depafy..,§peaker: It i. the note 
distributed by your Ministry to the 
consultative committee thro11&h the 
Ministry of Parliamentary Aft'alrs. 

Tbe Minister of Parliamentary 
Atralrs (Sb.rl Sa.t7a Narayan Sinha): 
I have nothing to do with it. 

Mr. Deputy-Speaker! You may look 
1nto it. 

Sb.rl Jalpal Slnch: I think ail that 
time is beine deducted from the al-
lotted time for me. The legend here 
reads: 'Note on the Demands for 
grants on the Ministry of Steel and 
Heavy Industries'. This is Govern-
ment paper; you cannot find it any-
where and everywhere. I do not think 
you will permit me t.o eo through the 
whole Jot but it is just as well I read 
~cerpts from this valua~le document. 

"The review of the workini of 
the public sector ~ompan ies under 

the administration ol the Ministry 
of Steel and Heavy Industries as 
also of others discloses that except 
for a very few coUU>anics like the 
Hindusth40 Machine Tools, the 
performance of the rest have not 
been satisfactory." 

That is honest enouih. Later ·on it 
IByS: 

"A managerial cadre of the re-
quisite quality and strength is ab-
sent with the result that most of 
the project. have to deoend on 
civil servants and retired ptorsons." 

Mr. Depaty-Speaker: Is i• your own 
note or the not" of the Ministry? 

Sbri Jalpal Sinch: It is 
the Ministry. 

note of 

Sb.rl Hecia: If I may he allowed to 
say, I m.ay say that I have received a 
similar note; it is from the .!''ederation 
of Indian Chambers of Commerce and 
Industry. 

Sbri Jalpal Sinch: It is Shri Heda's 
word. It will be for the Ministrv to 
accept me or him-whe~her I am -tel-
telling the truth or not. 

Mr. DepatJ-Speaker: But he assert-
ed that it was a note from the 
Mirustry. 

Sllri D. C. Sharma (Gurdaspur): 
We accept Shri Jaipal Sin#l's words. 

Shri Jalpal Siach: I have some 
good and loyal friends. Then it 
says: 

"A 1>ro.iect-wise survey disc~ 
that so far as the Hindustan 
Steel Limited is concerned a good 
lot remains to be done. Rourkela 
steel project has become a monu-
ment of mishaps." 

I am not prepared to accept Shri 
Heda's version because this was iD an 
official envelope and so I taJre it th11-t 
it came from the Ministry. I am pre-
pared to accept that the Federation or 
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whoever it was, wu clever enouch 
to get round Shri Heda and others 
and pass on notes. 

Sllri C. S11bnmanlam: I thought 
Shri Jaipal Singh wu a hockey 
wizard. but I fiil!i he ls a paper wizard 
abol 

Sb.rt Jalpal S~h: Yes. The note 
aays that ''the plant's defects are too 
many to enumerate." Lat« on, they 
say that "Bhilai seems to be the best 
ot the 'b&d lot'." I stop there. Then, 
baci . lcnown that this was from the 
Federation, I would not have wasted 
my breath! l do not want to take 
Ul\fair advantage In re.pect of the 
Ministry and its great suppcirter, Shri 
Heda. If they think that I am trying 
to take unfair advantage of the docu-
ment which I have misunderstood, 
that la not right. I stop there. I ju.rt 
end there. 

But thm! is one particular thin& in 
thls confused and unhappy picture. It 
le the question of labour relations. If 
dila ~ is worthles1 I have no use 
for it. The whole th\nl( is within my 
own knowledce. Steel and heavy in-
dustries are in my home area. I hope 
Shri Heda knows it, &l)d l know he 
knows I am talkine from lrnowledae 
of those things and not from any aca-
demic study. 

If .you look to the thit.·d Pllm, "'hat 
~o you find? We ftnd that the first. 
impossible situation we are confronted 
with is the question of evaluation re-
ports,-as to what the cost will be ill 
recard to these projects. We l1rst get 
n prel!minary report. Take the . ques-
tion of the steel p lants In the public 
11eetor. A steel plant includes of colll'MI 
the land, the quarry mines, the town-
ship, etc. In the preliminary pro;ect 
report, we a.re told that it will cost the 
country Rs. 425 crvres. A little later, 
we are told that there is a revision--
inclusive of escalation, from R~. 42~ 
crores to Rs. 559 crores. The latest 
ls It!'· 620 crore& I ask you: ~ thia 

planninc? I can w:iderstand certain 
tbinis eolng wron11. I knaw In the 
Plannlnc Commission'.> report it.self 
they have pointed out the:ie thinp. 
1n the TISCO also, in the case of Tata's 
1:xpansion programme 11.1'<>, the esti-
mate went up by some per cent. One 
can allow that. But what I am hitting 
at is, I think there is too mucll of this 
detached pla.nriing, tendine to 10 away 
from reali ~Y as to what it is really 
coing to cost us. This hes been hap-
pening again and acain. ! need not ge> 
further into it. 

In other words, what I venture to 
to su~t is that we must have spe-
cialists. There are specialised orpni-
aations who, .because of their being 
specialists, assist the entrepreneur:> 
including the Government, of course, 
in these huge projects, where, if th• 
Government were only amenable to 
listen to them, the country will be 
aaved enormous sums b>onl projects of 
this sort. In other wordJ, what I feel 
is that consultant organisations having 
specialised tnowldre should be 
broucht in so that in the projects, 
the evaluation and estbnatlnr the cOllt 
nructure oollld be done i'1 a monr 
thorough and a 1Clent.lftc manner. 
Having my.elf been a Member of tbe 
Public Accounta Commi~ you woulct 
appreciate what I feel I feel rather 
strongly about it, became the money 
that roes in a particular sector, If It 
ls not properly utili9ed and If It 
remains unutiliM, la, u It Wett. 
sterialised and frozen for other equally 
important purposes. 

As I said earlier, rl(ht at the 
beginning, If we are to be a:nythlng 
at all, we have to go ahead 1n th& 
matter of steel and electricity. I am 
very elad that it is my home area 
which Is going to taJroe the step tor 
the rest ot the country. You will 
never make much headway If you .are-
not golne to become human. 'nlat Is 
where the new Minister ls handi-
capped. 
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There is at Ranchi the Heavy 
llneineering Corporation. I do not 
know whether he bu been there. 
But he has told us in the House that 
he had been to Rourkela. I would 
like him to go to Ranchi. I am sorry 
the Prime Minister is not here. He 
wu supposed to visit Ranchi during 
the elections. But when he heard that 
thinp were not all right there, that 
be would get a black flag demonstra-
tion, he did not turn up.' He was 
advised not go there. I mention thia 
not because I am malting a political 
issue of it. But the point is thia. 
What were the ftgures, what was the 
P.Valuation, when the Heavy Engineer-
ing Corporation was to have been ini-
tiated there? Why have the figures 
trebled now? This is rather an inte-
resting point. It is not that we mind 
the figures getting trebled. There is 
no harm in it it we are going the 
right way, but in the case ot the Heavy 
Engineering Corporation, they made 
a bad start You cannot have a Heavy 
Engineering Corporation plant and 
other ancillary i:ndustrie.s there unleu 
you have the land there. What do 
they do? They first acquire the land. 
Acquiring the land is a State 1111bject. 
It is the State Government. Nine 
Adivasi villilges had to be acqlured. 
The Adivasi villagers must quit It. 
Why? It Is a Central project. If it 
were a provincial project, the State 
Ministers would have been somewhat 
reluctant in going ahead. But, "No, 
it is a N4>.hru project; the Central Gov-
ernment project; the ~rnment of 
India project; a national project. Get 
out." The Land Acquisition Offtcer 
comes round and he gives an award 
of Rs. 45 per acre. I ask you: is there 
any patch of land even in the· jugles 
-deserts of Rajasthan where you can 
get an acre of land for- Rs. 4!1? I ask 
m.y hon. friends there. I do not want 
them to tell me how many big dams 
they have built anct how many bJg 
factories and the like they have built. 
They forget the human beings com-
pletely. So, what happens? Trouble, 
tension, Jabour troubles. Even to this 
day, what is happennig? One clever 
bqoln- went to court and be 19t 

an award of Rs. 6,000 for exactly the· 
same tpye of land. Where is Rs. 4!1 · 
and where is Rs. 6,000? They aay, 
"Come along, Jaipal Singh, this is a. 
national project. Come in; we all 
together." The latest picture i.lJ that 
compensation bagins trom Rs. 3,500· 
and goes as far up as it can. Mean-
w·hile, a High Court decision has come 
in regard to a particular owner o1· 
llllld for Rs. 20,000. When I got Into 
touch with .the local bosses of the· 
Heavy Engineering Corporatio.a, they 
said: "it is not our business; it is the· 
State Government; we are willing to 
pay Rs. 45 but none ot your fellows 
is willing to accept it." I say that Is 
not the way. We want the thing to 
work, llild it you want the thing to 
you. After all, you are living in the 
midst of those people. Today the 
position is like this. Here is this 
wonderful· project which is going to· 
help us go ahead, but the question Is, 

• every day's delay in the matter of 
compensation to these people means 
that every day you are losing a Jakh 
of rupees. Once the enormow thing 
what will it mean? Every day's delay· 
means you are losing that much at· 
money, I am not trying to argue that, 
"Therefore, accept the demand they 
are making." All I say is, be reason-
able. You have made enou;ih mis. 
takes. In the DVC. in the Chittaran-
ian Factory,-everywhere--you have 
made mistakes. Are you coing to go-
on like that? You have paid very 
heavily, and the elections have shown 
it not once, not twice but thrice: All 
I say is that you must realise that you 
cannot go on like thi~. 

I am not talking POiiticaliy now. 
Whether it is Rourkela. whether it iB· 
Durgapur, whether it is Sindri or any-
thing like that, in the matter of land· 
acquisition and rehabilitation, as the· 
Dhebar Commission has a!Teady point-
ed out must be simultaneous. If not 
simult~eous, you can make it earlier 
or before. In other J"Ords, no person, 
whether he is Adivasi or non-Adivasl, 
should be made to quit his land till he 
is assured of rehabilitation elsewhere. 
It Is very important that we should alJ. 
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:pull our full weight in trying to make 
1his enormous project :;tJcceed. But 
-there is a limit to decency and I 1wn-
'bly suggest that our friends on the 
·Other ·side have been relying too milch 
on this Government of India basis; 

1hey are dealing with these humble 
'human beings. We a~k them in the 
·name of national integration, "Come 
:along. Here is a national project. Join 
it", but if that had to happen to them-

. selves, I WOftder how they would feel. 
·1 wish them the very best of luck; as 
'I said, I have no desire not to help 
-them. We would like to help them, 
We would like to help them, l>ut !hey 
·must not go by these ridicul-
ous method.a of Rs. 45 per acre, jump-
ing to Rs. 6,000, Rs. 6,000 jumping to 
.:Rs. 20,000, etc. and expecting that the 
people will accept it because the law 
is there. 

·JS hrs. 

Shrimatl Laksbm.lkanthamma 
-(Khammam l; Sir, first of a1l; I thank 
,.ou for giving me this opportunity to 

.«1>eak on this subject. After making 
a study of the subject with the 

.material available to me, after mak-
iAg a study ot the history of steel 
before Bild after independence and 
also going through the first, second 
8nd third P lans and the booklets that 
have ·been given to us on steel and 
heavy industries, · I want broadly to 
base my speech on the following 
headlines: First of all, the importaiiee 
of the steel industry f<>r the economic 
progress of the country, which can 
never be under-estimated hc;:w we 
co·aJd not start a steel plant In the 

·first Plan and the lesson3 that the 
cecond Plan taught us in the progress 
of steel, to be kept in view for the 
:third Plan. Then I would like to say 
'Why I am afraid we may not be able 
-to realise. the targets for the third 
·Plan, as many hon. Members have 
'Blready pointed out and ask· why we 
.are not pooling our technical talent to 
.design our futur~ plants. 

l'hen, I would point out the cliffe-
·nnces In cost in the three steel plants 

and why there is so much cl.IJ!e:rence 
in the construction of these plantll and 
whether Government has undertaken 
a study Qf these di.frerences. 'lbm .I 
would like to point out the rate ol 
raw material consumption ;n the 
different plants, whether the aame 
kind of coke or other raw material 
was used or .if any inferior quality 
was used, whether it is economic to 
use such inferior quality. Then I wabt 
to deal with the transport botUenecks 
that the industry has been facm.. 
Merely the railway department is not 
to ·be ·blamed for this. Though they 
are responsible to a small extent, to 
a great extent the departments of steel 
and heavy industries Bnd also mines 
are responsible for this. If at all any 
criticisms are made, it is only to eli-
IT'Jnate the symtoms that arc un-
favourable f<>r the working of the 
working of the industries. In the end, 
I would also like to ask for certam 
steel plants in my own district of 
Khammam, where there is lot of raw 
material. The Sineareni coalftelds «Tl! 
very near, and the coal can .be blend-
ed with that of Jharia and other 
better quality coal. We can cet 
limestone from the Ceded Dist.rict8 
and Guntur, which are very near 
Then, we have high grade iron ore 
also. Lastly, I would like to know the 
position about our fertiliser plant. 

The 5 igniftcanee of steel ind.ustry for 
economic development has ·been ex~ 
pressed in several books by geveral 
economists. The economic progress of 
any country is judged only lby the 
quantity of i ron and 5 teel produced 
and consumed by that country, 
because the iron Bnd steel induSt:ry 
p rovides the foundation for building 
complex industrial structures. The key 
role of the steel industry in economic 
development can also be shown by 
analysing the correlations between ·per 
capita conN.mption of steel and other 
major economic variables, such as per 
capita national income, the value Oil 
per capita industrial production and 
pu capita consumption expenditure. 

The Economic Commission for 
Europe made such a study sometime 
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back In which it showed that steel 
consumption .increases at a tuter ra11e 
than induatrial production In the Jni-
1ial 1tages of economic development. 
But oace the industrial base is ~b
liahed, every increase in 1teel con-
.awnptlon bring5 about a Jar1e Jncreue 
i n Industrial production, national in-
-come and living standards. On the 
.other hand, the induatrial growth in 
.aey nation is never solitary and one 
<:an easily discern a iood deal of 
interdependence of industries. It is 
:found that the birth and irowth of 
11<1me industries are always linked 
w ith the simultueous expansion of 
znany subsidiary and ancillary indus· 
tries. It is found that Industries with 
hilh linkage effect provide maximum 
irowth .timuli. Hirchiman, in hia 
book Stratew of Economic Develop-
-ment says that tile :pleadinc of the 
undeveloped countires for starting 
·ateel units is not as foolish as it 
:appears because the steel industry 
'J)l'Ovide5 maximum linkafle etl'ect, as 
H coo.swnes the lutest volume of pro-
d ucts from other industries and 
provides the maximwn volume of raw 
material for further consumin1 indus-
t1 ies. The most complex and agglo-
merative industrial unit In any coun-
(ry is thus steel Industry, 

It is always a moot question why 
1he ~emment of India had not 
1aken the question of starting a steel 
unit in the first Five Year Plan itself. 
In the Second Plan, the Government 
uve started a series of steel plants, 
which would put the country on the 
road of economic imiependence. If we 
view the progress of steel industry in 
India from the commencement of the 
Second Plan, there are very many 
lessons that we have to learn and 
difest and 1 fear we have not done it. 
! doubt very much whether we bad 
realised our steel targeta, 1 mean, ~ 
targets which we should have realiaed 
by 1960-61, even now. I am quite 
1ceptical whether we will be abloe to 
reach the third Plan ·targets. 

Many Members have already said 
4hat at the end of 1966-66, we have to 
ttach a target of 9· 9 million tonir-

TlSCO 2 million, IISCO l million, 
Bourkela 1.8 million, Bhila! 2.5 
million, Durgapur l . 6 million and 
Bokaro 1 million. But 1 think by the 
end of 1965-66, we will be irble U> 
come up to 6.6 'million toes only . 
Why! BecaUSe the ezpanaion achmla 
which ahould have been taken up wt 
year have not reached the lmplement-
tatlon staee for one reason or the 
other. Even in the most tiechinically 
advanced countries like US, from the 
be1inning of project planning to the 
time of ultimate production, it takes 
a minimum of five years. Further, the 
fourth steel plant at Bokaro, which 
should have been well under construc-
tion by now, has not even emerged 
from the drawJnc board at.ace. 

What surprises our imagination is 
why the Ministry is so indol~nt and 
procrastinating with reeard to the 
implementation of the plan decisions. 
We would very much like to hear 
from the hon. .Minister whether there 
Is no possibility ol poolini the tech· 
nicaJ talent from theae six ~ .tee! 
plants to design the Bokaro plant. 

We would also like to bear whe-
ther Government has taken twl ad· 
vantage of associating Indian techni-
cians with the designlnc of our steel 
plants. We heard that the Rourkela 
and Durgapur contracts have not pro--
vided for any such association of In-
dian technicians. Why is it so? The 
Government has not sent people to 
Russia when the Bhilai steel plant 
was designed. Our technicians who 
were sent to Russia were sent at a 
time when the designing was almost 
completed. Why did we not take ad-
vantage of this provision at leut in 
the case of the Bhllai steel plant 
where they allowed our technicians 
to be present. 

Comini to another point, Sir, there 
is a lot of difference between the costs 
Of construction of the three steel 

·plants. There is a difference of some 
few crores of rupees. Why is there 
this difference in the cost of construc-
tion which cannot be explained by 
dilferer.ces in their capacity? . We 
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[Shrimali Lakshmikanthamma] 
would very much like to know whe-
ther the Government at any time has 
undertaken any study aa to why such 
cost diftl!rences have come. We are 
unable to understand why it is so, 
even after giving a llowances for dif-
ferences in their production capaci-
ties and the type of products. 

It is regrettable to note that 1ihe rate 
Of raw material consumption in the 
various steel units in the steel belt 
varies considerably beyond reason-
able explanation. The rate of raw 
material consumption in Bhilai is 5.3 
tons, in Rcurkela it is 6.7 tons, in 
Durgapur it is 8:2 tons, in nsco it is 
S·4 and in TISCO it is 4·.3 ton.s. The 
Minister, I feel, is of the opinion that 
in some cases an inferior kind of raw 
material is used and therefore there 
is difference in the rate of consump. 
lion. But I think almost all the steel 
plants are taking the raw material 
trom the same regions. TISCO gets 
coal from Jharia. nsco also gets coal 
from Jharia, Rcurkela gets coal from 
Bakaro, Kargali and Jbaria Durga-
pur gets from Jharia and Bhllai also 
gets from Bokaro, Kargali and Jharla. 
I think mosUy they get from the same 
regions. Even accepting what he 
says, that the quality Of the raw mate-
rial .i• poor, I think we are not sup-
posed to use such poor quality raw 
materials for many reasons. '1be 
quality of the coke should be main· 
tained at the requ.iJ'ed level; other-
wise it affects not only production of 
iron 'but also leads to increased use ot. 
coal and other ftux materiall. The 
quality of the coke is dependent on the 
ash content of the coke. For evf!rl 
one per cent increa&e of ash in coking 
coal the effects produced are: Ci) de-
crease in the production Of pig iron 
up to 6 per cent; (ii) Increase in coal 
consumption by about 5 per cent; (ill) 
increase in limestone consumption by 
about 5 per cent; (iv) decrease in the 
yield Of carbon in coke and ovens will 
have to be established involvin{I extra 
capital expenditure and decrease In 
tar and gas yield. 

The transport bottlenecks which the 
steel lndmtry 19 complainllljf and the 

coal indmtry js clamourinc is to a. 
small extent cenuine and to a larce 
extent they are their own creation .. 
It should be noted that transport is not 
a service but it could be kept on tap· 
especially In conditions of scarcity of 
resources. The steel and coal indus-
try, I understand, have not done 
everything in their power to ease the-
transport situation. · 

In their anxiety to ful1ll their tar-
gets they have stepped up coal pro-
duction in Bengal-Bihar area and fail-
ed signally to achieve the targets 
especially in Central IndiL Under 
these circwnstances, it woi.ild not be 
charitable to blame others tor the-
non-availability of tramport services. 

Sir, any criticism of mine should by 
no means be understood as an opposi-
tion towards public sector projects. 
t feel .that the public sector projects 
are the temple9 of procress. I want 
them to be kept u clean and as effi-
cient 90 that they become the real 
instruments Of economic advancement 
of the nation. Al\ I mean Is that 
there are certain unfavourable symp-
toms in their working which can and 
should be eliminated by taking an 
intelligent interest in these projects. 
1J a matter of fact, we want the 
Durgapur and Rourkela units to reach 
the efficiency of Bhllal plant as 
quicklY as possible. 

Mr. Depmty-Speabr: The hon. 
Member'• time Is up. 

All Bon. Member: Give her tWo 
minutes more. 

Shrlmait Lekshmlhpthama: The 
hon. Member is not the Speaker. 

Jllr. Deputy-Speaker. She should 
c:onclude her speech. 

Shrimatl 1,aks)imlhpthllJDmA; Sir, 
he has taken two minutes of my 
time. 

Sir, it is a matter of pleasure to hear 
that in the last few months the rate 
of produdion has exceeded the rated 
capaclty in the Bhllal steel plant. Wit 
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do not see any reason why the other 
two cannot emulate this example. 

I learnt with pleasure that the Gov-
ernment is contemplating the cons-

·truction of a steel plant at Nelvcli 
.area using lignite. I also heard that 
the hon. Minister is favourably 
inclined to this project. May I 
request the Government that it would 
be worthwhile to consider ihe start-
ing of a medium-sized steel plant in 
.Andhra Pradesh, especially in Kham-
mam District where we have got . ... 

Shri C. S1lbraman.lam: The hon. 
Member's constituency. 

Sbrtmail i..!rshm!kant!uimm1 : 1t is 
not a question Of mY constituency. 
Singa:ren.i is not merely a question of 
my constituency, it is a national prob-
lem. In Khammam Distrlet we have 
eot not only irood· supply o:f high 
·cade iron ore, we have also got a 
·reasonably gOOd quality of coal which 
·can ·be blended with Ranipnj and 
.Jharia coals. 

Mr. l>eptlty-Speaker: The hon. 
"Member is now repeating henel.t. 

Sim-tl Latsllllllkantlwnma: U I 
ult twice, the Minister may not 
·forget it. 

We ·have all ·the necessary raw 
·materials available. I hope the hon. 
'Minister will have a ·kind eye on 
"this and will sanction it early. I also 
want to ask. at what stage our ferti-
"6r plant is and when it is going to 
come up at Kothagud.lurn in our State. 
1 think it is almost in a very advanced 
stage. 

Then, iaccording to the .geological 
'SllrVey I learn that a lot of barium 
chemical is available in Khammam 
'District. The Government cah very 
-11 start a ·barium chemical industry 
in Khammam. Also, lot of bamboc 
pulp can be had at Kumool for the 
~·~ ot oaper lndmrtries. One more 
paper plant oan therefore be sanc-
tioned tor Kurnool. I hope the Mims-

ter would give serious thought to 
this. 

Sir, with these words I thank you 
for the opportunity that you have 
1iven me to speak on these Demands. 
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Mr. Depgty-Speaker : Ord.er, order. 
"The hon. Member must speak about 
·heevy industries; aot about lthadi. 
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·'feflf?:firwr ~T~Ail:~i1f~ I 

(ff lf~ '3'G'ltf f<ITT'm ~ q ~ ~ 
1, ~ ~lf ~ ltit '"~ ~ ~ rn 
~'ffifl' t ZfT llTT'fltiT <TR .nrr lJ) m 

'llf<'fifT ~)try I 

( n ~ ~ it ~rm?:~ it 
·~n:lfrzmiiif>'~:t ~ '3''Rit 'IM<'li'"' 
f<f' n lfr!f ;nrf'1> <l ~ ~r;(i q 
:i •r <tif~q-i!m.,. ll!il:6° ~ I ~lfl"t 'll't fm1fi 
·Jim qlft tr« ~ '3'~r ~ ~ ~ 
~« ~ m '3'-'f« fqor ll!il: ~ ogrl( 

\lli!ro". ~ ~ q)l: ~ lfirolllfl -
1fr.f fl; f~ lfTl:iJi! it ltif ~~ ~ ' I 
~~if~) f<l> ~) ll'!fl'if'ti ~ 'a'T'3I' fttqo 
t ( ~r ~rlf lf~ if ll'H:'t :a-v)ir ct•~ 
fl •'f ~ of. I 1flfl: ~ij' \R'fi ~ if 
f~ tfllT <Tl~ it '(31') ~'" QfN1IT 

rn~lf>T~qmmr~ 
:mtTT I ~ ;ft';;r ~ ~ futt ".f ~~ 
i[f1ft .m: ~ ii; .,~ ~ ;fifo' ~ 
~) q)l: ~ ~ ~) \il'llfllT I ¢.,.t!; 
1l'1fl: ~ll' ~ ~ 6'11{T q m ~'f?:i~ 
q ~ t <rt~ imwrifT ~rm
~ ~~1 

(~ ) ~if ~Tif1 it; ~ ~ 
lf~)-l •'fl'lit ~ ~) flti ~)~ .,.~ '3'rJ'Pn 
•I ffi lri, :irt ~1 •ifT ri'., ~ ~ 
~ ~ ~. ~ 'Tl:~ lfil lfiT1f 
fir.f ff I ~ll'T ii; m1f 1f· ~T ~ j 
f"' 11i1'T ~r ii; ifT1f "" f ~m 1f1fif Ill) 
ct·ffilf'( ~~~..,ft 1''"1f' ~wilt 
f~ ~ ~ ~t ITNr ;it ~ ifT1f ~ 
~"1lll llTT1I' ~~if; w1irr .r 100 
i[T ff I 

ii" ll{f ~ ~-~ ~ if 
IJf3f 'l>l:ifT ~~tfT ( I 

Slut Maa Slnla P . Paie1 Ol"lhlula); 
K r. Deputy-Speaker, Sir, I have 
heard my hon. friend, Shri Mon.rlta, 
and many other hon. trlenda glvint 
lolll details of the achievementa of 
iht> Ministry, the shortfall in the 
Ministry and likely anticipatlon.s ID 
the Third Five Year Plan. Within 
the t ime likely to be available to me. 
l would like to conftne myJelt bO the 
orpn.isational aspect ot the Iron and 
Steel Controller a t c.tc:utta and 1111 
despatches only. 

As it is well said, whatever may 
be the production, when the produc-
tion is under control and Is to be 
dhtributed at far ott place& a.ccordlnt 
~ allotmenta, much depends OD the 
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vigilance retarding the actual des-
patch so that whatever has been 
·allotted to an area reaches it and the 
consumel'!l derive satisfaction. As I 
"know, allotments are made by the 
lron and Steel Controller for a period 
:ranging from a quarter of"a year to a 
year in four instalments, but the 
·despatches and the receipts being 
-done by the respective areas are at a 
·very late stage. Sometimes it is six, 
·seven or eigh t months. Therefore 
the real purpose for which allotment 

..of iron and steel is beinf made is 
never served a:nd ilfereby the prin-
ciple of control which is to serve 
·the real consumers and to see that 
they get it at the fix~ price sufters a 
Jot aDd discontent arises. 

It has been experienced by one and 
:all that the despatch of iron and steoel 
to the rural areas has two aspects . 
Normally, iron and steel is distributed 
for two purposes, agricultural and 
non-agricultural When the non-
agricultural quota is required in a 
·particular season, it is never received 
in that season. Whenthe agricul-
tural quota is expected to be receiv-

·ed from January to June or even in 
other instalments, it is also never 
received in right earnest. To our 

"'lnisfortune, repeated reminders to 
·follow up the regular despatch of 
·allotments made by the Steel Con-
"troller at Calcutta by the regional 
·offices are not being properly attend-
·ed to. I have had an occasion to 
·work in the· District Development 
"Department. In spite of repeated re-
·min1ers and explanations explaining 
the situation in a particular area that 
callotments of a particular period are 
:still pending and additional allot-
m ents are being indented by the 
respective wholesale distributing 
agencies which are Of a co-operative 
.nature and whose money sometimes 
'is also to be paid in advance, neither 
·.the actual allotments are received nor 
'the complaints are properly attended 
Jo. 

Not only that, I have in mv hand 
:a letter which I received vefy re-
576 ( Ai) LSD-9. 

cently. The office at Calcutta is not 
courteous enough even to reply to the 
District Magistrate, who is in charge 
of the District, for a period Of seven 
to eight months. In my District one 
District Sale and Purchase Co-ope-
rative Unio;i is being recommended 
to be registered stockists :tor the 
wholesale indents on behalf of Gov-
vnment of any nat ure Of iron, agri-
r.ultural or non-agricultural. Corres-
pondence is going on for the last two 
years and the last recommendation 
made by the District Magistrate i8 
dated November 1961. It has be<en 
iiursued by repeated references by 
me and ·by our Iron and Steel Con-
troller at A:hmedabad also . . To my 
rurprise, so far even there is no 
acknowledgment to that correspon-
dence and to those references. There-
fore as the Iron and Steel Control 
Order is being administered and this 
1D11tter is .being pursued, there is a 
great discontent amongst the rural 
agricultural consumers. However 
nnall the quota might be and what-
ever may be the distribution sy .. 
tern, at least the system should be 
perfect and expJ.ainable to the com-
mon people that there is no loophole. 
This is as far as that aspect is con-
cerned. 

Now I would like to say a few 
words regarding the quantum . of 
allotment. I am not sure, but mostly 
it is on population basis Statewise. 
The quantum need not be on popu-
lation basis but it may be accordinJ 
to the actual consumption or the 
nature of requirements in a parti-
cular region. In certain regions 
sheets, iron rods or· other qualities 
may be required in a larger amount 
aDd in certain areas these may be re-
qulred in. smaller amounts. Whatever 
quantum is fixed· at the Controller 
level as a whole should not be on 
POPulatton basis only but on the basi• 
Of consumption also. 

We see that in Deihl or anywhe~ 
else corrugated· sheets are available 
In the open market. There must be 
aomewhere rome loophole. Either 
through the registered stockists or 



MAY 17, 1962 for Grantl 5092 

[Shri Man Singh P. Patel) 
throueh the existing agencies of dis-
tribution, wherever it may be, this 
leakage is there and it is available to 
the other non-executing agencies etc. 
If our distribution is according to 
the consumption roughly in addition 
to the population basis it may be 
that this leakage and open market of 
certain controlled articles are not of 
a vast nature and our admlrustratlon 
may not be misunderstood. 

As far as the question of registra. 
tilm of stockists is concerned, my ex-
perience shows that these two private 
concerns, the Indian Iron Company 
and the "Tata lTon and Steel Company 
are not registering new co-operative 
eocieties as stockists even though our 
annual reports do speak that there is 
a.n increase in the number of regis-
tration of stockists. Wherever a co-
operative society comes forward for 
registration as atockists it should be 
p referred if all other conditions are 
fulJilled as required by the .private 
sector or by the company. But !"!· 
gistration should be preferred through 
a co-operative society if the othe1 
conditions are fulfilled. 

As far as the target of the Third 
Plan is concerned, we here on o\ir 
side, looking to the achievement of 
the Second Plan, feel a shadow of 
about that if the expectaitions are not 
reached there may be a further short-
age, and an acute shortage, and the 
Steei Control Order, which is being 
retained since the last ten years, will 
still be required for a further period 
of five or ten years. And, as is nor-
mal, the rural area is averse to con-
trol-it may be of any nature. Even 
though the poor man might be get-
ting an article at the controlled price, 
he gets it in such a sparse quantum 
that there is no satisfaotion even to 
a person who is given, and to a per-
11on who is not given. 

So, in order to achieve self-suffi-
ciency, or to avoid a situation as 
occurred during the Second Plan 
when certain types of iron roda. sheet. 

or wires were short-tailing, the Min-
istry should !l'ee as tar as our achieve-
ment in regard to those items in the. 
Third Plan is concerned, that they 
reach a particular quantum when ~ 
control order does not require to be 
continued or pursued as happened 
before, whether in the matter ot 
cement or foodgr.;U:ns. 

• Dr. U. Misra (Jamshedpur): Mr. 
Deputy-Speaker, Sir, though I have 
got high hopes about our new Minis-
ter and the Ministry that has been 
formed, this report does not give !De 
very much encouragement. Rather, 
it does cnot give a proper perspective 
of the development, so tar as steel 
and heavy industries are conoerned. 
It is very scrappily written, I regret 
to say. Even some geographical in· 
accuracies have not been checked up. 
For example, it is written "Gua re-
gion of Orissa", which is not correct 
H<JWever., that is not a big point. 

But what I mean to say is this. We 
are heading towards socialism. So 
we should fix up our policy to that 
effect. But what is happening is that 
by and by we are fattening the pri-
vate sector at the expense of tblt 
public sector. 

Take this Boiani Ores, where we 
have got a 50.5 per cent share. But 
who manages that? We do not manage 
it. It is left to .the private sector to 
manage it. 

Like this, in steel we have heard 
about the Bokaro plant. We have 
heard that j.t is possible to be set up. 
B•1t even today we are reading in the 
newspapers that the "feasibilities are 
being enquired into". But last year, 
at about ·this time that is in April 
1961, this House was informed by the 
hon. Minister of Steel that "the deci-
sion has now been formally taken 
and steps are going to be pushed 
ahead in respect of the project." Anet 
now we hear that ''the feasibility anc! 
other things .are ibeing enquir~ into'". 

Why? Is it beoause some people do 
not want this? Here I would llka to 
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quote 1he spokesman of Tatas, Sir 
Gandhi who said that our ten million 
ton steel project is a very ambitious 
one and therefore we should not do 
it. They were against it. Is it on 
account of that that we are dilly-
dallying with this .project? 

We should ·be very firm about our 
policy. We should not merely in-
dulge in slogan-mongering about 
eocialism. We must be very 1lrm in 
our policy and we should be very 
firm that steel and every heavy in-
dustry should go to the public sector, 
and it .should go well 

Now, what have we done? Some 
hon. Members have criticised that 
we have not made any profits and 
we cannot make any profit. I have 
no doubt about it. I have no illu-
sions that we will ·have profits from 
our public sector very soon. 

If you take Tatas, they have made 
enough profits during the last ten or 
twelve years, becaUSe they have en-
joyed a monopoly of it so long. We 
have given them profits after tax to 
the enent of 318 points in 1958 with 
1950 index as 100-and they have 
made enormous amounts out of it 
running to some hundreds of crores 
of rupees. Tatas had for their plant 
a paid up capital of Rs. 10·47 crores 
in 1949. In 1960-61 they have got a 
paid up capital of Rs. 38·97 crores 
with a general reserve of Rs. 27:66 
crores. The Present gross block .of 
Tatas comes to Rs. 185·52 crores. So 
we have fattened th'em. 

And when the question of alloy 
steel comes, they also get their share. 
They have taken up a project for 
production of about 50,000 tons. Why? 
We give preference t.o Tatas, because 
they possess the technique and the 
know-how? But our ordnance factory, 
however small it may be, was also 
producing alloy steel up to the extent 
of 10,000 tons. Why was the whole 
thing given to Tatas? 

Shri B. R. Bbapt: They have also 
been given; they are also producing. 

Dr. U. Misra: They are also pro-
ducing. But why should ~e be 
this division also? Why not we take 
the whole thing to our public sector? 
Then only we can proceed towards 
socialism. 

I am sorry that I have not eot much 
time at my disposal and therefore I 
will not be able .to go into the details 
of the profits whicll Tatas have made, 
but we have fattened them eno~h. 
And fattened them at what cost? At 
the cost of ·the productivity of the 
workers. They have exploited the 
productivity of the workers with a 
workloed t.o this extent that their 
proftt, the index which was 100 In 
1950 went up to 318 in 1958. This is 
the way in which the workers have 
been exploited with regard to their 
workload. As I said, I have no time; 
otherwise I would have gone into 
greater details. I w ill explain how 
much workload they have put. They 
have increased their plant to two 
million ton capacity, without in-
creasing the labour force. I know, 
the hon. Ministers are smiling because 
they perhaps think that because 1 am 
a discharged worker from Tatas, I 
must be very sensitive about it. 1 ~ 
not. I am not speaking as a d.b-
charged worker of Tatas; I am speak-
ing as a responsible Member of this 
House. Anyhow, we are fattening 
thooe people. And what are they 
doing? They are utilising this money 
in our .politics and to build qp a 
small empire. They are meddling 
with even the Congress groupings. If 
they do not want a group in the 
Ministry, they SJ>end money just to 
oust it. If they want one, they spen,d 
enough money just to instal that. This 
is how they use the money. 

Sbri Sheo Narala (Bansi): There Is 
no groupism in the Budget. 

Dr. U. Misra: They use the money 
that they get against the Interests . of 
the country. (Interruption) 

Mr. Deput7-Speaker: The dl.scua-
aion Is not about Tatas. 
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An. Boa. Member. How much are 
you using? 

Dr. U, Misra: I will now come to 
the question of retention prices. Thir-
teen ti.mes, we have given them in-
creases in the retention prices. That 
is how they have made profits. I will 
explain how these empires are being 
built. Zamindari ls being abolished 
everywhere. That zamindari is being 
given to the Talas where they can do 
anytib.ing. 

I will say a few words about 
Rourkela. I am connected with 
Rourkela. We wish that this plant 
soouid run. There is somehow some 
idea in some quarters that because lt 
is from West Germany, we do not 
help or we dO not want it to be suc-
cessful. It is odd to think like that. 
Mter all, we have paid; it is our 
money. It is our plant. So, we want 
to run it. It the Germans are not 
running it well, how is it that more 
Germans are being requisitioned and 
they are coming? It is better to do 
like Burma. I read It in the ~s
oapers. They faced the same trouble. 
They pooled their own strength from 
other countries and they went ahead. 
We should take our own people l.n 
recruitment. We are short of engi-
neers. We 1hinlt we have no tech-
nicians Md therefore, we should get 
!mm other countries. I will tell YoU 
one story. A man from Hindustan 
Steel went to England and recruited 
people. Two candidates were there. 
One was a European and the other 
was our own countryman. The Euro-
pean who was selected was working 
tbeore tmder that Indian gentleman. 
Therefore. the Indian refused to 
accept the same l>QY. Late!' on. that 
Indian boy came here on a contract 
with four times the salary. That ls 
how recruitment is made. We must 
find out our engineers working o~ 
aide India and inside India 'and ·pool 
them and not depend upon these TataJ 
and other people, who do not want 
our projects to grow. I think there 
Is something wronir In depending too 
much o!'l these people. 

I shall t1niM with ooe word. I 
hope and believe our POiicy should 
be firm to nationalise the whole of 
the steel industry. In respect of 
coal, we may think that the units are 
small and obsolete and it will not be 
easy to nationalise them. What about 
·the steel lndu.9t:ries? They are not 
obsolete; they are not small Only if 
the whole of the steel industry la 
nationalised, our politics will be 
healthy, our industries will erow and 
we will be heading towards socialism. 

Shrl Subnman&yam (Bellary) : Mr. 
Deputy-Speaker, steel and heavy in-
dustries which we ·are dbcusslni to-
day constitute virtually the Industrial 
revolution which we are seeing. There 
are many defects, no doubt. But, in 

• the last ten years, we have seen th.i8 
revolution silently and un-obtrusively 
overtaldng this country. We are try-
ing to co11centrate in India, the pro-
gress of a century in Europe during 
the course Of a decade. These steel 
plants, heavy machine-building, heavy 
electrlcals, heavy engineering machi-
nery, nitrogenous fertlli~ach one 
of them is a substantial !factor which 
would contribute towards our pro-
gress. 

Take steel. Critisism has been made 
that the actual investment has gone 
far beyond the original estimates. 
That is true. It is also said that the 
income from this investment is also 
low. That is also true: about .3 per 
cent or .4 per cent. There have been 
short-falls also. I sh&il illustrate the 
short- falls. In 1960-61, the target elf 
production for finished steel was 4.ll 
million tons, but the actual produc-
tion is only 2.2 million tons. With 
regard to ni trogenous fertilisers, 
290,000 tons was the target of produc. 
tion; actual production was 110,000 
tons. With regard to phosphatic fer-
tilisers, 120,000 tons waa the ~et 
and 55,000 tons actual output. Same-
thlng in textile machinery: Rs. 1, 
crores worth was expected; but act-
ually only Rs. 9 crores was produced. 
Cement making machlnery also: Rs. 2 
crores wor th was expected and the 
actual output was &. 8 crores. We 
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expect to achieve a staite when these 
Industries wauld enable us to read! 
the · self-sustaining staeg. That is, 
from the stage of designing, every-
lbing should be done by our technl-
cians, our own personnel, our own 
engineers and we should be able to 
flnanee these projects also with our 
own resources. That is what is meam 
by self-sustalning stage. We hope to 
reach that stage. For that much lee-
way has to ·be made up. We should 
not leave any stone unturned. 

Some hon. Members said that there 
should be no expansion taken up in 
1he Third Plan until the targets of 
production have been realised. That 
is not a just nor a desirable proposi.. 
tion. There should be a sort Of dove-
tailing. Actually, there is a time lag 
in designing, then in getting foreign 
collaboration and then in getting 
machinery. There is usually a delay 
Of 18 to 24 months in getting machi-
nery once an order is p laced 
Therefore, it is a continuous process. 
We should go on planning for the 
Third Plan and the Fourth Plan. 

In the Third Plan it is proposed to 
have 10.2 million tons of steel ins<>ta. 
Of these 7 million tom would be in 
the public sector and 3.2 million tons 
in the private sector. The realioD 
which has impelled the startini of 
these industries bas been the avail-
ability of raw materials and other 
technical advice has also been taken 
into consideration. There is a sort of 
a regional imbalance. It has to be 
made up. In the matter of starting 
pig iron plants, I suggest that this 
should be kept in view. The taritet 
Of pig iron production for the Third 
Plan is UI million tons. In the pub-
lic sector, it would be 1 million tons 
&nd in the private sector .5 million 
tons haS been reserved. Already tor 
a capacity of 240,000 tons, licences 
have been oven to two COllcernll. 
:Each of them would be for 100,000 
tons. Still, there ia a gap to be COVet"-
ed. 'lbe Government, I understand, 
propo9e to license 90llle more pel'SOllll 
.io cover up this fap. In this connec-
tion, I suggest this. In the Bellary 
district al. Mysore State, there is iron 

ore Of the most precious variety. We 
are now exporting millions of tons 
every year. Some Russian expens 
said that this ore is of the most pre-
ciOUs variety in the world. There ia a 
railway also which is undertaken to 
.be opened from Salem to Bangalore. 
The Madras Government propose to 
put up a pig iron plant in Neyveli. I 
suggest that the wagons that go from 
Bellary may come back with lignite 
trom Neyveli. Those bene6.c.iated 
briquettes could help the starting Of a 
pig iron plant at this end in the Bel-
lary district of Mysore State and at 
that end in Salem. Electricity would 
also be available from the Sharavathi 
project. U possible, it may also be 
considered whether we could itet Sin-
preni coal. 
16 hrs. 

With regard to alloy -steel, applioa-
tions to produce nearly 261,000 tons 
have been sanctioned. Durgapur ia 
manufacturing about 50,000 1X>us. The 
Tatas also have been given licence. 
In this context, I would say that the 
Mysore Government's proposal to set 
up an all<>y steel plant for the manu-
facture of 15,000 tons per year of high 
grade steel bars is under consideration. 
I urite that this should be expedited 
'because let such plants are installed in 
various parts Of the country, we shall 
be able to overcome the transport 
bottle-necks. At present, we are fac-
ing bottle-necks everywhere, and It 
is not easily possible to send finished 
products from one region to another, 
or from one State to another. It such 
plants are established in various parts 
of the country, it would help also 
local consumption, Bnd besides, the 
freight diftieulties could be overcome, 
and the bottle-necks of transport a!.llo 
could be eliminated. 

I shall say a word about the auto-
mobile industry. The Third Five 
Yeer Plan envisages the production of 
passenger cars of the order of 30,000, 
commercial vehicles of -the order of 
60,000 and jeeps and Station wagons 
Of the order of 10,000 and motor 
cycles etc. of the order Of 60,000. By 
1965-66 it is estimated that 85 per 
cent of the components could be ha4 
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from this country. We shall be in-
vesting about Rs. 85 crores in this, and 
the foreign exchanite involved would 
be Of the order Of Rs. 40 crores. 

In this context, I would say that for 
the last five or six years, we have 
been trying to have a sort of .mall 
low priced car produced in this coun-
try. Licences were eiven, and oppor-
tunities were also given to the 
various industrial units, but they 
did not easily avail themselves of 
these opportunities for some reason 
or the other , and there bas been a 
terrible time-lag. Still, we are tryine 
to put it into the market. Even at 
the end of 1965-66, only 85 per cent 
of the components would be manu-
factured in this country. It is a sorry 
tale, but still we have to face tacts 
aa they are. 

I would say a word now about the 
re-rolling mills. 100,000 to 150,000 
tons of further capacity is to be creat-
ed during the Third Five Year Pia. 
Also, applications for turther capacity 
in small units in Assam, Bihar, 
Gujarat. K erala, Madras, Andhra 
Pradesh, and Madhya Pradesh have 
been sanctioned. A&ain, for Mysore 
and Orissa, about 15,000 tons each 
have been proposed to be sanctioned. 
I request that Government should 
take an early decision on this matter. 

Regarding the distribution of iron 
and steel, there is no doubt that 
there has been some liberalisation 
regarding this matter. Quotas are 
allotted only for thinner gauge sheetS, 
wires, baling hoops and tin-plates. 
and the controlled stock-holders to-
day get them. They are about 214 in 
number , and the reltlstered stock-
h olders are 1,903. I have seen in 
several taluks that the taluk multi-
purpose or service co-operative socie-
ties have not been franted licences. 
lt has not bet!n easy for them to gel 
this iron and ~I. I suuest that at 
the talu.lt leevl at least, all these ser-
vice co-operative societies should be 
declared or should be reglstend u 

stock-holders, and they should be en-
abled to get their stock or allotment 
ot iron and steel direct from the Con-
trolle.r of Iron and Steel w ithout any 
difficulty, and the centralisation 
should be somewhat relaxed in thia 
matter. 

With regard to fertilisers, I must 
say a w ord. The increase In yieldll 
in agriculture depends, next to Irriga-
tion, mainly upon the use of ferti-
lisers. We propose to attain a stage 
of self-sufficiency by the end of the 
Third Plan, that is, produce about 
100 million tons. If we have to reach 
that target and get rid of these im-
ports which we are ha~ enry 
year from the USA under the PL-
~ arrangements and all those things. 
it is of the utmost importance that we 
should have these fertiliser plants as 
planned at present. Unfortunately, 
there has been a terrible delay even 
regarding this matter. The Sindri 
fertiliser factory in the public sector, 
and the private sector factory in 
Varanasi have not shown very prompt 
and expected results. There has been 
a delay of nearly 18 months with re-
gard to their starting. The actual im-
plementation of the three public sec-
tor plants at Neyveli, Nangal and 
Rourkela has also been delayed. 
Therefore, this seems to be the storv 
of every fertiliser plant. There bU 
been terrible delay. As I said, it lS 
of the utmost importance that w e 
should have these fertiliser plants u 
early as possible. By 1965-66, the 
demand is expected to r each one mil-
lion tons of nitrogeneous fertilisers 
(in terms of nitrogen) besides phos-
phatic fertilisers to the extent of near-
ly 600,000 to 700,000 tons. In the pub-
lic sector, over 729,000 toiu are to be 
produced in terms of nitroien. Then, 
as reeards the private sector, applica-
Uons tram Madras, Madhya Pradesh, 
Andhra, Rajasthan, and West Beneal 
have been approved. It has been pro-
posed that fertiliser factories should 
also be set up in Gujarat and My1ore. 
Only the details are .belnf examined. 
I suaest that there abould be DO 
time lai In this matter. S ince it ii al 
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the utmost importance, I request the 
hon: Minister of Steel and Heavy 
Industries to take a personal interest 
ln this matter. Sometimes, delay 
occurs even in the matter of acquisi-
tion of sites or lands for installing 
these plants, and these diftlculties are 
all trotted out. Then, of course, there 
iJ also the dll!iculty of getting foreign 
i!xchange and so on. Therefore, I 
make a personal appeal to the hon. 
Minister to see that in the interesu 
Of the country, these fertiliser plants 
are set up as expeditiously as possi-
ble. Otherwise, there will be terrible 
difficulty in the matter of realising 
increase in agricultural production. 

Mr. Deputy-Speaker: Is there any 
hon. Member trom the Jan Sangh w110 
wants to speak? 

Sbrt Bade (Khargone): Shn 
Rameshwaranand wanu to speak. 

llr. Deputy-Speaker: But he is not 
here at the moment. 

Shrt Bade: He has said tliat he 
-wants to speak. He has gone out and 
he will be cominf in a tew m.lnutes. 

•Bhrt D. C. Sharma: Tha<t means that 
the debate has collapsed., and you 
snould call the hon. Minister to rep1y. 

Shrl Satya Nara7an Slnha: we can· 
not wait for the hon. Member. 

'"'!·~ (~): ~ 
~. If fW w fu1f ~ pr ~ Ar 
~~f;i;~1ffi~~~ 
nx ~ ~o ~ 'T<'!<f ~ I ~ 
~ m irirr H"' 'lll'l"il ~ ~ ~ ~ 
~~«n~(l'Ttfilimr~ 
~~~;;mrrt 11f mt~ 
'f~1'i"{fW~{l'~~ 
f, ~ ~ ~ i r fil; 1li1T ;:fo 
c:,, c:" 1ITT nx t~iflfll'T~ 
~~t1 

iti~~t~it~lliT 
~PT 11f~ it._: l'1t ~'ff 

~"Ji'~« ;;mm~ fil; ~ ~ 
~ ~ 1ITT ~ ~ tt ~ llimlR 
it~~ llf~~~..mrr'Tll'T 
'1T ~~ mf.F'll'T JAiR irr~ 
~tftfif...r~~iti:m:~;;rr 
~t I ~q;e-q~ I~~~~ 
im~~~f.F~at~tllf 
ti~t~(Z"~~ftfif~ 
""" ~ ~Ar ..w 'l'1: ~ ~~ 
~"ll~tfu'lf~tllf~lliT 
im~t1~~at~fili~ 
tm~'MITT~m~m'ft 
~~1ITT~t~~'lfi<T~ 
lRltU it¢ itl' ~ ~ ~ ~ @t?: 
lliT <r.mR ~ ~ I ~If{ t fil; ~ 
11l!>R~~~ I ~~it~~t 
fil>' mr ~ lflt "" !fir t<lf;pr wn- iiR 
mnr~lt~~~~~'f;T 
~.m~r 1fllT I ~at ri';ft it~ 
~tf'I>: 

"llindustan Steel have the ser· 
vices ot experienced architect. 
and town planners". 

~at~~ «~lllflfiif ~ ~ 
~t11mt1ITT~m~m~ 
"" JrtRl t iiR ~ m t m « '1<'1T 
~~t'Rf~;irmt I 

lf'lfi ~ ~ ~ irr.rr ~~ct 
flfi~~~· ~~t\ 
1ffi~o it~il;~;irl~~ 

~ ~ ~ "'f ~ 1ITT "" ll'1'iT'fi if <rm 
~'Tift~ I 

...-f1fir fir.r m ~ fir.r it ~ 
~mraor FT 'ff ilR ~ ~ ~ 
!fit m mftf ~ 1'r( ~ {If '«IT 
~ fili ~ lFr lflfT ~pr mm 
~-m-.r~~1~;lmfili 
""lilt 'I"{~~~~~ tJlf "m {U'~ rrlft t iiR q ,w'"' 
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;~ if~ fifilfT (ff lfl'l' ~~ lfif !!fl:f lfif 
rm<fflf!!;~ lti"t ';t;U if ifi{ «ilit, ~mmr 
. "4; «~ if ~~ 'til 11'Rlff•fll{ if~ <f.{I 
.. «-liif 1(f'( 1l'l'f lfil llT a-"t ifi~ ~{ ~ 
11'~ '!flfU'l'T 'f?'TT llT f<fi{ ~ ifmfir.; 

"11'rfif!Sllli'r< ifi'("IT ~ITT f1'i f.;r« ~ 11'1'1' 
1 lfil' 1'i1lf 'l<'f « ~ I 

·1"~ ~~ ifir f-r<i-filr ~If ~ ~If~ 
~ifi~~ ~) ~H ~{ if~ ifi( «fi) t I ~ 
~Plf lfiT f.Nlf t A; m;;r ~ ~ iii 
~ ~ ~ t A; ~ <r? mrr.rifif'lf 
~'fil~f~ <f"ITllT ~ I ~ 
mTI: ij; im ~ tflf ~ or<l> ~~ ~ 
~ ltu ~ ffi'f ~lfffl' ;;fTlfllT ~ ... 

~ ~ lfiT ~ 'lJl1T 1f'm ~ "I'm t. 
~ {t "'1(11' t 11'ff~ 'f!!I' ;;rm t al 
~ 1fm ~ f.t; ltu mn: 11'ffi'f 
~ I 

~ ~ if fq~li<'tifllll 'l1R 

·~ ~~ q ~ ~~ ~It iflTU if ~ ~ 
~ ij; ~If~ ~d° q I '31;i~(Ojf<t"1t 
~ if a-... lfiT it!iT irn-~ a.n ~'3' 
"-l <R <'t'PTI lli'l' ~Q 6-..- <R !!foil fir"' 
'G!TllT ~ ~ I ~« it; m'f ~ 1TiclT if 
~mlli'l'wrn'l"<~flf<'I' 
~ ifl"((IT Ill lITT f.Rr ~ ~ iii 
~"l'<'t'~llTl~ifi ~al~ 

~~~m~~lli'l'~ 
~ • t t:l"f.R ~ ~ '"'" 
if ..,. {(~ im- \JvTtr If~ 6'\'f qrf~ * 
~~tf<l'l'ifiT~~fil;l!T;jff 
·~ t qR ~ fil;l!T ;;it W t I if(t 
..-!'4 w ~ '!'@' iwraT A; ~ ~~ ..., 
~ 'l"f 'I"<?!' ;;ir "<{ ~ ~u lli'l' f~ 
"'1 m: t:I" '3fAT t al 1l'l'f <ttil 'ti) ~ 
:1ft itt'«if I f~ ll'~r< ~ f<T~°lr <'t'llf 
~lli'l'~~qlf~ ~ 1l'l'f lli'l'~!!l'"IT 
{ttfT I ~ lfR if rn ;;irf('fll'f 1(f'( 
'l(lfl ~ ffi'ir 'f<m: N<'f lfi< ~~ ~ 
~.miritil~~~mt~ 

10'1 hn. 

[-MR. SPEAKER in the Chair] . 

;ft~ 'f(Y lfR if ~ 'ti'( f~ lfi"<\l tf I 
ilsf~ 1l'R ~ If~ ~ ~ t fifl "1'1": 
f<1idt ~ ~llT m'f ;i;r ~ ~ t 
al ~ ~ """ m< 'lfT1lm t ·,lf"lf.fi irR 
if ~ ll';i;r'( ij; «m'f if~ ~ R«?t fifi 
lfR ;i;r 1llfT'( ~ ll';i;r'( <f;T 'Im' ~lfT'( 
""< ff I mifif iii 1l'1fTll' ij; 4iro'I' m 
<f;T "!~ ::?« ll'<fl'< """ ~ '!'@' ififT 
cmrr ;tdt fifi ~~ iii ..-t 'It lliml'Tiff 
if <lim: Qleft ~ I illfifiif lffl:' <IV 
·~ m iii '!~ lli'l' lfl'l' '1'~ 
m'!l'if 'l<'t'lf IF'( ~ al ~ ... ~ imJ ..,. fifi 
~if~ij;~if tooo m 
ifm~::J"' too ~itifilim:~ 
~ «'tiffl' t . I ~ ~ "IW ifl'<'I' 

~~"""~t~ 'lttt 
iii '3'I' :r<R .m '1'""" ~ .m <ff( 
~CIT 1'iT m ~ ~ «Tlfl'if 
«<'1'1T~.m\Jififil~~alq 

" ~~ ~ 'ff~ llmlfifl' lf~ 
mlfi'(«'tij~ I~~~ 

::?if'lft' ~ if~ 'J;~eft t I ~ lf~ 
If~ lli'l' al ~ 1!lf """ ;rm •lffl:' 
ii;~ ;;i'flf al lf~ fir« (l~ ~ fif~ ifi( 
~{< mt< if ~ ~ ~ ;;rrm ~ 

~ ~ ~ '!'(!'ft ...ra ~" "'' ;;,:rt 
mf< if ;;i'{< ~ "'1m t I If~ <rm a-) 
~~11>1'...ra"'«lft, ~ ~ ifi'( 
~~rnnm~1~ii'~ 
~ ~ lli'l' If~ ifITTrTifj' ~ ~ A; 
~ ~lflf it ~1 ~ w~ ;;i-~ if 
tjt <rtt ~ <llfT'< ~ '"' ~ ~ 
~ 1!lf ii; f~qf illfr< f~ if>{~ 
~ I irnr ~ \?if f<m"~llfq-r ifl't ~ 
~ q<f 'ti( mT t I h if ~ ftRf 
~( if'fiif f~m;qf ... ~. irr ~-~ 

flf'mfflll im:m ~"· it w~ 
f•Utft' if(l' ~ I ilfA;;r Wm ~ il 
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iiK rtm: ~ ifiTlr lR: qrf, 
m m ~ m: m<:-« ;;rt ~ m 
m<n:~W1:tt.~~mt 1 ~ 
~ l!it ~ rn « F<1~11ww1 
~~mm<:"" 'l'irU il ~ l!it 
~ '!ft o'm'ff ~ ~ ~' 
mlfl' ;tft mm mef.t t . ~ ~ tlM 
~ m ~if. ~~ "IJf'f itft ~ 
~ « ~ ~ ~ f.m;ff ;tft "IJf'f 
~i'r;ft~ I ~~t~ 
lfrn~ I~~~~·~ 
~ '1 fit; fir;ml « "IJf'f ~ oft ;;rr ~ 
t I ~ ~ if ~ oft ;irnfT t m<: mit 
<ITT0 it"" ;irnfT t I ~ ~. 
t fit;~~ 'lfT f.A;rn ~. ff1 f.;m 
~ '11: ~ « "IJf'f oft irf t. 
~~ <n:~ifli'i ~""~· 
<fl'm~<n:~ef<ir"lff'Jm 
i.~~fim<ff'til'lfl ifli'i;i- ~ 
~l~~a't~t1~ 
~~qi;r~~ I ~~ 
m~.F~~~~<l>'t~ 
~~~il~~l~ffl 
f.timm<:~~t ~~ 
•U<J"'1~t I~~~~ 
mtft 'lfm it ~. (!) ~ ~ ~ 
~~it~~,~~~~ 
¢-~ ~'lftm ;i' .mt!' ~ ~ 
~<l>'t~«~;i-~,a;f~ 

~'til~~~mmt1 m 
ft1fT1r if ~ U<f '4IT{ ~·o f.l; ~ ~ 
~~~~im;;rf.11 ~~t. 
~~~~~l!it~ 

~t.~~~'lfl~~~f. 
-.rf'!im~ef<lrrnt' ~ 
<mf~~it~m~t I 
~?~·~~~it~~ 
f I ~ it>'\'( ~ if.rful'T it ifTrfn: 
~ a. al ~ -mT 'll'n: qr;fT ~~ 
1ITT!1f ~ t I ~ tif ll'T ~ ~~ 
~~~'l'tf~~'li 

~ ttT;fr iftor t I ~ ~ <ffi qr;ft ~ 
«AA ~. (!) ~ iftor t. ~ ~ it: 
Wft"'1~qr;fr~~~t 
m<: ~ ~ ~ if(f1'fil t I m 
~~~oo"'1~fu:IT~ 
fu:tT fu<rrf m a , If ~ ~ fit; 
~'lil'~~m<:~~~ 
""1ff if>'T U<f OR 'lfT Ql'T'f ~ I ~ ~ 
""1ff «~«'!fl~ f.l; ~ ~ 
«~~~~t1~~f.t;' 
il<ft mt1 « 1'i'A' il U<f m ~ f.rllT 
;;iW I ~~~~~t I 
~m~~i!lf~~ ~I~ 
m~~~<l>'tWfm ~ 

rt~ I 

W~I{ ~ I 

Sbri S. M. Banerjee (Kanpur): Sir, 
I will confine myself ·to the varioua 
cut motionis, Nos. 23 to 28. First ol 
all I will refer to the retention price 
ol sieel. I would like to know when 
« final decision is to be taken on this. 
l have an impression that .there ill 
terrible pressure from the private 
sector, especially from TISCO and 
IISCO and <dlat is one Of the reasom 
why the thing has been abnonnally 
delayed. I would request the boa. 
Minister to take a final decision at 
the earliest opportunity. 

My hon. friend Shri Daji spok& at 
length ab:>ut the working of the steel 
plants. Rourkela has become a trou-
ble spot and it Is for the hon. Minis-
ter to see whether ·things could be 
set right and set in motion .there. The 
difficulty there is the approach of the 
foreigners towards Indians; it is some-
thing which excites more h.oITor than 
pi·ty. That is the main reason why 
even ·though the Indian expel'ts oan 
give .their best in !be working of the 
steel plant are n<>t giving their best. 
The industrial workers, technlci-
and ar¢isans oa.nnot do anything bet-
rer because in that particular steel-
plant labour legislation bas no main-
ing. I have been to.Id several ~ 
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In ·the House and outside in ·the con. 
sultative Committee meetings that 
efforts were being made to see that 
labour legislation is implemented in 
all the steel plants, including Rour-
kela. The .report submittted by the 
Labour Minister of Orissa and the 
Labour Commissioner of OriS158 
clearly shows that all the labour Jaws 
which ought to be implemented are 
being flouted. I would request the 
hon. Minister through you to see tba.t 
sl)t!Cial attention is paid to the work-
in·g of the .Rourkela steel plant. 

About •the Durgapur plant, I do not 
know whether the foundation is still 
shaky or ~ething ot that sort. J 
hope that the foundation is sound. 
As far as Bhilai is ooncemed, I must 
m iy say that the-re also certain 
labour laws have nDt been implement.. 
ed. It is a pity that in this country, 
the public sector which is suppoeed 
to be a model employer has not im-
plemented either the production com-
mittee or the P'!'Ovisions of the 
various laws; it has not implemented 
measures like the safety committee 
and the works committee. lt is high 
time th.at in the larger interests of 
the country and in the larger interests 
ot the expansion of the public sector 
projects we •had joint consultative 
committees in these steel plants. lt i8 
not necessary but essential to ha,ve 
such committees. 

The question now arises about the 
Heavy Electricals, Bhopal. I am :thank· 
ful to the hon. Minister for giving ~ 
and the representatives of 1ile Heavy 
lllectricals Servants' Union some time, 
and I am really thankful to him for 
giving Us a patient hearing. But 
what happen~ You remember that 
on the 12th March, an agreement was 
signed between the representatives al 
the Union and the Chairman of the 
Cot,>orat.iO'll, and the strike was wi1lb-
d:rawn. A Product.ion Fortnight waa 
observed by the workers and it is true 
as hon. Minister admitted, proiuc-
tlon went up. I do not say whatever 
was the total loss due to the strike 

was compensated, but a good parti~ 
of it was compensated by observing. 
the Production Fortlllight. Atter that~ 
some ot <the repregenilllltives al! 11be· 
Union came all the way from Bhopal 
and met the hon. Minister and also-
the !Abour Minister. They ex;pre68e6 
their difficulty. The Mmister gave-
-U,,em a patient hearing but unfortu-. 
"atiely the moment tihey reached th4" 
destination, Bhopal, ch.argesheets and 
abDw cause notices were hAnded over 
to llhem. aski.ng why their servlce-
llhould not be terminated. Their 
services are likely <to be terminated. 
I am rudely shocked if this is go~ 
oo be the industrial relations in th& 
Heavy Electricals in Bhopal. I .don~ 
know how such relations could serve 
best the country and help the growth 
ot the public sector projects which. 
according to the Prime Minister, are 
pla.cee of pilgrimage, 

I would request the hon. Minister 
to take up this question ot' industrial 
relations, especially this particular 
question of 21 artisans and the Union 
offioe- bea.rers. It is surprising that 
in th.is particular .project, the Chair-
man of the Corporation wanted to-
withdraw the cases from the indus-· 
tria.1 court. He said after ~ with-
drawail of the strike ·that no action 
should be taken against these boys in. 
aooordance with the provisions of the· 
Madhya Pradesh Industrial Relations 
A.ct. But i.t is strange that the judge 
ot the tribunal said, "Nothing doing .. 
I know the notices have been with-
drawn, but I em going to proceed m 
this fashion." This is something new· 
and never in the hi.story of the trade-
union movement have I come across 
such a case or such a stricture passed: 
by an eminent judge ot a t ribunal. 
'11he district authorities said that they 
would Whdr.aw all the criminal pro-
secution oases where. charges had been 
levelled against the boys as a gesture 
ot goodwill and to maintain good in-
dustrial relations. But unfonmately 
these cases have not been witbdrawn. 
I would only request the hon. Millis-
11er to consider th.is miltter, namely. 
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whether the dismi~al or discharce or 
removal from service ot these boys 
would eslabl~ industrial peace or 
not. If it would establish industrial 
peace, then I will ask those boys to 
•cr:ifice in the larier interests of 1tae 
country, but it it can agiravate maL 
ters, it it aggravates the situation. and 
It the situation llaltes a .serious turn, 
what will happen? 

The greatest ·tragedy in <this parti-
cular case is that they w itbdrew the 
strike at the Prime Minister's ins-
tance. The Prime Minister was ex-
tremely busy in those days and he 
lent a message to the president of 
the union, and the Principal Private 
Secretary to the Prime Minister 
promised that they are not goinc to 
be victimised. Un.fortunately, despite 
the assurance, there has been victi-
misation, and victimisation is turt.ber 
to take place. I request the hon. 
Minister to consicfer this matter and 
not to depend much on the group of 
pensioners in charie of the public 
eector project, namely the Heavy 
Electricals, at Bhopal. After the 
Heavy Electrical, Bhopal, there !.s 
1oin1 to be another heavy electrical 
plant in Rishikesh. An agreement has 
been signed with Soviet experts. I 
am happy that all these heavy electri-
cal plants will become national assets 
a.nd these boys trilned in Bhopal are 
1oing to run the plant at Rishi.kesh. 
If these technicians are sacked merely 
because some officers 'do not want 
them, it will be indeed a tragedy. 

I would then request the hon. Min-
ister to have some consultation with 
the hon. Minister for Labour and Em-
ployment and see whether the steel 
plants, the Heavy Electricals and the 
HeaYy Engineering Corporation can 
come under tl!e central legislation in 
the matter of labour laws. Untortu-
nate].y, politicians have a very vital 
role in this. In Madhya Pradesh, so 
far as the Heavy Electricals In Bho-
pal and the steel plant In Bhilai are 
concerned, the Madhya Pradesh Gov-
ernment is Interested In these; the 
Labour Minister of Madhya Pradesh Is 

Interested in his own union, the union 
run by INTUC. I do not 1rudge th~ 
INTUC, but the whole · difficulty ii· 
that the central legislation is not ap-
plied to them. Central Acts under· 
which the Central Government or the 
Chief Labour Commissioner or the· 
Regional Labour Commissioner can. 
Intervene are not applicable to them, 
because unfortunately, the labour Jura 
pertaininc to the State are applicable. 
in the~ cases. I humbly submit that 
It is hi&h time that all these public· 
sector projects came under central! 
labour laws, so that there ca.n be· 
effective intervention by the Central. 
Labour Ministry. 

There is anoth.er point about the· 
shiftine of a particular oftlce from . 
Rc.urkela. The purchase department 
of the Rourkela steel plant was origl-· 
nally transferred to Rourkela in Feb-
ruary, 1957, against the consent of the· 
concerned head of the department and, 
after two years of uneconomic func-
tioning at Rourkela, it was shifted 
back to Calcutta. Again under the· 
initiative of the~Resident Di.rector-I. 
do not want to mention names--ao· 
effort is being made to shift it hack 
to Rourkela. I do not know why this 
Mohammed-bin Tughlak method· 
should be repeated. This is not going. 
to pay anyone. Now we want to have 
effective and good functioning of this . 
particular plant. Merely becauae it 
does not suit the whims ot certaln 
officers, it should not be shifted. I· 
request the :Minister to consider this · 
matter and see that this does not take 
place. 

A question was raised in this House· 
by Dr. Mi.sra, who comes from Jam-· 
shedpur about the purchase ot elect-· 
ric Furnace. The questions was: 

"Will the Minister 'bf Steel, ancl 
Heavy Industries be pleased to 
state: 

(a) the amount of foreign ex-· 
change spent for enabling 
Jamshedpur Engineering :ind 
Machinery Manufacturin& 
Company to purchase an 
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electric furnace in 1954; 

(b) for what kind ot .production 
this furnace \s now beini 
used; and 

(c) whether it is not a fact that 
the furnace is now lying 
idle?" 

The reply given by the hon. Minls-
·.:ter, Shri C. Subramaniam was: 

"(a), (b) & (c): Messrs Jamshed-
pur Engineering and Machin-
ery Manufacturing Company 
were granted a licence under 
the Industries (Development 
and Regulation) Act, 1951, tor 
the manufacture of 320 tons 
per month of steel castings 
as "new article" in their 
existing undertaking at 
Tatanagar, in 1954. During 
the same year they were al!O 
granted an import licence 
tor the import of an electric 
furnace valued at Rs. 3, 76,300. 
The Company has not started 
production of steel castings 
and the furnace is not bei.ni 
utilised presently for the 
production of any article." 

lf such things happen in the pri-
. vate sector, I would .like to know 
--whether it is not a. big case that such 
0 'lllldertalcings should ·be ootionalised 
· and taken over ·by ·the Government? 
· The Tates have got an em:pire in 
. Jatnshedpur. Because Dr. Misra and 
.:1 said somethlng against Tatas, we 
"Were sentenced and I was released on 
·bail Th.is question has not been 
answered by me or by Dr. Misra or 
by some trade union leader. The 

· Minister has answered tru£. Not only 
· trus. There was another quest.ion 
: about the area Ol.'CUpied by the 
. Jamshedpw- En.gin~ and Machi-
. nery Manufacturing Company at 
..Jamshedpur and its capacity for pro-
'<luction of rolls. 

(c) Its present production; and 

(d) to what extent these roll.a 
are now being imported into 

our country and what is the 
amount of foreign exchange 
spent during the last three 
years I.e., 1950, 1960 and 
1961?" 

The reply given ·bY the same hon. 
Miniater, Shri Subramaniam, was: 

"(a) The information is belni 
collected and will be placed 
on the Table of the House. 

(b) and (c) Messrs. Jamshedpur 
Engineering and Machinery 
IManu.facturing Company are 
licensed for the manufacture 
of 320 tons of castings per 
month. Their capacity tar 
production. of rolls bas not 
been separately BS11essed or 
fixed. They are producin• 
cast iron rools to a limited 
extent. 

(d) The imports of rolls tor the 
last 3 years are: 

Rs. 
April 1959-March 1960--107 lakhl 
April 1960-March 1961-118 lakhll 
April 1961-March 1962-152.5 lakbl 
Sir, I would only request the hon. 

Mini;ter to have a thorough probe in-
to the working of these private sector 
undertakings who are obstructing the 
irowth or publir sector, especially tbe 
steel plants. I remember, when there 
was a strike-unfortunately, there 
were repeated strikes--in the heavy 
electrical, articles after articles, edi-
torials after editorials appeared In 
papei:s which are financed and run by 
the big monopolists, telling that the 
public sector means a scandal. 1 can 
read out many answers given by the 
hon. Minister to show how . these un-
dertakings are functioning. 

I would only request that this p~ 
ticular agreement which was reached 
in Bhopal is kept up. I beg of the 
hon. Minister to kindly see that the 
industrial pe~e established in Bhopal 
Heavy Electricals is not disturbed by 
the dismissal or fl!moval of tbeee 
boys. 

With these words, Sir, I fully sup-
port the intention of the hon. Ml~ 
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t er, and I wish to see the day when 
·lais iood intentions are translated into 
a ction. 

Shri C. SabramanJam: Mr. Speaker, 
~ir. 1 am grateful to the hon. Members 
1or the very useful debate on the sub-
ject of steel and heavy industries. The 
:Minist.ry of Steel and Heavy Indus-
tries is a new creation and it includes 
both the public sector projects and 

.Pr'ivate sector projects. 

A$ hon. Members are aware, our 
·jndustrial policy today is to have a 
·mixed economy and as long as we 
pursue that policy it• is necessary to 
see that those projects which ar~ 
taken up either in the public sector or 
in the private sector do deliver the 
goods. Unfortunately, sometimes cri-
·•icisms, and recriminatory criticisms, 
~s between the private sector and the 
public sector have arisen spoiling the 
atmosphere. Particularly today, the 
role the public sector has to play in 
'the development of the industry in 
our country has been fully recognised 
and has been a<!Cepted by the people 
.as a whole and by most of the political 
parties also, barring perhaps persons 
belonging to the Swatantra Party or 
_,ome revered Swamijis who do not 
"live for this world but for the other 
world. And, therefore, it becomes 
necessary ·that we should see that the 
-public sector projects function effec-
"tlvely and emciently, because in tbeS@ 
·steel and heavy industries the public 
"Retor is already playing a promin'!nt 
TOie and it is going to play a greater 
·role. Therefore, it becomes necessary 
"for this House to consider and create 
an atmosphere and lay down. rules 
11nd reilJlations so that the public 
·sector w ill function as an effective 
·organ for the development of our in-
-dustries in our country. 

Whether an industrial plant is owned 
·1n the private sector, or is owned in 
'the pubHc sector, it has to function 
·as an industrial plant. That has al-
ways got to be k ept In mind, and 

·one~ we lose that perspective, we are 
'likely to go wrong. It is, therefore, 
i ncumbent on this House particular ly, 
"to give thought to the relationship 
~76 ( Af) LSD-10. 

between Parliament and the .public 
sector projects. I am not at all sur-
prised that hon. Members should take 
a keen interest in these undertakings, 
involving as they do, hundreds of 
crores of rupees, but, at the same time, 
if we take too much of interest and 
ere.le conditions ot interference, in-
stead of contributing to the success-
ful functioning of these projects, we 
may prejudice the very interests of 
those projects. That is why I laid 
emphasis that even if it is a public 
sector project, if it is an industrial 
plant, it bas to function as an indus-
trial plant. 

We have been considering the va ri-
ous forms of organisation and man-
agement for the successful working of 
these pul>lic sector projects and we 
have been crea1ing statutory corpora-
tions, registering companies under the 
company Jaw and sometimes depart-
mentally managing them. On the 
whole, whatever may be the form of 
organisation that we set UP-statutory 
corporation, a company or departmen-
tal management-unless that plant by 
itself has got sufficient autonomy in 
the sense that persons who are in 
charge of the plant have sufficient 
scope and freedom to function, I am 
afraid no industrial plant can func-
tion successfully. 

For example, I would cite the in-
.stance of the creation of Hindustan 
Steel as a company. Our intention in 
creating this company was that the 
&!cretariat as such. the Ministr)' in 
charge of this portfolio a.s such, 
should not"have any say with regard 
to the day to day management and 
the working of the steel plants dlld 
the work of the industrial plant 
should not be tied down to secretar ial 
p rocedures and methods which .ire 
likely to slow down the various 
actions which have got to be taken to 
make the working of the steel plant 
a success. Here I am just giving mY 
reactions after studying its working 
during this short period. Therefore, it 
should not be taken that I have come 
to any definite conclusion. I am in-
dulging in a bit of loud thinking so 
that hon. Members also rllay contri-
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bute their thinking to this aspect. 
W'hen we created the Hindustan Steel 
Limited, it was not our intention to 
substitute Ranchi for Delhi. Unfor-
tunately, I find that the centralised 
organisation m&naginc these three 
public sector projects has not been 
functioning as it should be, as quickly 
as it should function-that is the 
main trouble-because it has got itseU 
isolated and it has become anotl1er 
Secretariat, if I may say so. There-
fore, the cause of the trouble has got 
to be further diagnosed, considered 
fully and we have to take a consider-
ed decision on thls. 

My own view of autonomy of the 
corporation is, when it runs so many 
o r these plants, particularly when the 
plants have gone into operation, the 
plants themselves should have most 
of the autonomy so that . they may 
function properly. 

17 bi's. 

I had the advantage of going through 
the Krishna Menon Committee's Re-
port on public undertakings. There 
was a significant passage there that 
each plant should develop its own 
Individuality and unless that indlvi-
dualily is developed perhaps it may 
not be possible to achieve success. 
Therefore we should create conditions 
wherein it should be possible for each 
p lant to develop its own individuality 
•ncl to compete with each other. 

I am glad one project is being com-
siared with another project. But now 
'he management is the same, namely, 
Hindustan Steel. But if there had 
been sufficient autonomy left to each 
plant, perhaps this comparison would 
have been a little more purposive 
a lso. That is Why I am thinking on 
the lines of giving more and '110re 
autonomy to the plants so that the 
responsibility will be taken at the 
plant level for the various actions to 
be taken. 

Another question is how far the 
Parliament should take !nterest in lhe 
tunctioninc of public undertakings. No 

doubt, they have got to take interest 
but to what extent has also cot to be-
demarcated. We receive so much in-
formation. After I became t'he Min-
1ster of Steer and Heavy Industries~ 
( have been receiving so many peti-
tions, signed and anonymous and I. 
:annot take every bit of information 
given U> me as true because the other-
side has not been verified. So also, I 
am sure, hon. Members should ti. 
receiving not only signed representa-
tions or anonymous representations. 
but even personal representations. 
But I would re~est hon. Members not. 
to take them as gospel truth just be-
cause those representations have been 
made to them. Immediately on th&-
basis of that they ask a question here 
in Parliament so much so that we· 
find that an atmosphere is createli 
wherein nobody is prepared to take 
responsibility. 

Today one great failing or o)ne· 
weakness in our organisation of the 
public sctor is this evasion of respon-
sibility or refusal to take responsibi-
lity; the plant trying to push it .m to 
the Hindsutan Steel: Hindustan SleP.l 
trying U> push it on to the Ministry 
and the MiIDstry in its tur n sayini. 
"There is an autonomous body; why 
should we take the responsibility?" 
and pqshing it back again on Hindu-
stan Steel. This happens because we 
take-if I may be "pardoned !or say-
ing this-a little too much of interest 
in the day-to-day workinf of the~ 
thlngs. When you place a man in 
charge of an industrial plant, choose 
the proper man and give him the en-
tire responsibility. If he does not 
deliver the goods within one year or 
two years sack him. That is the best 
way of dealing with it instead or 
taking over odd cases and immediately 
coming up saying that everyl.hing i.s 
going wrong and that some man has· 
been dismissed or suspended. No 
doubt, it is wrong. We have to lay 
down the labour policy wh\ch will 
have to be followed by everybody and 
If anybody transgresses that policy •. 
we can punish him for that. Simply 
accusinc persons in charge Qf these 
various plants creates an atmosphere 
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in whiC'll nobody is prepared to take 
responsibility for any action. There-
fore I would plead with this House to 
create an atmosphere in which per. 
sons in charge of these plants will ~ 
willing and prepared to take respon-
sibility for their actions. 

This is a matter which will have to 
be fully considered either in the Con-
sultative Committee or in some other 
form, t'he leaders coming together and 
giving thought to these various :is-
pects. 

Shri Reda: If it is a new policy, it 
is welcome. 

Shri C. Subramaniam: I do '.lot 
know whether 'it is a new policy, but 
still I find, particulariy from this side, 
any number of qu~stions and repre-
sentations. It is not that I do not 
appreciate their point of view and the 
inter~t that they take in the welfare 
of labour. For example, one man has 
been transferred from Rourkela. 
Immediately it becomes a subject 
matter of discussion in the Parliament. 
We do not know the full picture. 
Immediately that person gets nervous, 
"Oh! this has been raised in the Par-
liament perhaps I have done a wrong 
thing" even though he might have 
done right. Later on he is unable to 
take effective action. This is what 
I am referring to. Therefore I res-
pectfully submit .... 

Shri Daji: This happens because at 
the present moment there is no policy. 
If you lay down the policy therP. will 
be no such thing. 

Shri C. Subramanlam: I am comin~ 
to that. This is one a.spect which we 
have to keep in mind. 

Another aspect which we have got 
to keep in mind is with reference to 
the technical personnel. Particularly, 
today we have launched UPOn new 
schemes and certainly we do not have 
the experience whie'h other countries 
have, like, the USA, Britain, Germanv 
or even USSR. Therefore, to a cer-
tain extent we have, no doubt, to 
depend upon forein personnel in the 

initial stages. But bow Jong are we 
going to depend on foreign personnel? 
We will have to decide about that. It 
cannot go on indefinitely. That is why, 
after a certain initial stage, we will 
have ·to take risks and place our 
younger generation, the ·young men 
who have had the training and who 
have had certain experience also, in 
responsible positions. 

We hesitate to do that, particuJarJy 
because our experience is quite differ-
ent. The men in charge of these plants 
are very experienced men who have 
risen to these high positions after 
thirty or forty years. And, therefore, 
when they ·think of the younger men 
coming to almost top positions within 
five or ten years, they think "Oh. it 
can never happen". I am not blaming 
them, because they have been brought 
up in that atmosphere. 

Now, we place very experienced 
men in charge of these plants. Do 
they not commit mistakes? They 
commit mistak~. But in the process 
ot committing mistakes they also gain 
experience. When these senior !Tien 
commit m!Sfakes and get the expe~i
ence, that experience is Jost to the 
plant within a year or two: On the 
other hand, if the younger generation 
is in charge of it, even if they com-
mit mistakes the experience that they 
gain will be available to the plant for 
at least twenty or thirty years. That 
we are losing today. We have to !ake 
certain risks, because without ~aklng 
risks I am of fhe view that it will not 
be possible to get the experience re-
quired. 

Therefore, we should adopt the me-
thods wh'ich have· been adopted by 
countries which have developed 
quickly, not through an evolutionary 
process but through a revolutionary 
process. I was talking to some of the 
technicians during my visits abroad. 
and in some of these countries I was 
told that many persons were placed In 
charge of very technical plants, large 
plants, even at the age of thirty-
someth1ng which we cannot imaCine. 
But in technology and science . . . 
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Shri Sinhasan SW.h (Gorakhpur): 
Here they are all retired persons. 

Shri C. l)ubramaaJam: Very good 
men; I have nothing to say against 
them; they have got rich experience 
behind them. But what we are now 
concerned with is how to work success-
fully. Not only that, but to build up 
our personnel for the future also. 

Therefore, particularly in techno-
logy and science today, it is not :na-
ture age which matters out that dyna-
mism to think and dare and act. That 
comes only at a much earlier age than 
later on when they are mature with 
experience. That is why, particularly 
in these technological pla'!lts, and even 
in scientiJk research institutions, we 
have got to give responsibility to the 
youngl!f men. 

Just take into account today the 
persons who are getting their Nobel 
Prizes for r esearch works. Many of 
them did that particular piece of 
w ork, scientific work. when they were 
at the age of twenty-five, twenty-
m or twenty-seven-manv of them 
before thirty. · And I can· confidently 
eay that nobody achieved anything 
substantial after the age of thirty-five 
er forty. 

Sui Heda: What is the point that 
J'OU .are driving at? 

Shri Daji: Except Ministers. 

IUiri C. Sullramaniam: It is not a 
etllH&ion of Ministers. I am not talk· 
ing about politicians: I am talking 
about technolo11ists and scientific per-
90nnel. I know what I am talkinc 
about. 

Therefore, my own view is that w e 
ebould give greater responsibilities to 
·the coming generation, to the younger 
eeneration, who have been trained 
9Jld who are fully qualified. It may 
be that they may not have experience 
of twenty or thirty years. But still 
1hey have experience of four or five 
·or six years in our plants. They 
..tlould be given greater responsibili-
ties. 

We are, in the meantime, tryinl to 
get our personnel trained in India, 
a·broad, everywhere. 

Some mention was made, by Dr. U. 
Misra, I think, about recruitment of 
Indians abroad. I am sure, he should 
be aware that every year, we try to 
recruit Indians a·broad and there is a 
special committee for the purpose of 
int~rviewing Indians. They do not in-
terview foreign personnel at all. We 
get foreign personnel through the 
foreign Governments. I do not know 
w herefrom he got the · information 
that two persons were interviewed, 
one an Indian and the other a 
foreigner and therefore the Indian re-
fused. If any interview had taken 
place, it could only have been of the 
Indian personnel. Foreign personnel 
is got through the foreign Govern-
ments. Every year, w e are getting 
about 200 Indian engineers who are 
working outside, in foreign countries, 
to work in the various plants here. 

Our duly is to build up technical 
personnel to man these various pro-
jects. That could be done only by 
taking a certain amount of risk and 
creating experience in the existing 
men however young and however in-
experienced they might be accord;" '{ 
tQ old standards. That is one aspect. 
It is not merely technical personnel. 
The other personnel, that we may 
call artisans, they are also important. 

.AfWr ooming into this Ministry, I 
have ben receiving r ep resentations 
with r egard to the position of labour 
in the va rious public sector projects. 
I am not a stranger to labour rela-
tions. I myself have taken active 
part in the building up of trade 
unions in my own place. Therefore, 
it is not a new subject to me. I tried 
to find out what was the Jabour policy 
with regard to the public sector pro-
jects and how that· was being imple-
mented. I am prepared to confess 
that we have not laid down any 
labour policy with regard to our pub-
lic sector projects. Therefore, Imme-
diately, I took up the m atter with the 
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Minister of Labour here. We had 
discussions and we appointed a small 
ofllcial committee to go into this mat-
ter and then produce, so to say, " 
labour manual which should be appli-
cable to all public sector projects. It 
w ould not only be confined to a dis-
cuasi<>n between these officials. Various 
~neral Managers would be called to 
a conference and if necessin y, I am 
prepared to consult others also who 
are interested in it. It should be pos-
sible for us to evolve a labour policy, 
a labour code, which should be appli· 
cable to all the public sector projects. 

In this connection, I have also to 
strike a note of warninf with regard 
to the suggestion made that it should 
be a central labour Jaw which should 
be applicable to all these public sec-
tor projects. It appears to be attrac-
tive. But, what we have to bear in 
mind is this. Il a Central Law works 
smoothly, there is ab90lutely no 
trouble. If there is trouble and this 
law is required, it becomes a law and 
order situation for which the State 
Government is responsible. There-
fore, unless we have the entire co-
operation of the State Governments 
In this matter, it will become difficult 
to implement the various provisions of 
the labour law however good it may 
be. Unless we are able to convince 
the State Governments also that· in 
thjs regard, they should agree to a 
central law whjcb should be appli-
cable to all the public sector projects, 
we should not undertake such a 
change. 

There is another aspect also. It is 
not as if we are a nation with only 
public sector projects. We have got 
a private sector also doin1~ compar-
able work. Whether we can have 
two sets of standards, two sets of 
Jaws, one applicable to the public 
sector and the other applicable to the 
private sector is a matter which has 
to be taken into consideration: I am 
not giving any ftnal decfs1on about it. 
But, I do feel there is a fundamental 
difference between a private sector 
project and a public sector project, a 

public sector particularly whlch has 
to work towards the ideal of socia-
lism. In a private project, there is an 
inherent conftict between the employer 
and the employee. My own view is, 
there should be no such confilct In the 
public sector. If there is such a con-
IUct, it is not a socjaJistic pattern. It 
will only be state capitalism and not 
state socialism. We have, therefore, 
to evolve a clear labour policy fo1 the 
public sector. Once that Jal...>ur policy 
Is evolved, I am sure, it should be 
possible to ensure that this labour 
policy is implemented in full. My 
own view is, and it has been empha-
sised even by those who are opposed 
to the public sector, thllt the public 
sector should set an example of good 
labour relationship. I am fully in 
agreement with this suggestion, and 
as long as I continue to be in charge 
ot these public sector projects; it will 
be my endeavour to see that not only 
do Government become the best of 
employers. Even the relationship ot 
employer-employee should not be 
there but eve!')' public sector enter-
prise should be a co-operative effort 
of all the persons concerned in these 
projects, and I bope and trust that it 
should be possible to create that at-
mosphere. 

These are some of the coruridera-
tions which we have to keep in mind 
if we have got to m.ake the public 
sector really effective and efficient Il 
we are able to succeed in bringing 
about these charges-it is not merely 
ideas which are necessary; ideas might 
be good, but how they are imp!ement· 
ed is ultimately what matters--if we 
are able to implement at least to a 
certain extent some of these, my feel-
ing is that it should be possible to 
make a success of our public sector 
projects. 

Il we look into the various public 
sector projects, the defects and defi-
ciencies, bring about the necessary 
organisational changes brine in, the 
necessary technical personnel and es-
tablish the required labour relation-
ship etc., I have no doubt in my mlnd 
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that the public sect.or will be able to 
achieve the desired results. It is not 
as it the private sector alone bu 
achieved results. It has already been 
pointed out that, alter all, even in the 
private sector projects, there are many 
defects and deficiencies. What is im-
portant is how an industrial plant is 
~ana1ed irrespective ol whether· the 
ownership is in the public sector or in 
the private sector, and it should be 
the endeavour of this House, and the 
endeavour of all of us to see that the 
public sector becomes an efficient ins-
trument ~ the .industrialisation' of 
our country. I have no doubt in my 
mind that the co-operation of this 
House will ~ available in full mea-
sure in implementinc these policies, 
at least some of them for achievin& 
full success in this regard. 

Naturally, in ctiscussing the activi-
ties of this Ministry, much attention 
has been focussed on steel. That is 
as it should be, because steel is the 
basis of the heavy industri~. and 
steel and heavy industries are the 
basis for the industrialisation of the 
country. I do remember th~ days 
when we were talking about 6 million 
tons of steel ingots as the Second 
Plan target, and, there were doubting 
Thomases asking 'What is the use of 
million tons? How .are we going 
to absorb it?', but I am glad to find 
that today it is not the target that 
is being attacked, but, on the other 
hand, everybody is aggrieved that 
this target has not been reached. The 
more the steel, the greater are tl)e 
possibilities of industrialisation. 
Therefore, steel is the basic thing. AB 
s omebody has said, steel and power 
measure the industrial irowth and 
the industrial development of any 
country. That is why th.is Hoµse has 
also attached great importance to the 
discussions with regard to the work-
ine of our steel plants, particularly the 
public sector projects. 

With regard to the criticism of the 
working of these public sector plants, I 
fo).llld two or three classifications. 
One type of criticism was made with 

reference to the workine of these 
public sector plants, with the idea of 
improving them, and with the idea of 
malcing them a success. Even in this, 
there were two classillcations, it I may 
say so. One classification was repre-
sented by .Members on one side of the 
House, who seemed to thlnlt that pub-
lic sector projects can be a success 
~mly if the plants come from the 
lo.:iaUst or communist countries, and 
they cannot succeed if the plants 
.should come from the Western bloc or 
the capitalist countries. After aH, an 
industrial plant is an industrial 
plant, and the technology is the same, 
and it does not matter from which 
country it come3. 

Shri Daji : No one sunested that. 
There was not even the faintest idea 
of that. 

Sbrl C. Subraman.lam: It does not 
matter if they tried to make a distinc-
tion between Rourkela and Bhilai or 
between Bhilai and Durgapur and so 
on. · That does not matter so long as 
they discuss it here. But I hope that 
they would not attempt to substan-
tiate what they have stateq here 
through their attempts outside this 
House. Rourkela is not a West Ger-
man plant any longer. The Rourkela 
plant is an Indian plant now, because 
we have paid for it, and we have to 
repay the money; therefore, it is 
Indian Rourkela and not West Ger-
ma.n Rourkela; Durgapur is not Bri-
tish Durgapur, but it is Indian 'Durga-
pur; in the same way, it is not Rlasian 
Bh.ilai, but it is Indian Bhilai. 
Therefore, I am very particular that 
conditions should be created for their 
working properly irrespective of the 
original source ot the plants. The 
cold war should not be brought into 
our industrial plants also. I plead 
with hon. Members to take a broad 
view and see that every industrial 
plant, whichever ntltht be the° source 
of the plant, functions successfully, 
because each plant has got tO contri-
bute to the development of our coun-
try and to the industrialisation of our 
country. Within the framework of 
this broad aim, I am in full agree-
ment with the other hon. Members 
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who are interested in the public sec-
tor plants and who made a number 

-of suggestions for their improvement. 
I will go the whole way in co-operat• 
in& wlth them in evolving those poli-

·des. But for God's sake, do not keep 
this distinction in mlnd and do not try 
to continue it, by any action which 

:you mitht undertake. 

Rourkela is, unfortunately, our sick 
-child today. It has got into very 
many difficultnes. There have been 
26 breakdowns, as I once menti<>ned 
in answer to .a question. All these are 
not m,ajor breakdown&, but I do agree 
1hat quite a few were major break-
-downs also. It is not as if any further 
'Commission of enquiry is now ne.:es-
-sary. As a matter of fact, so many 
-committees have sat upon this. Ulti-
mately, a delegation also came from 
West Germany to look into these. I 
11m glad to anno~ that after the 
visit of our own delegation to WeSt 
>Ge.rmany and after a good deal of 
<discussions and consultations the re-
1>0rt of that committee has ~n agre-
1!<1 upon. I r~ived last night a copy 
'Of that report. They ha.ve made very 
many practical suggestions for ~ 
purpose for putting r ight those mis--

't akes which have occurred there. 
There is no use apportioning blame 
now. Apportionment of .blame wm 
'Only lead to further bitterness. 
'Therefore, they have adopted the 
approach and of not apportioning 
'blame have placed before us concrete 
-suggestions for enabling the succes-
sful iimplementation of the targets · 
'laid down for Rourkela. I hope to go 
"through that report, have it examin-
ed, not in the usual routine way of 
examination for months together, but 
within a few days. After all, it is a 
technical report. I cannot sit in 
Judgment over it, nor can my Secre-
tary do it. Therefore, it is a matter 
'Of our acceptance of the report. Pro-
wr procedures will also have to be 
evolved to implement the report. I 
assure the House this would be done 
-within a few days. We will examine 
it and shall try to Implement the 
qarious recommendations In the re-

port and see that Rourkela also eeta 
healthy and con.tributes its full quota 
to the production of the various itema 
as targetted for this plant. 

In Rourkela, there have been upm 
and downs of production. As a mat-
ter of fact, I wanted a graph to be 
drawn up showing the trend of pro-
duction.. I t is a very erratic curve as 
far as Rourkela is ex>ncerned. But as 
far as Durgapur is concerned, I find 
it is a gradually rising curve. I agree 
it should be a little more steep thaa 
it is ·today. But I hope with a litUe 
elfort it should be possible to make 
the production curve rise steeper 
than now. 

It is not a question of the plant it-
self being wrong or somethinc 
wrongly built having been handed 
over to us. It was mentioned that 
there Is profit motive as far as West 
Germany is concerned or as far as 
America or England is concerned. 
and. therefore, proper plant& may not 
have been given to us. On the other 
hand, I think the factor of the prol'lt 
motive would be an inducement to 
them to give us the best plant be-
cause only then they will be able to 
sell us another plant and make more 
profit. But apart from that, it is not 
a question of where a plant comes 
from. Conditions dilfer from place to 
place. Particularly as regards Rour-
kela, everybody knows that it is not 
one firm which was in charge of erec-
tion and production in the plant. 
There were 30 or 39 separate• ditfe-
rent firms, and co-ordination was not 
good enough. But now we have 
located the mistakes, defects and de11.-
ciencies, and I hope it should be pos-
sible for us to rectify them. 

On going through the report, I !Incl 
one significant passage with regard to 
our Jabour. Not that our labour Is 
not Intelligent, not that our Jabour ill 
not skilful, but particular!:"' in Rour-
kela, labour discipline has been a 
little bit slack. It may be due to the 
fault of the management or It mq 
be due to the fault of labour. That 
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is not the question. But there is this 
slackness and it will have to be re-
moved. If there is indjscipline in 
Jabour, if instead of attending to their 
work in the plant, they just join m 
groups and talk politics, certainly no 
plant can run. Therefore, it is neces-
sary particularly for those responsi-
ble for labour lea~rship, who speak 
for the welfare of labour, to see that 
labour functions in a disciplined way, 
produces more and more and thereoy 
gets more. Without producing more, 
if everybody should ask for more, 
certainly, no. economy, whether it be 
communistic economy or socialistic 
econpmy or capitalist economy, no 
economy can sustain itself. That 1S 
why efficient work and more produc--
tion is absolutely necessary, particu-
larly in these projects. Therefore, I 
would appeal to those- who are res-
ponsible, to a certain extent at least, 
for labour leadership to take this 
constructive attitude and see that 
they function in a disciplined way, 
particularly in Rourkela. We want 
to rectify the mistakes there; not 
merely will technical mistakes have 
to be rectified; organisational mistales 
w ill have to rectified and diffic~lties 
In Jabour relationship will have to 
be rectified and a proper atmos-
phere will have to be created. I 
clo not want to set any target for the 
achievement of this. But if the 
House would like to know the likely 
time limit, I am hoping that within 
a period of 6 to 12 months it should 
be possible to implement all these 
things and see that full production is 
reached in the Rourkela plant also. 

After all, the target of production 
(of 6 million tons) should have been 
reached even during the Second Plan 
period. But, we are still only limP-
ing towards that target. Not only ls 
it necessary for us to reach these tar-
gets but we have to think of the tar-
gets which we have laid for ourselves 
in the Third Plan. If that has got to 
be reached, naturally, the expansion 
of these steel plants in the public 
actor is absolutely nece5SarY. It is 

not as if we are sleeping over it. . 
Active steps are being taken. Expan-
sion of Bhilai is in an advanced stage 
and I am sure the work will be taken 
up soon. 

In regard to Rourkela and Durp- · 
pur also, even though there have been. 
difficulties in the working of the exist-
inl .plants, w e have reached a stage 
where we are callinf for tenders. 
in regard to the machinery. There-
fore, I hope that it should be pos-
sible for us-apart from the diffi-· 
culties which we have faced. 
in the initial staies-to see that the· 
exoansion programme is pushed" 
throu~h according to schedule so· 
that we may reach the Third Plan, 
targets as quickly as possible. 

I am not in a position to assure the 
House that in 1965-66 we will reach· 
the tariet ·which we have lald for· 
ourselves. But, it will be our endea-
vour to see that we reach it as quick-
ly as possible. This is absolutely 
necessary because the various Indus-
trial activities which we are under. 
taking depend upon the production ot 
.>tee!; and without that they are 
bound to get delayed; 

In that context I have to say that 
it is not enou&h that we reach the 
Third Plan tariets. Life is not ioing 
to stop with the Third Plan. There 
will be the Fourth, the Fifth and 
Sixth Plans. It is a continuing thing. 
Therefore, we should have a perspe<'-· 
tive view of the steel requirement 
and steel product requirements in 
the Fourth, Fifth and future Plar..s. 
For that we have to plan even now. 
Are we going to deJ)end indefinitely 
upon foreign machinery for the pur. 
pose of working these steel plants? 
That is why, in this context we are 
launching upon the new steel plant 
at Bokaro, in wbic-h hon. Members 
showed a considerable interest-and 
I w ould come to that- but also indi-
genous manu.tacture ot machinery tor· 
the purpose ot the erection of the· 
steel plants is· atisolutely n~t 
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That is why we are takine up the 
Heavy Engineering Project which 
will manufacture the steel plants 
machinery, so much so what we have 
got to import will get limited, at 
least during the Fourth Five Year 
Plan and we may, perhaps, attain self-
sufficiency at a later stage. 

We are aimine not only at copy-
ing what exists already in the other 
countries. I think Shri Pant referred 
to this point; and Shri Morarka ai&<J 
referred to it, that we should develop 
our own technology, we should in-
vent our own methods of production. 
We attach great import!lJlce to this. I 
hope it should be possible for us not 
only to erect these plants and copy 
what is already done in other count.. 
ries but also create new methods, 
and go forward. For this purpose we 
are hoping that it should be possible 
for us to develop research activities 
also, coordinated with the various 
plants, and necessary even outside 
the plant also, it will be done. For 
all this an industrial atmosphere and 
a scientific atmosphere will have to 
be created. That also can be created 
only by the younger generation. I 
cannot become a scientist; nolbody 
else here can become a scientist. That 
opportunity is given only to the com-
ing, the younger generation. They 
will have to take greater responsibi· 
lities. 

Bokaro is of great importance to 
this House and many hon. Members 
spoke about it. Criticism was level-
led against feasibility or techno-eco-
nomic survey being undertaken by 
the aid organisations. Sir, you were 
good enough to intervene and point 
out that after all if we have to get 
aid from a particular country, they 
have to satisfy themselves that aid is 
necessary. It is not that we have 
been asked to give up our policies or 
that we cut down the targets we have 
fixed for ourselves. We want the 
Bokaro project to be implemented 
with American help. U America lllJ'S: 
"We would like to take a look into 
this and see whether it is a feasible 

project", I would not say it is an un. 
reasonable request. Perhaps I might 
have very much liked them to accept 
our data and our findings. Still, tak-
ing into account the difficulties we' 
have run into, in some of our pro-
jects, l! U.S.A. want to have an in-
dependent look into these things, I 
do not think we should object. We 
want to ensure, however, that there 
is no delay on that account in taking 
up the work on the plant. That is 
why we have entrusted to the Indian 
Consultants the task of preparing a· 
a preliminary report. They have pre-· 
pared it and the various data which 
is necessary for the teclmo-economic · 
survey would ·be available in this pre-
liminary report. If some more data 
is necessary over and above that it. 
would be made available.. 

Shri Daji: Thai was not our objec-
tion. The objection was: Why this· 
wisdom dawned upon them after one' 
year? If they wanted a techno-econo-
mic survey they could have had it 
ea.rlier; they need not have waited for· 
one year . . . . after promising ..... . 

(Interruptions.) 

Shri C. Subramaniam: I do not 
think there were any promises as 
such; I will not call it a promise. Net· 
doubt it was suggested that they 
would like to help the Bokaro pro-
ject. After all we have to take the 
aid from them. If some delay is 
there on their part because of the 
structure of their society, because of 
the Golllernmental procedures there, 
we cannot say: no, you have not kept 
your word; nor can we say to them:. 
give aid immediately and change 
your structure or procedure. The 
question is only wjlether there is any 
interference with · our policy. u· 
there fa any such interference cer-
tainly we would and do resist. For 
instance, in the initial stages, Ameri. 
can aid was available only tor the· 
private sector and it was asked: why 
not establish the steel plant in t!ie 
private sector? We resisted it. Then, 
another suggestion was put forward~ 
why not some participation by the-
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U.S. steel interests in equity capital? 
·we thought that there might be no-
.thlna wrong with minority partici-
.Pation. Even that is aone now. 
.Bokaro is going to be a cent per cent 
_public sector project. A country 
which was resisting the very idea of 
..a public sector project, later on came 
to accept the idea of havinc only 
aome participation by the private 
..sector so that it will not have the 
.character of a public sector project 
' in t-0-to. It is now reconciled to a 
<:amplete cent per cent public sector 
proj.ect. If the feasibility report is 
favourable, they are prepared to 
come with aid. No doubt they have 
t o satisfy the.mselves. We are pro-

•ceeding even further. We have asked 
our consultants separately to proceed 
with the preparation of the detailed 
project report. So much so, if later 

-<>n by some chance America says no, 
·fortunately we are not without 
friends in the world with the ability, 
capacity and willincness to extend 
belp we will be ready. Therefore, we 
·will have this Bolraro plant, with 
American help, without American aid 
if necessary. In any event we are 
going to have Bokaro plant; there is 
no doubt about it. The time factor 

·is also being kept In mind. That is 
·why in a parallel way, while the 
techno-economlc survey is going on, 
the detailed project report will be 
prepared by Indian consultants. I 
hope and trust that the detailed pro-
ject report will be such as would be 

. acceptable to the Americans. If they 
want to make some changes here and 
there, that will not entail any seri-
ous loss of time. That Is how we are 
·proceeding and taking all steps to see 
'that on Bokaro plant we lose no more 
time. We have already lost one yen. 

I would request my hon. friends on 
this side not to have inhibitions with 
r egard to the American aid or Rus-
sian aid. After e.11, we have to get 
. aid from oultside our country, and 
we are prepared to take aid from 
whichever source It comes provided 

·Our foreign policy and industrial 

policy are not interfered with and 
provided the terms are favourable. 
From th.e experience we have had 
during these ten years, thilS policy 
has paid high dividends, and I hope 
that it will continue to pay dividends, 
b~t o~ effort should be not to get 
this Bld for all time and indefinitely, 
but lo reach the stage of take-off 
of self-reliance, so that it would ~ 
P<>SSible for us to manufacture our 
~ plant and machinery in what-
ever line it migl)t be. To sum up, as 
~r as steel is concern~ we are try-
mg to see tlhat. even thoU&'h there 
might be a small time.lac in reach-
ing our target, even though it might 
be a delay of one or two years, the 
delay in that respect is reduced as 
much possible. 

With regard to distribution some 
complaints were made to the effect 
that there has not even been a reply 
from the Iron and Steel Controller 
to a certain enquiry. I hope this 
omission was not intentional, but 
whether it is intentional or not in-
tentional, certainly such things 
should not happen. Particularly 
when an enquiry is mad-e from co-
operative institutions, they are entit-
led to get a prompt reply, I hope that 
this complaint will be looked into 
and that such complaints will not be 
heard in future in this House. I am 
sure that the Steel Controller would 
take action to see that the queries 
are replied to promptly and there ls 
no grievance on this account. 

As far as steel control Is concern-
ed, as hon. Members are aware, we 
have removed the control on many 
Of the categories. It is only with re-
gard to sheets and certain categories 
of bars, we have still got control 
becauSe these varieties are still scarce. 
We have no control on other varie. 
ties, and we hope to remove even 1his 
control with regard to the restricted 
quantitiM as quickly as possible . 
That could happen only when pro-
duction has caught up with the de-
mand. But, unfortunately, today we 
find that wherever there is scarcity 
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there is an inflated demand also, be-
cause everybody thinks, "there is 
shortage and therefore if I want ten 

·tons let me ask for 50 tons" and he 
·does that, in the hope that he would 
get at least ten tons; with the result 
that today there is an artificial infta-
1ion in regard to the demand of 
scarce commodities. We should not 
be taken in by that, and I am hoping 
that with increased production in 
Rourkela and Durgapur and other 
projects, it should be possible for us 
to remove these controls also. 

Reference was made to land acqui-
sition. I think Shri J aipal Singh 
made that point and said that Rs. 45 
per acre was paid as compensation 
.and that later on something more 
was obtained by somebody going to 
.court. I do agree that there has been 
some difficulty there. l am sure that 
the hon. Member realises that land 
.acq uisi·tion is the function of the 
'State Governments. It is the State 
officer who fixes the compensation. 

"I'here have been some difficulties, but 
I can assure the hon. Member that 
·an understanding has been reached 
and we have got possession of certain 
areas of land. The entire area re-
quired would also be made available 
·without causing much difficulty to 
the occupants of that land. But I do 
agree that we should have a policy 
of rehabilitation of those whO are 
-displaced by acquisition of land. As 
a matter of fact, this should be one of 
the responsibilities either of the 
·Central Government or the State 
·Governments. Whoever that might 
be, somebody must be responsible. I 
do realise the difficulty of Adivasis 
who are not educated, who are back-
ward economically, socially and 
educationally-. I could very well 
imagine their difficulties. I hope and 
trust that it might be possible for us 
to see that these persons are prc>-
perly rehabilitated and that they 
would not have any grievance on this 
'8ccount, namely, that they will have 
to make undue sacrifices for the sake 
-of the development of our country. 
On the other hand, it should be possi-

ble for us to develop our country 
without causing these Wlllecessary 
grievances for thqse who will be dis-
placed or those who will be called 
upon to give up their property for 
the sake of building up these public 
projects. 

Then I come to the Heavy Electri-
cals. Even as steel is important 
power is als~ important. · 

Shri P. K. Deo: I would request 
the hon. Minister to throw some light 
on how the return on Uie capital can 
be improved and secondly regarding 
the 0raising of the st~el retention 
price. 

Shri C. Subramanlam: As far as 
the return on the pub\ic sector pr0-
jects is concerned, I thought it 'had 
been fully discussed. As I have al-
ready pointed out, these steel prc>-
jects and various other projects have 
started only recently and they are 
having their teething troubles. There-
fore, we are not having full produc-
tion. With the capital invested for 
the purpose of producing 1 million 
tons when we produce in a plant 
actually only 250,000 or 400,000 tons, 
if we make a calculation, that is 
bound to be adverse to the plant. So, 
I would respectfully submit that the 
calcu.lations should be made when 
we reach tull production capacity. I 
hope and trust it is not only full pro-
duction which we would reach, but 
we should reach efficient prqduction 
also. That is the appeal I want to 
make to hon. Members, to cooperate 
in that process. I have no doubt in 
my mind that with the material we 
have with regard to the teclmical per. 
sonnel, skilled personnel, artisans 
and labourers, it should lie possible 
for us to have efficient production to 
cut down costs. 

We always lay emphasis on earn-
ings and sufficient profits out of the 
public sector projects for the pur-
pose of further development and 
turther expansion. As it has been 
pointed, out, there cannot be a post 
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office socialism. If profits have to 
be earned, it cannot be through in-
creasing the prices. That wih lead 

• to further inftationary trends. These 
savings and profits should arise by 
more efficient production and cutting 
down producti0n costs. Not that we 
are unaware of this, but immediately 
our task is to see that we reach full 
production. Even in that process, 
we are looking into various econo-
mies and efficiency of production 
which •have to come about and I am 
sure it should be possible for. us to 
show that our plants produce as efti-
ciently and as economically .11s any 
other plant in any other part of the 
world. After all, compared to them, 
our labour cost is comparatively 
cheap. Therefore, in course of time, 
it should be possible to achieve· these 
results. 

But even in the initial ·stages, if we 
insist that there should be sufficient 
return, it is only arguing against pub. 
lie sector and against big projects, be-
cause in the initial stages,· any big 
project will not yield any return at 
all. Take irrigation projects. They 
take 6, 7 or 10 years to be completed. 
Even two or three years after com-
pletion, when the water is not fully 
utilised, if you calculate the return 
on the investment of crores of rupees, 
it will be a minus entry, adverse to 
the ptoject. You have to wait till 
we get into full use. However, I do 
agree we should get inti> full produc-
tion as soon as possible. That was 
the point I was emphasising. There-
fore, I would ask the House to have 
a little J!l&tience and to give time to 
these projects to get into full and 
efficient production. Then I have ne 
doubt it should be possible for us to 
show positive results, even in terms 
of profits-rupees and naye paise. 

Sbri P. )[. Deo: Is there any pro-
posal to raise the steel retention 
price? 

Sbri C. Subramaniam: I would re-
quest the .hon. Member not to drag 
me into that discussion. Already 
there is sufficient speculation and I 
do not want to add to it. 

I was dealing with heavy electricals· 
when the hon. Member opposite in-
ten.oe;ied. Even as steel is important,. 
power is important and power tar-
gets have got to be raised almost 
every quarter, because the demand is 
increasing. Therefore, the power tar-
gets which we thought would be 
reasonable when we formulated the· 
thirp Five Year Plan, are no longer· 
valid, because there is so muoh in-
creased demand. The target has got 
to .be increased further. If it has got 
to be increased, certainly we cannot 
go on importing the various machines 
requj.red for the purpose of genera-
tion of electricity. Therefore, just as 
we have the Heavy Engineering Cor. 
poration for the purpose of produc-
ing the machinery required for the 
steel plants, so also we are having 
the Heavy Electricals at Bhopal for 
the purpose of producing machines· 
for generating the energy. 

As hon. Members are aware, we 
have the Bhopal project. That is the· 
first project of tihe kind. Therefore, 
if it has got into some difficulty 
there is nothing strange in it because 
in that field that is our first experi-
ence. But that should be no excuse 
for inefficiency or any bunglfllg. We 
are making sure that it should go 
into effective production as quickly 
as possible. There is a programme 
for further expansion as far as the 
Bhopal plant is concerned. The pre-
sent target is Rs. 25 crores worth of· 
machinery per annum. It is going to 
be increased to Rs. 50 crores, and in-
creasing it further on to Rs. 100 
crores is under consideration. Whe-
ther "it should be as one plant or at 
different places is a matter for con-
sideration. 

It is not only Bhopal. We hav~ 
got the other project at Rarupur in' 
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U ttar Pradesh about which a refer-
ence was made. There are two other 

.plants in Andhra Pradesh and in 
"Tamilnad. They are also under con· 
:struction and quic;k action has got to 
"be taken on them so much so it 
'Should be possible for us not only to 
increase the target of electricity pr0-
·duction but also lo produce the 
machines required for the purpose of 
]>roduction of that energy. I am sure 
:hon. Members would also give their 
:kind co-operation with regard to the 
w orking of these plants. 

In that connection, Sir, Shri 
=8anerjee brought out certain diffi-
-cuttie~. It is rather unfortunate that 
.a strike took place in February. Tb., 
t iming of the strike was rather un . 
:fortunate. It was just the election 
t ime, and the date fixed was with 
reference to the visit of the Prime 
Minister to Bhopal. I do not know 
-who advised them . 

Shr l S. M . Banerjee: The Prime 
Minister visited because he was to 
-deliver a speech. I am qu.ite sure 
that it had nothing to do with the 
:Prime Minister. 

Sllrl C. Subramlllliam: It is a 
·strange coincidence. Then I hope 
such coincidences would not occur 
nereatter. Whatever it is, these J>eo-
ple went on strike. Who? It was not 
the persons who worked there and 
h ad accumulated grievances; but it 
w&s the trainee~ who went on strike. 
What sort of trainine will they get 
when the first thing they learn to do 
·after entering is to 10 on strike? Cer· 
·tainly it is not the attitude that our 
younc men should have. They may 
h ave ever so many grievances, under-
eo ever so many su.lferings. But they 
rr.ust have the spirit that they are 
working for thP uplift of the nation, 
for the development of the country. 
"Therefore, if even in the initial stages 
they have to undergo certain sufter-
·ings they s-hould be prepared to 
$Ulter that. That i~ my appea l. But 
·that is no excuse for any bungling 
-on the part of the officials. I am only 

appealing to the people there to keep 
thl~ in mind, After all, it is not as i! 
they have no remedy at all. Th"y 
cowd have approached either the 
plant manager or the Chairman ther.,. 
Ultimately, there is the Gover'nmeut 
whom they could have approachecl 
But to have launched upon a strike 
was, to say the least, most unfort'u-
nate. 

After a month and after a good 
deal of talk the matter was settli.d. 
Shri Banerjee complained about the 
serving of notice on 21 persons. I am 
aware of it. One thing I have done 
is thalt'f I have arranged that the 
enquiry should be made by an inde_ 
pendent person and tha t it should 
not be made .by a person who is con-
n~cted with the management )>ecause 
all eorts Of allegations have be"n 
made. Even after that enquiry I 
hC"pe and · trust, because ultimately 
tlie responsibility is that of the 
m11nagement and it cannot be done 
by our interference, that the manage-
ment would take a lenient view of 
things and see that these young men 
are put in the right path and they 
become useful and good techniciaw 
who would be useful to this plant. I 
!lope Shri Banerjee would also con-
tribute to the creation of that atmos-
phf're. 

Then, some mention was made 
nbout the Labo:.ir Minister of Madhya 
Pradesh. I am sorry be was dragged 
in here. He is not present to answer 
this charge. I know Shri Dravid for 
quite a Jong time. I am sure he will 
take an objective view of things, It u 
not a Question of INTUC or any 01ga-
nisation connected with the Conimu. 
nist o!'ganisation, it is a question of 
correct labour relationship. I hope 
correct labour relationship will be 
established in the Bhopal plant so 
that nobody will have any 1rievance 
and laying down of a general labour 
policy also will contribute to this. 

Coming to fert.illzers, naturally, 
Shri K. C. Pant r eferred to it, be-
cause he is an authority on fertilizers, 
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as he is a chemical engineer and, 
therefore, I was not surprised when 
he raised certain pertinent points. I 
particularly liked the point that he 
made that it is not merely the pro-
duction of fertilizers that is import-
ant, but what fertilizer should be 
made use of for the soil and for what 
purpose is more important. There-
fore, in that context, the testing of 
soil and soil analysis is important. As 
a matter of fact, wherever fertilizer 
industry has grown, along with it sou 
testing and soil · analysis has also 
grown. With reference to every 
land, if I may use an astrological 
.term, there should be a horoseope, 
and unless that is available we will 
not be able to select the correct fer-
tilizer to be used for the correct pur-
pose. So, that is also necessary and, 
I am sure, mY colleague in charge of 
agriculture will take note of this, be-
cause it should not be the function of 
the Ministry of Heavy Industries to 
undertake th.is job. I am sure with 
this co-ordinated activity, soil analy-
sis would also be undertaken to the 
extent it is necessary. 

The fertilirer plants which have 
already been erected or are in active 
implementation would contribute to 
the produC'tion Of about 650,000 tons 
ot nitrogen, and the total licensing is 
to the extent of 1 :25 million tons. As 
a matter of fact, we have thus a mar-
gin of. 25 per cent. Therefore, I am 
hoping that it should be possible to 
reach the target of 1 million tons at 
nitrogen by the end of the Third Plan 
period. 

Most of these factories are in the 
public sector and only a small portion 
has been left to the private sector. 
Even thoogh the private sector has 
been boa&ting that they would be 
able to deliver the goods, as a matter 
of fact, it is the public sector that is 
making the biggest progress in this 
sector. The private sector is Jagging 
f>ehind and some of the persons wbo 
took the· licences are inclined to sur-
render those licen<:es. Therefore, 

there is no use of making compari-
sons. Here and there, ln ·wtain ·res-
pects the private enterprise might be 
efficient and in certain respects we 
might be efficient. .So, it ·has got to be· 
a combined contribution to the deve-
lopment of our economy. 

Shrt Slnhasan SIDrb: What about-
the low cost car? 

Sbri C. Subramaniam: Last, but. 
not the least, the automobile industry 
was referred to ·and, in that connec-
tion, the peoples' car was also men-
tioned. I have already explained to 
the House the difficulties involved in 
it. It is not merely a question of my 
being willing to undertake that pro-
ject. The resources and the foreign 
exohange component should also be 
available. I am sure the House is 
aware of the difficult period we are 
going through with regard to foreign 
exchange. -There<fore, we have to 
take that also into oonsideration. 
Subject to that, if only the Cabinet, 
and particularly the Finance Minis-
ter, would give the ereen signal, as 
far as I am concerned, I would not 
stand in the way of taking up this 
project. Once the green signal is 
given, I can give this assurance, I 
would expedite it. and deliver the car 
as quickly as possible so that horr. 
Members also may have a joy rlae 
in that car. · 

Sbri M. K. Kumaran: Do not stand 
in the way of the car; it is dangerous. 

Sbri C. Subraman.lam: In this con-
nection, I want to refer to another 
matter. Th.is phobia of pressure from 
some unknown source is being 
brought in at every stage. With re-
gard to the peoples' car it was men-
tio,ned. With regard to the retention 
price also it was stated that some 
pressure from some private people Is 
there and that is why quick decision9 
are no being taken. I may assure the 
hon. Members that there is no ques-
tion of any pressure, and I hope and 
trust that pressure will not be 
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brought in at any time. I can assure 
the House that no such pressure will 
have any effect on the Governent and 
an objective decision will be taken 
With reference to the merits of each 
case. 

I do realise that I have undertaken 
a fairly clifficult task., a challenging 
task. And I do not think I will be 
able to achieve success by my own 
effort or by my own merit. It is only 
with the co-operation, understanding 
and sympathy of this House that I 
will be able to achieve success. But 
the. discussion today <has given me 
some encouragement that that ~ym

pathetic understanding and that co-
operation wil be available to me in 
largoe measure from al !sections of 
the House. As a token of that, may 
I request the Mn. Members to with-

• draw all their cut motions? 

Mr. Speaker: I do not know about 
withdrawal, but I can put all of them 
together to the vote of the House. 

Bhri Seda: That will be e_asier. 

All the cut motions were put and> 
negatived. 

Mr. Speaker: The question is: 

"That the respective sums not . 
exceeding the amounts shown in 
the fourth column of the Order 
Paper, including the sums already 
voted on account for the relevant · 
services, be granted to the Presi~
dent to defray the charges which 
will come in course of payment · 
during tne year ending the 31st,. 
day of March, 19~3, in respect of · 
Demands Nos. 86, 87 and 135 re-
lati.ng to the Ministry of Steel 
and Heavy Industries." 

The motion was adopted-

17.56. brS . 

The Lok Sabha then adjourned tilt" 
Eleven of the Clock on Friday, May 18, . 
1962/Vaisakha 28, 1884 (Saka) . 


